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Thursday, March 12, 1984/
Phalgung 22, 1885 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

LIC, Investments

+
Shri Yashpal ‘Singh:
*543. 7 Shri Harish Chandra

| Matbar:
Will the Minister of Finance be
pleased to state:
(a) whether the Life Insurance

Corporation has been permitted to
invest its capital in public or private
sector undertakings; and

(b) if so, the total investment made
so far and the total amount of profit
earned thereby?

The Minister of Planning (Shri B.

R. Bhagat): (a) Yes.

(b) A statement is laid on the Table
of the House. [Placed in Library.
See No. LT-2525/64].

Y avare Feg - gEA foaem
grzae §FT FT g A7 fEaAr s
T AT

st @o Ve W : Wiz H qy
foar & fir wrsdz 9T ¥ 939 0%
T § | 2T 33 FOT Wy & ar
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YT5ae §g G4 &, Tg FOd 91qrE d5ar
g

Y Feware fog - o wrEo o 7
4 g W wfex fFar & & ag feew
TEA 9% fRaeT & w7 @7 &, faear
FiT7g 9% foFamT &9 FT@IE |

wan wgEw : framr g7 e
9 FT @I 8, 3T F AT G A
afgems § 1

&) o Wo ¥MA : fFAAT 9T THo
Ao Wo @ TE F@1 ¢ | 37 & o7
e ST FTOERET g

Shri Shashi Ranjan: May I know
whether these investments are decided
by a body or by any one person or
individual, and if it is decided by a
body, may I know the names of
those persons constituting the body
and if it is decided by some individual
the name of the individual?

Shri B. R, Bhagat: It is not by an
individual. There is an investment
Committee of the LIC Board.

Shri Ranga: May I know whether
the hon. Minister will give us infor-
mation, if not now, later on, about
the investments they have made 1n
different private industries, more
particu'arly in the newspaper indus-
try—the dailies and the rest—with
details?
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Shri B. R. Bhagat: For that, I want
notice,

Mr. Speaker: I will ask the Minis-
ter to lay a statement. Shri Dubey.

Shri R. G, Dubey: May I ku.w
whether any specific direction will be
given to the LIC regarding the in-
vestment policy, in the light of th2
Finance Minister's statement that
wages, consumption, etc. are to ST
co-ordinated?

Shri B. R. Bhagat: No direction is
needed, Actually, the investment
policy of the LIC is guided by section
27A of the Insuwrance Act and the
policy approved by Parliament. That
spell out the details, and it does not
conflict with the policy announcement
of the Finance Minister.

Shri D. J. Naik: May I know the
reasons why only 3.3 per cent is in-
vested in the co-operative sector?

Shri B. R, Bhagat: That is a new
field in which the LIC is interested;
it will grow, although it is small to-
day.

Shri Harish Chandra Mathur: Is it
a fact that the investment of the LIC
in the public sector enterprises in the
States, particularly in the State
Electricity Boards, has not been at all
encouraging and, if so, may I know
the reasons?

The Minister of Finance (Shri T. T.
Krishnamachari): We are not in a
position to admit the fact that it is
not encouraging .

Shri Ranga: Kindly;
voice,

raise  your

Shri T. T. Krishnamachari: We are
not in a position, Sir, to confirm what
the hon. Member says, because, at
the present momnet, we have no facts
before us to indicate whether the in-
vestment in this sector is disappoint-
ing. But at the same time, I may
hazard a guess: unless they are new
stocks which bear a higher rate of
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interest, the rate of return, at the
present moment offered by these

investments may not be attractive to
the LIC.

Shri Kapur Singh: How does the
profit percentage earned by these in-
vestments of the LIC compare with
that earned by similar investments by
the well-run private sector?

Shri B, R. Bhagat: I want notice, ’
but the LIC goes into each case and
only if the return is good they will
invest.

Shri Sham Lal Saraf: May I know
whether this investment is encourag-
ed in some stlected industries; if so,
the main categories of industries
where this investment is mostly
made?

“Shri B. R. Bhagat: They usuaily
follow the Plan priorities. Indus-
tries in the category of higher priority
get the attention of LIC. Also, the
LIC goes by the returns and pro-
fitability of the concern, because 1i is
the policy-holders’ money for which
they are trustees.

Search made by Customs Authorities

#546, Shri Hari Vishnu Kamath:
Will tht Minister of Finance be picas-
ed to refer to the reply given to
Starred Question No. 545 on the 12th
December, 1963 and state:

(a) whether the investigations or
adjudication proceedings against the
business houses whose premises wcre
searched by Customs Authorilies on
suspician of under-invoicing of ex-
ports and over-invoicing of imports
have been completed; and

(b) if so, the outcome thereof?”

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwauri
Sinha): (a) and (b). The investigu-
tions are in progress. Show-cauze
notices have been issued in some of
the cases,

Shri Hari Vishnu XKamath: The
Deputy Minister, if I heard her aright,
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said that the investigations are in
progress. May I know which is the

investigating agency, what stage {he
investigation has reached and what
are the names of the business houses
involved?

Shrimati Tarkeshwari Sinha: There
are 18 firms.

Shri Hari Vishnu Kamath: Business
houses.

Shrimati Tarkeshwari Sinha: There
are 18 business houses on which in-
vestigation is taking place. The inves-
tigations are at wvarious stages—some
are at the stage of adjudication and
some are at the stage of investigation
itself—and the Customs Authorities
take various kinds of help, as they
need from various authorities for get-
ting this investigation done.

Shri Hari Vishnu Kamath: Sir, my
question about the names of the
business houses has not been answer-
ed. There can be combines—it is not
that the 18 names have to be glven—
and in that case the names of the busi-
ness houses concerned may be given.

Mr. Speaker: Has the Minister got
those names ready?

Shrimati Tarkeshwari
18 names are there.

Sinha: Sir,

Shri Harli Vishnu Kamath: Read
them.

Shrimati Tarkeshwari Sinha: 3ir,
when the investigations are in progress
will it be proper for me to give the
names?

Shri Surendranath Dwivedy: Very
much,

Mr. Speaker: It is not for me to
decide. Either she can claim that it
is not in public interest to disclose
the names, or disclose them,

Shri Shashi Ranjan: On a previous
occasion it was given.
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Shrimati Tarkeshwiari S8inha: The
names are:
M/s.
. MJs.
M/s.
>
M/s.
6. M/s.

Ltd.
7. M/s.
8. M/s.

9. M/s.
10. M/s.
11, M/s.
12. M/s.
13. M/s.
14. M/s.
15. M/s.

Alexie Lucas & Co.
Jankidas Ramgopal.
M. D. Bhoolag & Co.

East India Commercial
(P) Litd.

Eastern Industries.
Jai Hind Supply Co (P)

o b =

L4

Bird & Co.

Bunge & Co.

Sethia & Co.

Skoda & Co.

India Refractories Ltd.
Acchuram Sohanlal
Khan & Sons.

Mohanlal & Co,

R. R. & Co.

18. M/s. Horsukhlal Lakshmichand

17. M/s. Saaz & Co.
18. M/s. Jain & Co.

Shri Hari Vishnu Kamath: Is there
any basis for certain reports to the
effect that some ministers and officers
too are being subjected to gently pres-
sure or being coaxed and cajoled with
a view to delaying proceedings or
even hushing up some of the matters?

The Minister of Finance (Shri T. T.
Krishnamachari): Sir, the on'y Minis-
ter who is really concerned with re-
gard to this department happens to
be my humble self, and I do not
think I am subjected to any coaxing
or even cajoling or any pressures so
far. It might come later. I do not
know; but so far I am free.

Shri Hari Vishnu Kamath: The
Minister said: ‘so far [ am free’ That
is fairly good.

Mr. Speaker: We shall see what

happens in the future.

Shri Hari Vishnu Kamath: God only
knows,
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st oiere s g # S
g f oY 97 Fv e fpar T
g fed=m % zfemr wew & w=ria
frar rar & av ) o F1gT & e
fFar mar 21

gt mew) fagr: Fe
F IE TF gar & F ag v FY 9w
qEATH FX | A ATH WA 3T F7 GIT FY,
I F) THAEQ FL AT AT FEEAE 81
IT FI AT FT THS | TH & 77 7 &0
72T 73 § afam wafds & ) 2
TaTHTE & WeT A & A e gfew
qRfermie @ W we w4

N WEYed : F7T a7 feEw wen

¥ ATORT & @R
st areeeadt e wew
&9 & W< gF gaT ¢ f® F &
FIETE F) AT FL
Shri Shashi Ranjan: The names of
18 business houses have been disclos-
e¢d by the hon. Minister and this ;s as
a result of the investigation dona
from 1st May to 10th August. May I
know whether after that period some
investigation has also been done and

some more companies have been en-
listed along with these 18 companies?

Shri T. T. Krishnamachari: We
have no information.

Shri Surendranath Dwivedy: On
6th March the hon. Minister statcd

that so far as Bird & Company is con- R

cerned some adjudication is going on.
Now again it has been stated that
further investigation is in progress,
May I know which is the matter that
is under adjudication and whether
investigation is going on on any
particular matter pertaining to Bird
and Company?

Shri T. T, Krihnamachari: This is
something which we do not do here.
May 1 tell the House that the total
number of cases is roughly about
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2000. The names mentioned are of
some of the firms where searches
have been made. The number of
people who have been hauled up is
nearly 2000 and adjudication is being
done. The officer concerned is abie
to dispose of roughly 200 cases a
month, We are really trying to
strengthen that office, so that the dis-
posals may be more expeditious. All
that I can say is that a show-cause
notice has been issued with regard to
Bird and Company in regard to cer-
tain matters. An adjudication officer
has been appointed, so that the per-
son who is investigating will not be
the adjudicating officer. A differ-
ent officer has been appointed. Cer-
tain other facts which have come tc
light are being investigated and, may-
be, they may merit a show-cause
notice or they may not. I am not i»
a position to give details because I
do not know them. It is not a
matter in which I am directly con-
cerned. 1 get reports as and when
an enquiry is completed or when it
is at a particular stage.

Shri Harish Chandra Mathur: Mav
I know whether the Minister has
considered the modus operandi for
this widespread evil and whether he
is taking any steps to check it at the
roots?

Shri T. T. Krishnamachari: The
han. Member will not feel offended if
I say that I make no claim for omni-
competence. The procedures in re-
gard to finding out this evil are laid
down. The officers do it. It is a
policing act. If the hon. Member
can suggest a police to completely

“eradicate crime, the same thing can

be applied even in this. Things go
on, We find out some, and some
escape. You know, Sir, the technique
of customs investigation happens to
be largely based on clues provided
by informants or chance information.

Shri Sinhasan Singh: May I know
whether these people were successful
in escaping from customs while ex-
porting and importing their products
and later on some information came
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to the officers and they searched the
houses and found these irregularities,
and then investigation has been
undertaken?

Mr. Speaker: How can the Miruster
have that information about these
details in each case?

Shri Sinhasan Singh: The irregu-
larities came out after the search of
the premises.

Mr. Speaker: How can the Minister
be expected to have detailzd informa-
tion in each case whether they es-
caped first and then search took place
or whether in the first instan-e search
took place? I do not think he can
answer that.

off TAATE qr3a: & s AU A
fe frala #\% smana & qeai &1 #9 A
sareT fa@m & weeae fEa) aaafa
® HIHAT TR ATfAA g7

WA arewsad fomg : froet g9
ufa , T A= a1 i 7 qF T@f
g1 foa wOT o7 § AT wIEw W
A F Fifaw FwEA

Shri Hem Barua: In view of the
fact that certain fereign  business
houses in collaboration with Indians
are indulging in this nefaricus game
of under-invoicing and over-invoic-
ing, may I know what steps Govern-
ment have taken to .naintain stricter
vigilance over the functionung of
these foreign busines houses in this
country?

Mr. Speaker: That is a different
thing altogether.

w\ fim romwr - F I SEar
iR T T Ty
o wrEo WX & g fraT owe
mE?

wEqW WEAT : WTT EATT TGN A |
UFT AT A oW
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st firg A qaEE ¥ @
waE A5l faar |

Shri P. K, Deo: May I know what
steps are being taken to sireamline
our comercia] intelligence io And out
if the various transactions that are
made in foreign countries are in
conformity with the invoices?

Mr. Speaker: This particular ques-
tion relates to cases where seecrches
have been made.

Shri P. K. Deo: I want to know the
steps to streamline our commercial
intelligence.

Mr. Speaker: I am not opening it
s0 wide,
it woary : § weer 9mean g fF

o S Wi g W § uE waw R
afewifaat gra @) & @ &, ar @
fel) = & fasig =fywrd gro A

S T A G AR 5 A § fraw

g @ !

stwat aroeTaer faegn : g9 3 il
2 F uF wluerd, TEIET AR
TEEIA, FT 4% Us &lo & g ¥
Gafede 9T § | " TEW a6 &
ar g G w1 § | Al ag i 1=
At e FAfaFQ H FXRE

wY wUEAE: © A TH g9 FT T9E
g s f§ 99 9 aF qura @
Sl i

sitwat arersaQt faegn @ @ @
w1 fom a1 faifa 7@ favam s awar

W SET

+
‘st Ro ®o frEAAY:
s ghoreen =TT
&Y Wo e faemewre:
*y¥e. | ot W wTo wETETA:

L334
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T TATECT HH) 4 A4 &) FAT
w4 fF -

(%) 71 "T 7 arferes ®
99 AL, 98EY FT THFA HHAFT
¥ "oy faw sy A §F afEee
< fa=r ot & fomd s man &
fare A7 & $%e &1 £97 97 w0
& T, famw e g g 9 g,
1 T 75 FTI0 §

(&) ¥ 7vFT v fa=re sfaae
& fordi & o g3 AT ) A

(n) afz 7, @t fartz A1) A
" wg ) g€ wraa w1 A F fao aea
T ¥ FTHATE X 7 fa=e 7

e WA W IIAA (T
go ®o TW) : (F) wwlrer & “seq
fErerm A" F e A fr 7
FATAT gal ¥ wEfed g § WA e
GO & SR § AT 0§ 1 T AT
¥ gqfordzT %t oF wfF I+ #F foo
wTT IST M R E

(&) wTw amTE: fate 99
¥ gawral & gy § ot i e

MARCH 12, 1964

Oral Answers

5076

% faom oft oot fewm & & ) sfaqew
T g 9T JTHE ¢ HYT fam7 e
ST |

(1) uw faaTor @wr &1 AW T
7q foqr T | [qAEET § TE A
tfwd gear oo Fo-249% /% Y]

[(a) The views expressed by the
Blue-Ribbon Federal Panel of the
U.S.A. as reported in the press have
been duly noted by Government.
Steps are being taken to obtain a
copy of the report.

(b) The harmful effects of smoking
are generally known to Government
and the conclusions of the TU.SA
Panel are in the same direction. The
matter will be further considered oL
receipt of the report.

(e) A statement is laid on Lhe
Table of the Sabha. [Placed in Lib-
rary, See No. LT-2516/64],

*t Ho ®To fyadY: : Tq a1 F g
§ Tad gu % fawedT & & d9¢ §1
dmr T 2w W ggdr ST @ og, |
FTO07 ¥ & WA MFIT @Y T T
AT A1 AL F91 . T4 fF TE A
T3fa UHTSTT wHA &1 fOE § 7@
T #1 % 3 % raniz ¥ S T 9T
21 g, A gHL W0 ¥ 41 W TR
F muran? fox &7 & s g g
f& wre T 59 faem § WY 9%
¥ w1 T 4 T IS ?

Dr. D. S. Raju: We have already
taken several measures. Of course,
the most important thing is educating
the public with regard to the harmful
effects of smoking.

An hon. Member: Why is the Health
Minister not present here?
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Another hon, Member:
Geneva.

She is in

Dr. D. S. Raju: Though the harmful
effects of smoking are well known
among the educated public, still many
people smoke, It is almost a social
habit. Apart from that, our Health
Education Bureau are publishing
pamphlets giving full details about
the dangerous effects of smoking.
Then, the doctors and hospitals are
also propagating the view that smok-
ing is very bad for health.

ot wo w0 fradt: =™ g A
famte @ @it 917 & srenar gawr aF
&1 oY s & 1| T AT HEiET FARET
f& gofr 7 F A1 ¥ TH THEC AT
gTq & 7 % e ofvag S ey
2 % T3 AL ¥ w229 ¥3w IIA, A1 39
fam & s @7 w1 G §, @R
wwifor F9i JE0 fwar A ?

Dr. D. S. Raju: With regard to
hooka smoking no specific investiga-
tion has been made.
to add that pipe smoking is less
dangerous than cigarette smoking.

Shri Harish Chandra Mathur: It is
most amusing that the statement laid
on the Table refers {o the action taken
by Government in  1953. Do they
realise that the world has advanced
very much during these 11 years?

Shri Surendranath Dwivedy: Can-
cer has also advanced.

Shri Harish Chandra Mathur: Have
they done any fresh re-thinking in
the light of the problem being high-
lighted in USA as well as UK very
recently? Apart from educating the
public, have they taken any adminis-
trative or fiscal measures to check
this evil?

Dr. D. S. Raju: Is the question with
regard to the evil of smoking or gene-
ral preventior «¢ carcer?

PHALGUNA 22, 1885 (SAKA)
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Shri Harish Chamdra Mathur: Mr.
question is related to the statement
laid on the Table, which refers to the
actlon taken in 1953. What have they
done after 1953?
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Dr. D. 8. Raju: The same measures
are being continued up till now.

Mr. Speaker: With the same speed
and the same result.

Shri Tyagi: It is very easy for the
hon. Minister to condemn smoking so
long as his wife is alive. I can under-
stand that. But may I know if he can
guarantee that Sikhs, who do not
smoke, do not get cancer? Are the
Government going to start any prohi-
bition against smoking?

Dr. D. S. Raju: No special investi-
gations have been done with regard to
the Sikhs in particular; but it has
been demonstrated before world opi-
nion that the incidence of cancer is
increasing with the increasing inci-
dence of smoking...... (Interruption).

Mr. Speaker: Order, order; we can-
not proceed in this manner.

snrl C. K. Bhattacharyya: Dr. Pau-
line, the Nobel Prize winning chemist
of USA, has stated in papers that every

cigarette a person smokes shor-
tens his life by 14 minutes. Has
the Government of India made any

study of this matter under Indian
conditions by Indian chemists and does
this statement apply to us or not?

Dr. D. S, Raju: I do not know about
the time factor; but it does reduce the
longevity of life. Almost all the
organs of the body are affected. It
produces coronary thrombosis, peptic
ulcers, cancer and all those things.
So, it naturally reduces the life span
of an individual.

Mr. Speaker: There are so many
hon. Members interested in this that
they may have a discussion. ... (Inter-
ruption).
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Shri Raghunath Singh: I want to
ask one very important question.

Mr. Speaker Order, order. But
how much time do they require me
to spend on this question? There are
about 20 to 25 hon. Members stand-
ing.

ot ooare fag @ & fogoard
52 ¥ feermm faamr =rfgg o

o AERA ;- I9 F fow qt wem

¥ difew Zr g

Shri Tyagi: It is a poor man's
luxury.

Shri P. C. Berooah: May 1 know

whether there is any proposal with
the Government to prohibit smoking
in Caranalla, Viscount and Friend-
ship services like Dakota Services and
in Cinema houses?

Dr. D. S. Raju: Legal provisions are
already enacted in most of the States.

st e - e, A9 wfz
T I wTET T H qgd) T @)
39 F) VFarw F {90 F ¥ fyaesd,
fed fafaeed oic faw B oot &
fafrew o fet fufred ¥ 28
feliz 7 A4S grgw #1 aTEl w9
1€ A s e @, afg fear g &
faar st far 37

Shri Tyagl: Charity begins at home,

Dr. D. S. Raju: I could not follow
the question. .

Mr. Speaker: Have the Ministers,
Ministers of State, Deputy Ministers
at the Centre and in the States cared
to . . ...

Shri Tyagi: Also the Prime Minister,

Shri Inder J. Malhotra; And the
Chairman of the Public Accounts
Committee (Interruption).
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Mr, Speaker: Order, order. Swami
Rameshwaranand.

WY CATATAR 783 ATF @17 AT §
¥z 91 wag faie g @i 19 &1 7
F1 T G TG JFT AT wAEF E HT
3% faamdt &, o fafraa a a &
fawe, digr ofe 4 9 oF zas fau
T TR FiE fayw e F faw
Aac 2 ?

Mr. Speaker: Does Government

contemplate bringing forward any

legislation to prevent smoking so far
as juveniles are concerned?

Dr, D. S. Raju: As I said earlier, so
far as juvenile smoking is concerned,
legislation is already there in most
of the States.

S IRFAAT 5T WA q7 I
Wt et & 2 famm amm

W wE . IFE v ¢ R
TSt # o fY G w17 Avaz § o f
Ar=aEr w1 fawz g 1 mfz 73 &
T wEE

off UFAQAR : FAH  HERY,
fawz, T o W N R AR
faardt A 9 @ &1 #7197 FA I
9T &7 & @ &!

WETH WEYRA: : W FAT AT qaw T
martfFdgm A e ?

A TR@AAR : 48 F19 287 fr
3T 9T 7w A {1 TET & A

TR HEAW | HET, AL |

Shrimati Lakshmikanthamma: Is it
a fact that the paper wrapper on the
cigarette is more harmful than the
tobacco contents of the cigarette?
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Dr. D. 8. Raju: That is also one
view that was expressed by someone.

Shri D. J, Naik: Large-scale propa-
ganda is being carried on by bidi and
tobacco merchants even in the rural
and Tribal areas through some indis-
criminate  advertisements. May I
know whether any steps are being
taken by the Central and State Gov-
ernments to prevent such indiseri-
minate propaganda?

Dr. D. S. Raju: This bad propaganda
must be counteracted by our health
education methods,

| TETTRIC W AHAQET #1
made 7 faug A7 ¥ g am gifai
F1 & @ ge fawe mifs & fasmw
93 gfady s fear § @t ®=@r oW
AE A 39 aXg #) gIfat & & &
T & fag faviz, 1) wifs & fawmea
o ¢ gfqgy A &1 faE s @)
g7

Dr. D. S. Raju: I have answered
the same question several times.

Mr. Speaker: His question is whe-
ther it is contemplated to put any

restriction on the use of bidi, cigarette
ete.

Dr. D. S. Raju: The legal provision
is there. Smoking is prohibited in
public places, like cinemas, buses,
schools etc. The State Governments
can take action.

Shri Kapur Singh; His question was
different.

& TR o omfeT AT
FoFe frw fag 7 afe osw e
W T® ¥ wafgasrd F@AT #1 w0
75T AT ¥ AT A F & ST WX
FITE ¥ qg T FEE T TqE o
FF ¥ g Fower A g7

IR WERW : W9 T @l A
A faew W T TR w157
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weaw AERT . WAL AT F ¥R
g 7% 9T & 1 99 Ig ¥ I3 S
at fe 30 Fv graw g s ATy
fag

* THTME I AEA | W AR,
T ¥EF GET 97 | 9| WERE IF a9"
W

e AERT ¢ F g ¥ ot 67
HOAT FATT FIA FT AT 2 T

=t ATe fag: aEE & Q7 d
FaC gET { a1 @ A § i A
HLE A gt ® fF g F @ A A
FA N AT, @ FT I F 419 @A
q7

WA WERA : AT e ar
THIEH WA q@H AT 0¥ | wE
fF w9 WERT @Y uF I § w
foq § o9 I @ ¥ saa 2 ) 9
afeq AT 999 g 9 o4y afe
ghar &t ff e 7 grar @1 39w fag
G ST 1 waTa AT qfew g qwar
g

Dr. D. S. Raju: Chewing tobacco is
dangerous for lips and tongue. Mouth
cancer is very common among chewers
of tobacco.

o SwTIET SERt : 39 AR a4
w7 a1 | gutm & 7 Agieg oF awd
@l AT v g7 91 fF oawdaT 7
g ¥ fawz & 8 9 dET wf
Mt w7 gifaat 1 e ¥ @ go
MY G IFF GEACEAAT 9T A=)
) @ &Y ot R wre ¥ ) T ew
FT THT 93 T § Y FT AT ATHIL A
¥ arew w1 g @ F g feae
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T &€ wfr F1 mf oY wFw qeEe-
fewite gar & o\t 9w & I77 3w sfawy
T w1 free v @ E?

Dr. D. 8. Raju: Government is not

at the moment contemplating such
measures,

Shri J. P. Jyotishi: Looking to the
magnitude of harm that tobacco is
doing to the nation, does the Govern-
ment propose to stop the cultivation
of tobacco?

Dr. D. S. Raju: That does not arise
out of this question. That is a bigger
question.

N goonw fag: #=1 mE 3
T A o7 faere fan @ f5 w7 qeans
FOdr gaE A9 g Al sEEr ATt
afqm o 7 T fFar amw oak
A GO T 99T AR &7 sifEem
) frar g =@ A & g
F N9 7% aF " o §) 9Es)
T
Mr. Speaker: These are all sugges-
tions.

it wgama : fogw 9 aqt § gamy
¥ fadi @ P Qe A%
fear & o1 9 HTHICEH AVEAY H qE
%7 HaH I2[ a1 § FifF feagi gr
fane mfy 91 @@ A1 0% FgA A
sigA &1 @@ #7?

WOW WERW . WIAAY 864ET q
¥ X ¥ FqT FEATE) &1 & |

Shri P. D. Deo: Besides tobacco
smoking, it has been proved that the
black smoke coming from the ex-
hausts of the diesel trucks is also
injurious to health and leads to a high-
er incidence of lung cancer. If
50, may I know what steps have been
taken to prevent this menace?
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) Mr. Speaker: We are now consider-
Ing cigarette smoking.

Dr. L. M. Singhvi: May 1 know
whether the Government has assess-
ed the efficacy of the various legis-
laive enactments which are in exist-
ence in the various States in respect
of forbidding smoking by adolescents
and children, I want to know whe-
ther they have studied the efficacy of
the various legislative cnactments
and, if so, what are the results of
such studies. If the study has not
been made, I want to know why it
has not been made and whether it is
proposed to be made,

Dr. D. S. Raju: [ do not know whe-
ther any specific study has been
made.  Generally, it is having a very
good check. Smoking is very much
eliminated in schools, cinema houscs
and in buses,

Yoga Research Advisory Committee
.

+

{ Shri Hem Raj:
*548. 7\ Shrl D, C. Sharma:
Will the Minister of Health be
pleased to state:

(a) the progress made in finalising
the recommendations of the Yoga
Research Advisory Committee on the
therapeutical aspects of Yoga;

(b) the recommendations that have
been accepted;

(c) the institutions in Bombay and
Delhi which have been selected for
the purpose of evaluating the efficacy
of Yoga therapy; and

(d) the assistance which Centrsl
Government have given so far or pro-
pose to give to these institutions?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a) to
(d). A statement is laid on the Table
of the House.
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STATEMENT

The Yoga Research Advisory Com-
mittee has recommended that the
scientific evaluation of Yoga Therapy
should be undertaken in the follow-
ing institutions: —

1. .C.Y. Health Centre, Kaival-
yadhama, 43, Netaji Subhas
Road, Bombay,

2. Yoga Institute, Santa Cruz,
Bombay.

3. Yoga Prasara Samiti, New

Delhi.

The question of giving granis
and the starting of the research work
will be decided after an assessment
of the facilities in respect of equip-
ments, staff etc. available in these
institutions has been made.

The question of utilising the facili-
ties available in the hospitals at Delhi
and Bombay to evaluate the work
that may be undertaken by the above-
named Yoga Institutions is beiag
examined.

A sum of Rs, 37,000 has been given

to the ZXaivalyadhama, S.M Y.M.
Samiti, Lonavala for undertaking re-
search on electro-encephalography

treatment on
and bronckhial

and effect of wyogic
chronic bronchitis
asthma,

A grant of Rs. 13,500 has been
sanctioned to the Yoga Institute,
Santa Cruz, Bombay to purchase
necessary equipments for equipping
the clinical and pathological labora-
tories. The question of giving fur-
ther grants will be examined after
the details of the scheme have been
worked out and approved.

Shri Hem Raj: From the state-
ment I find that three institutions
have been selected for the purpose
and two of them have been given
some grant. May I know whether
any scheme has also been given by
the Yoga Prasara Samiti, New Delhi
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and, if so, ‘whether any grant has
been given to that?

There is proposal
under

Dr. D. 8. Raju:
under examination. It is
examination.

Shri Hem Raj: May I know what
arrangements have been made at
Delhi for the evaluation of the
therapeutic value of the scheme
which the Yoga Prasara Samiti has
given to the Government?

Mr. Speaker: That is being con-

sidered.

Dr. D. S, Raju: This yoga work
is being conducted in about nine
primary health centres by the Yoga
Prasara Samiti, and the results are
being watched.

Shri R. G. Dubey: May I know
whether there are any cases of
patients where the yoga therapy

was practised, and if so, the results
thereof? .

Dr. D. S. Raju: Yoga practice is
a very good practice. It means
mental and physical discipline, and
it is bound to have very good
cffects, but it requires observations

over a long period to make any
comments on it. '
Shri Hari Vishnu Kamath: Is it

not a fact that the yogic view of
the aetiology of disease in the
human organism is poles apart from

or diametrically opposed to, the
bacillary or virus theory of allo-
pathy the so-called scientific sys-

tem of modern medicine and if so.
is any research being conducted into
this matter to resolve the conflict,
because this may affect not 'merely
the diagnosis but also the prognosis
and treatment?

Dr. D. §: Raju: There is practi-
cally no conflict between the voga
system of therapy and the other sys-
tem of therapy. Yoga therapy is a
part of the treatment....

Shri Hari Vishnu Kamath: What
about the theory of causation of
disease? What about the aetiology
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Dr. D. S, Raju:.... It helps in a
cértain understanding of the system,
and it gives stability to the mind and

body. It is very good as a prophy-
lactic measure,

Shri Hari Vishnu Kamath: Yoga
does not believe in the bacillary or
virus theory of diseases.

Shri P. Venkatasubbajah: May 1
know whether the attention of Gov-
ernment has been drawn to the fact
that in the name of yoga research,
several spurious and ibogus organi-
sations have been set up in the
country with the result that people,
are falling a prey to them, and
if so, whether Government propose to
give certificates to the recognised yoga
research institutes?

Dr. D. S. Raju: We are keeping an
eye on all these research institutions.

s 9o [ATo FTEATA : HIT 7
wrmar 2 f& amfxar & aga w
Tt # fagfa g6 2 0 zw fao
FT AL AT AT FOW § a0
#t forerr @t wfqam =1 & awp w0
9T fawre s 7

Mr. Speaker: It is a suggestion for
action.

Shrimati Lakshmikanthamma: In
view of the vast benefits flowing from
yogic exercises, do Government pro-
pose to set up a Central Institute of
Yoga and train a number of people
and send them to all the States and
have at least one institution in each
State.

Dr. D. S. Raju: It is the same ques-
tion as before. That will have to be
considered at a later stage when all
these investigations have been com-
pleted.

Shri Tyagi: With reference to Pari
(d) of the main question which
reads:
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“The assistance which Central
Government have given so far
. to these institutions?”,
may [ know whether the intitution
in Delhj has been given aid agajnst
the view expressed by the Education
Ministry, and if so, how much aid

was given to them?

Dr. D. 8. Raju: To which institu-
tion?

Shri Tyagi: To the one in Delhl
Land was also given to them at con-
cessional rates.

Dr. D. S. Raju: So far as the Yoga
Prasara Samiti is concerned, I do not
think that any money has been given
fo them for the time being.

Dr. P. S. Deshmukh: May I know
whether there is any difference in the
yoga practices according (o sex,
because I find that yoga does mnot
attract ladies so mueh as males?

Dr. D. S. Raju: T think that it
should be equally good to male; and
females. There is no difference in
physiology between the two sexes.

Dr. M. S. Aney: In connection with
the research on yoga therapy, may I
know whether the Government of
India have consulted the well known
yoga academy at Lonavla?

Dr. D. S Raju: Yes, the ICY
Health Centre, Kaivalyadhama refers
to the Lonavla institute.

Wt mae fog oA g &

o ¥ 9g 9w ¢ fF, dar fs oam-
e 7 fomr & ‘9aw awfe @
I IR o i A B 1 B
M qifaw fas ¥ @i &, ..
wew  WEd U
fifn, “wrq eEETY T FE
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w5t amam fag - @@ & qam
I Tog ¥ AL 3T 9r |

a1 ag ax 2 f& @i foma
¥ faad sqwamsal foxr & |3
zz3ew® faa & w7 § 5 I
gar affra wgr foar & ¢
AFRX W I X faam & @
2 f& &ir oYe 9TRe FW T faA-Ua
Hoq SlgT H UsAwEd F%d @8
1T fasdia am &1 aew gifad &
g, 9 ¥ @ 4L ¥ wmaq fEr
A |
Mr. Speaker: It is a suggestion for
action.

BHY  THATE MIT ;WA U
#4t & wmraam # fao wa@-
gqaq s f@m owar oo & @@
AT A g fE A oag it am-
frar & s wman @ ; afz &y, A
AT W FT AT wewwa fear aar & 7

Shri Raghunath Singh: This is too
personal a question.

Mr, Speaker: Shri Kapur Singh.

Shri Kapur Singh: I humbly beseech
you to bear with me while I am putting
my question.

Mr, Speaker: The hon, Member is
already doubtful of the relevance of
his question?  (Interruptions).

Shri Kapur Singh: I am not doubt-
ful about the relevancy but I am
doubtful about the patienee of certain
hon, Members in this House.

Mr. Speaker: But the
should not tire them out.

question

Shri Kapur Simgh: No, it will not,

Are Government aware that Patan-
jali postulates that the disease, viva-
dhi, can never be fully cured unless

PHALGUNA 22, 1885 (SAKA)

Oral Answers 5060
there is a complete concordance bet~
ween man's correct metaphysical
views and the implicated practices,
dvandvaonavighaatah as he calls it,
and if so, how do Government pro-
pose to disintegrate therapeutical yoga
from Hinduism on the secular plane?

Dr. D. 8. Raju: I have not under-
stood it. (Interruptions),

Mr., Speaker: We have quite
patiently borne with the hon. Member.
Now we cannot understand it. What
should we do?

Shri Kapur Singh: May I repeat it?

Mr. Speaker: Not on that account.

Shri Kapur Singh: They are pro-
ceeding on basically erraneous presum-
ptions.

Mr. Speaker: He can meet the
Minister and discuss it with him.

Shri Kapur Singh: With regard to
the laughter which was evoked in the
House, may I request . . .

Mr, Speaker: To fix an appointment
with the Minister?

Shri Kapur Singh: No. with refe-
rence to the laughter which was evok-
ed in certain hon. Members . .

Mr, Speaker: How can I prevent
them from laughing?

Shri Kapur Singh:
them.

You can advise

Mr. Speaker: The hon. Member
laughs many times. Can I prevent
him from doing so?

Y SHTANT mWEN g eqer
HATHT T qE STAT T N g6 fwar
g f® ga Tw ¥ om §F Amw 9%
g 3®E I N F fow # «gf
8% 89§ WAAIT FEEq A7 @,
¥ #r &, ofz &, ar wr g W
TFIT F TATIAIOT, S o oFy
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Dr. D. S. Raju: We always keep an

eye on bogug institutions. Whenever
it is necessary, we take action.

Mr. Speaker: Is there any proposal
to exercise some check on them?

Dr. D. S. Raju: We cannot impos:

any check. We do not help institu-
tions which are bogus.
Shri Daljit Singh: Who are the

members of the Yoga Research Ad-
visory Committee?

Chajrman

Dr. D. S. Raju :
1. The Secretary, Ministry of Health

Members

2. D:pulb‘f' Secretary (PH), Ministry of

Healt
3. Deputy Financial Adviser (Health)

4. Dr. C.G. Pandit, Director Indian
Courncil of Medical Research,

5. Dr. B.K. Anand, Professor of
Physinlogy, All I~dia Institute of Me-
dical Scicace, New Delhi

6. Deputy Secretary, Ministry
of Education.
Member-Secretary

7. Adviserin Indian Systems of Medicine,
Ministry of Health

Utilisation of Foreign ald

+
Shri P. C. Borooah:
*549,{ Shri Bibhuti Mishra:
[ Shri Sazjoo Pandey:

Will the Minister of Finance be
pleased to refer to the reply given
to Starred Question No, 1168 on the
21st November, 1063 and state:
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(a) whether the committee appoin-
ted to go into the question of the uti-
lisation of foreign aid has submitted
its report; and

(b) if so, the main findings and
recommendations of the Committee?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): (a) and (b). The report of
the Committee is expected to be out
by the end of this month. A copy of
the report, when ready, will be
placed on the Table of the House.

Shri P, C, Borooah: What is the
amount received from different coun-
tries during the first three years of
the current Plan, what is the amount
unutilised, if any, and which are the
countries which have given aid?

Shrimati Tarkeshwari Sinha: I
would like to be very precise in this
I do not have 1the figures

I can provide them later.

matter,
with me.

Shri P. C. Borooah: Which are the
countries which have offered assis-
tance and the aid of which has not
been utilised wholly or partly? What
are the reasons therefor, and is there
any chance of improving the situation
during the remaining two years of

the plan period?

Shrimati Tarkeshwari Sinha: There
has been a general improvement in
the utilisation of aid received from
various countries. The
providing aid are the USA, Germany,
USSR, France and UK. Some of the
aid has been utilised, and some
remains unutilised. That is the reason
way this Committee was appointed.

countries
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Shri Ramanathan Chettiar: Is there
any likelihood of some of the foreign
aid amounts spilling over to the
beginning of the Fourth Plan? If so,
what will be the amount?

The Minister of Finance (Shri T. T.
Krishnamachari): So far as the aid
vouchsafed is concerned, I do not
think much of it will spill over into
the Fourth Five Year Plan. But
it is quite likely that some portion
.of what we are getting this year and
the next year will go into the Fourth
Plan.

Shri A. P, Jain;: What wus the
exact mature of the difficulties which
were experienced, and what are the
terms of reference of the committee?

Shri T. T. Krishnamachari: The
terms of reference of the Committee
arg ip go into the question of non-
utilised aid. Doeg the hon. Mémber
mean the difficulties in the committee
coming to a conclusion?

Shri A. P. Jain: What was the
nature of the difficulties experienced
in the utilisation of foreign aid, and
what were the terms of reference of
the committee?

Shri T. T, Krishnamachari: So far
as the difficulties in the utilisation of
foreign aid are concerned, their terms
vary. Many of them are tied, some
of them are commercial credits like
the one that we get from Italy. which
is rather difficult to use excepting
for particular purposes. So, I do not
think we can really produce a patitrn
which will fit in all such cases of
this aid. We have been at it for some
time, partly because some of the pro-
jects are not ready, Wut I can say
this that three weeks back I had a
look into this question, and 1 found
that more than 80 per cent has been
committed. Certain things could not
be committed merely because of the
rather looseness of the agreement.
and our difficulty to get at the proper
type of goods. On the whole what-
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ever the comimittee might report, I
think that the progress that we have
made in regard to utilisation has been
much better during the last six or
seven months than it was before.

sl gEElE wew : oF OHT
gifar 2w & s=e § fF o &
fao fegmmra &1 a9 1 W w9
argT A AT §  IEHr W 9g
O AYE ¥ Ad T qrr & 1 W
g @ & AR oWt & o4 gEer
Far FTw g 7

wIRE) aroeeac: famgr ;o wt TET
"gen ¥ aamr g fF ek aga ¥
FOM O, FY¥ 9 9 gT N &
TG A erAE g Arar , e
1A & S gt ¢ fom & fao
wgar gTar @ Taonfr o o TR
A& gu & IE¢ TEmrw fEar S
o weEr & owedr fear wnm, T
F far 7 a8 w0t awE W T

Thirq Plan Allocations

+
( Shri M. L, Dwivedi:
"5500.-] Shr! J, N. Hazarlka:
) Shri Harish Chandra Mathur:

L Shri Maheswar Naik:

Will the Minister of
pleased to state:

Planning be

(a) whether the Union Government
have decided to cut the allocations
originally fixed for the Stuis Plans
under the Third Five Year Plan; and

(b) whether the present shortfalls
are likely to be made good during the
remaining period of the Plan?

The Deputy Minister in the Minis-
try of Labouy and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) No, Sir.

(b) Does not arise.
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Shri C. R. Pattabhi Raman: Over
the four years on the present basis,
the States would have drawn Rs. 1,780
crores as against the Third Plan assis-
tance of Rs. 2.375 crores. i.e. 75 per
cent. of the Third Plan assistance.
Eight States, namely, Assam, Gujarat,
Kerala, Madhya Pradesh, Madras,
Mysore and Rajasthan have drawn
more than the all-State percentage
of T75.

Wt ®o mro fgadt ;. ¥ W
# gosw ¥ fom & 7 fuaifa
afmr wgarT & 7 @9 g§ & ¢
o 'F Ag g o § 7
Shri C, R. Pattabhi Raman: I can

divide them into three categories, with
your leave:

5095

(i) States which have utilized
lower percentage of their
Thirq Plan Central assistance
for financing higher percent-
age of their Third Plan out-
lay—Andhra Pradesh, Guja-
rat, Madras, Maharashtra,
Orissa, Punjab, U.P. and West
Bengal.

(ii) States which have utilized
higher percentage of their
Third Plan Central assistance
for implementing lower per-
centage of Third Plan outlays
—Assam, Bihar, Madhya Pra-
desh, Mysore, Rajasthan,
Jammu and Kashmir,

(iii) States where percentage of
Central assistance likely to
be utiliseq during 1961—85 is
almost the same as the per-
centage of Third Plan outlay
likely to be implemented
during 1961—85—Kerala.
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Shri Harish Chandra Mathur; I
was quite amused to hear the answer
of the hon. Minister. Rajasthan has
cut its Plan from Rs. 236 to Rs. 208
crores already, and they are finding it
difficult to achieve even this target of
Rs. 208 crores. What are the reasons,
and how does the hon, Minister re-
concile his statement with these facts?

Shri C. R. Pattabhi Raman: I can
only give the break-up figures of
the assistance and the utilisation,

Shri Harish Chandra Mathnr: It is
not a question of utilisation. Has the
allocation been cut or not? Is the
Minister not even aware that it has
been cut down from Rs, 236 crores
already to Rs. 208 crores, and that
even their ways and means position
ig such that they are not able to ful-
fil this? Is he not aware of this?

Shri C. R. Pattabhi Raman: I can
only say this. It is not a question of
pruning. As soon ag the emergency
started, there was an idea of econo-
mising certain items, that is all that
took place. Otherwise, I have the
break-up figures which perhaps I can
place on the Table of the House.

Shri A. P. Sharma: Is it a fact that
the State Government of Bihar has
made a demand for additinnal allot-
ment of Rs. 5 crores for this year and
has the Central Governiment and the
Planning Commission given their con-
sideration to this? What is the result
thereof?

The Minister of Finance (Shri T. T.
Krishnamacharl): Planning Commis-
sion has no money to give. All that
thev can do is to allot ‘moneys placed
at their disposal. When the States
want additional allotment, the matter
has to be examined and the Centre
must have resources to give; it is
only in such cases money would be
given.

Shri A. P. Sharma: What is the
demand of the Bihar Government,
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Shri T. T, Krishnamachari: These
degmands are being made constantly;
all the States are like children; they
make demands all the time. To meet
those demands there must be enough
money 1n the Central pool. Hon.
Members know the difficulty in rais-
ing moneys and therefore spending
of the money that has been raised has
got to be done fairly prudently.

Shri Maheswar Naik; It has been
reported in certain newspupers that
allocations for plan  execultion had
been recently increased to certain
States. May I know how increased
resources have been found?

Shri C. R. Pattabhi Raman: ] have
got a state-wise list of accelerated
central assistance and I can place it
on the Table of the House.

Shrimati Yashoda Reddy: The hon.
Minister stated that it has become a
fashion for all States to ask for more
und more #noney. There are some
States where because of very big
national projects like the Nagarjuna-
sagar in Andhra Pradesh, the money
allocated by the Central Government
goes more or less to the execution of
such projects and the development
of the State is getting neglected.
When such is the case, when the
State Government asks for further
allotment, will the reaction in future
be different from what it was; before?

Shri T. T. Krishnamachari: My
trouble is that there is nobody to allot
me any money .(Interruptions).
Money must be there for anybody to
allot jt.

Shri Surendranath Dwivedy: Has
the Government enquired into the
reasons why some States have not
been able to utilise the sum allocated
for the year? Are they going to help
the States concerned if there is diffi-

culty about the know-how  skilled
Ppersonnel, ete.?
Shri T. T. Krishnamachari: I must

say, Sir, in regard to the question of
2436(Ai) LSD—2
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utilisation of plan funds and also
accelerating development, there is

hardly any difference of opinion bet-
ween the States and the Planning
Commission or the Central Govern-
ment; we work together. It is a con-
tinuous process. There is the Jepart-
'ment of finance watching, the Plan-
ning Commission is watching it all the
time and the States are continuously
in correspondence, A sizable portion
of my fan mail happens to be letters
from the Ministers and Chief Minis-
ters of States. There is nothing
which is being done sporadically or
for that matter in fits and starts; it
is a continuing process and we are
trying to meet the demands of the
State Governments as much uas pos-
sible. Sometimes it happens that the
demand is a big one; it is indeed a
very legitimate demand, like the
Nagarjunasagar which the hon. Mem-
ber mentioned. If we coulq have the
money, we can wuccelerate the work
there and I think it would certainly
benefit the nation. But piten times
there are certain handicaps like of
getting adequate finance and equip-
ment, which stand in the way. I
can assure hon. Members that so far
as the will is concerned, both at the
Central Government level and the
Planning Commission level, it ig there:
to assist the Statés; but sometimes
the resources that are available are
not commensurate or coterminous
with our own will fo do as much.

Shri P. Kunhan: Due to the short-
age of finance, the Kerala Govern-
ment have already stopped the major

irrigation schemes. May I know
whether they have asked for any
additional finance in the -current
year?

Mr. Speaker: If each State has to
be taken up separately in the Ques-
tion Hour, it may not be possible to
cover the list. He may take it up
separately. Shri Ranga.

Shri Ranga: May I know whether
we have understood it aright, namely,
the so-called allocations made by the
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Planning Commission are only taken
as advice to the Finance Ministry
and the Fimance Ministry finally
makes the decision in regard to he
grants to be made or the allocations
to be made to the various State Gov-
ernments, and also that the Govern-
ment of India give preference to com-
mitted demands made by the State
Governments for specific projecis as
compared tp their plea for loans or
grants in order to cover their pro-
posed expenditire on wvarious other
non-Plan projects?

"Shri T. T. Krisknam..chari: The
procedural mmatler miCniioned by my
hon. friend i3 this: the Planning
Commiss.on estimates the amount of
morcy needed by the various States
as a result of the investigation by
working groups. They mauke gz ten-
tative allotment. Then the Develop-
ment Council meets and these things
are further discussed with the Council
as a whole and with the Minislers in
particular. But the detérmination of
the amount and the final alloca-
tion is done in close consultation
with the Planning Commission and
the Finance Ministry. What the
Finance Ministry does not do is the
question of going into the details of
the allocation. The broad allocations
are certainly a matter in which the
Planning Commission and the Finance
Ministry agree.

In regard to particular demands
as they arise from time to time, what
we do is, we have an estimate of the
plan or what thev need from year to
year, for the States. But it does hap-
pen sometimes that there is an over-
fulfilment of the Plan project, that is,
it is completed quickly, and therefore
they want more money. In some
cases, it is the other way about: the
costs have gone up and that is where
the difficulty comes in the way of the
plan project being accelerated. Since
we have a Plan, for the purpose of ex-
pending money—and that is not tied
up—the Centre has to find additional
resonrees, Sometimes it is  difficult;
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sometimes we ask them to go a little
slow, but ordinarily we do not. We
try to find money. But extraneous
considerations also come in: there is
a famine, flood, shortage, and various
other schemes have got to be given
assistance which have to be done
quickly. These are matters in which
the Finance Ministry and the Plan-
ning Commission act together. They
do not act contrary<4wise; but they
act together., And we try to meet the
demands of the States as far as pos-
sible subject to the resources avail-
able,

Dr. L. M. Singhvi: Is there any
definite procedure for the State Gov-
crnments to keep the Central Govern-
ment and the Planning Commission-in-
formed of such changes as are effect-
ed or are proposed to be effected in
the allocation of resources within the
State plan's ceiling and, if so, may I
know whether it is a fact that the
Government of India do not know or
are not aware of the Government of
Rajasthan’s intention or decision to
effect any change in the Plan alloca-
tion?

Shri T. T. Krishnamachari: As for
the general proposition stuted by the
hon. Member, well the procedures are
not laid down; there is no code about
it. But it is a matter in which in prac-
tice the plans are fairly satisfactory.
In regard to relating it to particular
projects, that is where the difficulty
comes in. I am not able to answer
the subsequent question.

Shri R. S. Pandey: Taking into
consideration the financial condition
of Madhya Pradesh, may I know whe-
ther there is any representation made
by the Madhya Pradesh Government
for more money, apart from the allo~
cations of the Third Five Year Plan?

Shri T. T. Krishnamachari: As I
said, these demands for additional
funds are a matter of daily occurrence
so far as ] am concerned. If I go and
open my mail, as I said, the ‘fan mail’,
1 see all kinds of symbols of the
various States, and letters from Chief
Ministers who are all friends of mine
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and letters from the concerned Minis-
ters, and sometimes they call me up

* on the telephone and want something
to be done. This is a matter of conti-
nuous process. Of course, every State
needs money and I think Madhya
Pradesh is no exception.

Leprosy Patients at Anandgram, New
Delhi

+

| Shri Jedhe:

-
551 shri P R. Chakraverti:

Will the Minister of Health be

pleased to state:

(a) whether it is a fact that some
Australiun students are staying at
present with  leprosy  patients in
Anandgram Colony near Delhi with a
view to remove the popular feeling of
treating leprosy patients as un-touch-
ables;

(b) if so, whether the Government
also propose to take any step to re-
move such a misunderstanding on the
part of the people; and

(c) the steps taken to rehabilitate
cured and partly cured leprosy pa-
tients?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Raju): (a) Yes,
Sir.

The team which consisted of 14 stu-
dents, 12 from Australia, 1 from France
and 1 from Japan arrived on the 14th
January and left on the 3rd February,
1964.

(by This is already being done. The
provision of domiciliary & ambulatory
treatment to the leprosy patients in
their villages under the Leprosy Cont-
rol Programme has contributed to a
considerable extent removing certain
erroneous ideas regarding leprosy
from the minds of the people.

(c) A committee of experts has been
set up to draft a scheme for rehabili-
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tation of cured and partly cured lep-
rosy patients.

Shri Jedhe;: May I know whether
any medical facilities are provided to

the students?

Dr. D, S, Raju; In the whole coun-

try?
Shii Jedhe: Yes.
Dr, D, S. Raju: We have got

leprosy control programme and w2

have got about 3'50 patients under
domiciliary treatment now.
Shri Jedhe: May T k- wile-

ther this team was re-mrc.c.iing the
World Health Orgeonioztion?

Dr, D. S. Raju: No, Sir; they came

on their owu.

Shri D. J. Naik: May I know whe-
ther the incvidence of leprosy hag de-
creazed on account of the leprosy con-
trol scheme?

Dr, D, S. Raju: There is no definite
data, but I think the incidence has
decreased,

sl gwerE Wwa o A AT
oA EAT B TA R0 MW ST 9%
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Dr. D. S. Raju: We are expanding
the domiliciary treatment scheme to.
treat patients in their own home.

Shri Sham La] Saraf: Is any
attempt being made now to disband
the present concentration of lepers at
certain places and resort to domici-
liary treatment?

Dr. D. S. Raju: That will not be
done. They will have to remain in the
present camps and treatment will be
continued in the camps.

Shri Kapur Singh: May I know
whether the Government are aware
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that as far back ag the middle of the
16th century, Nanak V not only
preached but extensively practised
social integration of lepers with the
rest of the society and if so, whether
Government propose to make any use
of this mighty historical example to
solve the problem poseq before them?

Dr, D, S, Raju: Yes, Sir; we are
trying to adopt the same thing.

ol WFER W dTE 0§ SArAr
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Dr, D. 8. Raju: In the third Plan
period, we have made a provision of
Rs. 424'4p0 lakhs for leprosy control
programme.

Shrimati Jyotsna Chanda: May I
know whether the lepers who are re-
siding on the road to the Ganges at
Hrishikesh are being treated there or
they have been taken to any leper-
asylum?

Dr. D. S. Raju: They will be treat-
ed by the local leprosy control unit.

Shri Hari Vishnu Kamath: If 1
heard my hon. friend, Shri Saraf
aright, he used the word ‘leper’. I be-
lieve the Government and the medical
profession have now discarded the
use of the word ‘leper’ in favour of
the words ‘leprosy patient’, Is it not
807

Dr, D. S. Raju: That is correct.

Generating Unit at Gauhati

*553. Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Central Government
have approved of the installation of
two generating sets at Gauhati; and
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(b) if so, how these sets are pro-
posed to be operated and when they
are likely to be installed?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a). One steam
thermal unit of 30 MW and two
gasturbine sets of 125 MW each have
been approved for installation at
Gauhati. One 125 MW set has for the
present been allotted to Assam for
installation at Gauhati, out of the Cen-
tral Reserve Pool as an emergent
measure,

(b) The 30 MW unit will be opera-
ted on furnace oil and the 125 MW
sets on light diesel oil. The Central
Pool set is expected to be installed in
the summer of 1964,

The 30 MW unit is expected to be
commissioned in 1966-67 and the gas-
turbine sels in 1965-66.

Shri P. C. Borooah: May I know
whether the gap between the power
requirement and availability in that
area will be fully met after the ins-
tallation of these two generating sets
and if not, what further steps are go-
ing to be taken to bridge the gap?

Dr. K. L. Rao: In respect of Assam,
it is in a much better position now.
We have got only 33MW now, but in
the course of this year, we are going
to add another 79 MW, thus making
a total of 112 MW. Seo, there will be
quite enough power in that area.

Shri P. C. Borooah: May I know
whether it is known to the Govern-
ment that the industrial development
of Assam is at a stand-still for want
of power if so, whether the power
generated from these two sets will be
available for industrial development
alone or also for rural electrification
in Assam?

Dr. K. L. Rao: T have not
followed the question,

exactly

Mr. Speaker: He wants to know
whether the power generated from
these installations would be enough
for industrial purposes as well as
domestic use.
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Dr. K, L. Rao: Quite so, Sir.

Shri P. K. Deo: May I know if there
is any scheme to utilise the natural
gas struck in Assam for generation of
power?

Dr. K. L. Rao: [t is being done at
Naharkatiya. We are installing three
units of 23 MW out of which two will
be ready this year.

12 hrs.
SHORT NOTICE QUESTION

Rehabilitation of Migrants from
East Pakistan

+
( Shri Hem Barua:
| Shri Hari Vishnu
Kamath:
Shri Prakash Vir
Shastri:
Shri Rishang Keishing:
Shri P. C. Borooah:
| Shri R. S. Pandey:
| Shri Omkar Lal Berwa:
LShri Hem Raj:

Will the Minister of Works, Housing
and Rehabilitation be pleased to state:

S.N.Q. 8. {

(a) whether it is a fact that he
recently visited the East Pakistan re-
fugees in Garo Hills, Assam;

(by it so, whether he had any dis-
cussion with the State Chief Minister
for rehabilitation of wvictims of com=-
munal frenzy; and

(¢) if so, what are the broad conclu-
sions arrived at?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) Yes.

(b) Yes.

(cy About 75,000 migrants have al-
ready arrived in the Garo Hilis. It is
expected that another 70,000 to 80,000
migrants will come over in the next
few months, making a total of 150,000
migrants. It was decided that the
economy of the area would have to be
developed in order that the new mig-
rants may be absorbed amongst the
local population. Schemes for soil

PHALGUNA 22, 1885 (SAKA)

Oral Answers 5106
conservation and aforestation were
broadly discussed and approved. It
was also decided that the State Gov-
ernment would formulate  more
schemes including schemes for indust-
rial development in the next 2 to 3
months with the help of a Board of
Experts.

Shri Hem Barua: May I know if it
is a fact that these East Pakistan re-
fugees have told the hon. Minister
that they do not want to go back and
they propose to settle permanently in
this country? If that is so, may I
know what steps the Government
have taken to throw this naked fact
at the face of Pakistan which is pre-
sently engaged in a vitriolic campaign
against us saying that it is India which
has caused the migraion of minority
community people from East Pakistan
to India?

Shri Mehr Chand Khanma: The
reply to the first part of the question
is in the affirmative. Not only that, I
have said in my reply that over and
above the 75,000 unfortunate migrants
who have come out to India from
Pakistan, another 70,000 to 80,000 are
expected to come. I also got the
impression from my talks with
the refugees there that not one of
them was going back. Ag re-
gards bringing this naked fact to the
notice of the Government of Pakis-
tan, I made my position very clear as
Rehabilitation Minister and ] have
said what was possible under the
circumstances.

Shri Hem Baroa: After visiting the
camps of these unfortunate victimg of
communal frenzy, tattered, battered
and maimed by Pakistani bullets, is it
a fact that the hon. Minister has come
to the conclusion that India's attitude
to Pakistan needs re-thinking; if so,
may we know what is the shape of
that re-thinking that iz wisualised?

Shri Mehr Chand Khanna: It is a
major gquestion of policy which will
have to be discussed by the Cabinet
and I presume the Prime Minister
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should make a statement on that ques-
tion. But I can say one thing, and
that is this. I was very clearly told
by the refugees as well as by some of
the people that I had the opportunity
to meet, whether in Assam, West Ben-
gal or in Madhya Pradesh, that the
Muslim infiltrators who have come to
India—and their number runs to lakhs
—should be sent out of the country
and that all those Pakistani Muslims
who have found jobs in our country
should also be asked to go away.

Shri Hari Vishnu Kamath: Have
the taiks that the Minister had with
the Chief Minister of Assam, some of
the hundreds of thousands of hapless
refugees who have come over and also
his kecn observation in that area led
him to the conclusion that the Gov-
ernment of Pakistan has launched a
systematic programme of squeezing
out the minority Hindus and Chris-
tians out of Pakistan or at least the
border districts and, if so, has the
Government prepared or chalked out
a programme wilh its own resources
alt home as well as by raising resour-
ces abroafl through sympathetic orga-
nisations ‘outside India, to reccive
these refugees and to  rehabilitate
them for they would be coming in big
waves very soon?

Shri Mehr Chand Khanna: During
my visit to Garo Hills, Raipur and
Dandakaranya I had no opportunity
of going behind the iron curtain. So,
I cannot say anything on that subject.
But the impression that 1 have gained
from the refugees is, as [ have stated
in my repiy to the question, that many
(nore will come out of Pakistan to

india.

Shri Hari Vishnu Kamath: What
about raising resources from abroad?
Is the Government thinking of raising
resources from friendly organisations
like the Christian missions? Yester-
day there was a press report that the
Minister had met some Christian or-
ganisations.
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Mr. Speaker: That would be a sug-
gestion for action.

Shri Hari Vishnu Kamath: Sir, it is
not a suggestion. Is the Government
prepared to raise resources at home
and abroad?

Shri Mehr Chand Khanna: Up till
now we have been faced with the
problem of rehabilitation of nearly 9
million to 10 mililon refugees and
from our own national resources we
have spent quite a few hundred crores
of rupees. 1 do not think during
this time we have received any help
from abroad. If any help comes, it
is always welcome. Some of the
Christian missionaries have met me
there, and those missionaries were
from Australia and America—the Se-
venth Day Adventists—and they told
me that they would try to help the
refugees. 1 said that whatever they
can give to these unfortunate people,
that help would be welcome. Even
vesterday evening, o number of mis-
sionaries, bishops and others met me
here in Delhi and I told them the same
thing; that is, if t.hey want to help
these unfortunate people, they can do
s0. There is nobody stopping them
from doing so. But up till now we
have received hardly any help from
any foreign country in the matter of
rehabilitation of 9 million to 10 mil-
lion refugees.

Shri Hari Vishnu Kamath: The Gov-
ernment should make an appeal.

Shri H. N. Mukerjee: In view of
the faect that nearly 200,000 refugees
are coming, or have already come, to
this country, may I know whether
provisions in Dandakaranya and el-
sewhere are being rendered adequate
for that purpose and, in the mean time,
some of the camps which are on the
way to Dandakaranya are being pro-
perly managed? I ask this in view of
the reports and allegations about the
Mana camp being over-crowded with
refugees, for whom no proper faci-
lities seem to have been provided.
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Shri Mehr Chand Khanna: The
problem will have to be divided into
two parts—one, of those who have
come from the district of Mimensingh
into Assam and, secondly, others who
are coming from either Dacca or the
open border of West Bengal, namely,
the districts of Barisal, Faridpur
Khulna and Jessore. The number
of persons who have come from East
Pakistan into West Bengal is round
about 48,000 to 50,000. About 15,000
of them have been taken to Mana
camp that we have opened under the
administrative control of the Danda-
karanya Development Authority. I had
a talk with the Chairman and the
Officer; of the Dandakaranya Develop-
‘ment Authority when I was there in
Mana three days ago. 1 was talking
with them in the morning also in the
meeting of the Dandakaranya Deve-
lopment Authority when I told them
that more camps will have to be ope-
ned as there is concentration in Mana.
Mana can take only a certain number
and boyond that it cannot take. So,
we approached the State  Govern-
ments, both for the opening of camps
as well as for the rehabilitation of
refugees,
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Shri Ranga: Hag this terrible crisis
been brought to the notice of the
United Nations' Security Council as
our complaint against the manner, al-
most amounting to genocide, in which
the ninority in Pakistan is being treat-
ed and is being forced wupon us for
maintenance? Secondly, hag the
Worlg Food and Apgriculture Organi-
sation also been apprised of the fact
that from their campaign of fighting
hunger all over the world they might
be able to give ug some assistance?

Shri Mehr Chand Khanna: The first
part of the question should be ad-
dressed to the Ministry of External
Affairs and the second part to the
Ministry of Food and Agriculture,

Shri P. C. Borooah: May I know
whether the refugees told the hon.
Minister about the representation sub-
mitteq to the Radcliffe Commission
that the area bordering Garo Hills,
since it is predominantly inhabited by
the Tribals should be transferred to
India: if so, whether following the
iwo-nation theory to which Pakistan
is wedded Government has any propo-
sal io take up the demand with Pakis-
1an to {ronsfer this area to India?

Shri Mehr Chang Khanna: To Lhe
first part of the question, again the
reply  is in the affirmative, When I
visited these camps and met these
refugecs. in one of the representa=
tions which was given to me by one
of the leading missionarics a demand
was made that Pakistan should be cai-

led upon fo give a certain area 4o
India.
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Shri Hem Barua: Garoland.

Shri Mehr Chand Khanna: I think,
the land was 80 miles by 7 miles, or
something like that—I dv not remem-
ber the figure, But a request of that
nature was certainly made to me,

Shrimati Renuka Barkataki: When
I went to the Garo Hills last time the
hon. Minister was also visiting the
Garo Hills at the same time and the
refugees told me as well as the hon.
Minister that those refugees who have
crossed over to Garo Hills are only
from places five miles away from the
border area and that some more re-
fugees are waiting for the dark nights
to come because on moonlit nights
they cannot cross over due to Police
atrocities in Pakistan. INow that thece
are dark nights, how many more re-
fugees have crossed over to Garg Hillg
and has Government got any more in-
formation about the Pakistan Police

atrocities after the hon. Minister
visited Garo Hills?
Shri Mehr Chand Khanna: I have

no information after my visit to Garo
Hills; but it is a fact that I was told
by most of the refugees that, on the
one hand, their life had been made
completely impossible 1n Pakistan by
the Islamic Republic of Pakistan and,
on the other, if they came out they
were fired at and shot a1 by the East
Pakistan Rifles, and that the only
opportunity that they could fing to
escape was either when the moon was
not there, that is, when thery were
dark nights, or when there was rain:
It is a fact that I was told so by those
unfortunate people,

Shrimati Renuka  Barkataki: [
wanted to know whether any more re-
fugees have come.

Shri Mehr Chand Khanmna; I have
not got the latest information; but, as
I have said in the statement, 1 wus
told so. That was the viewpusint of
the Assam Government too, numely,
that another 70,000 to 80,000 are likeiy
to come away.
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Sbrimati Jyotsma Chanda: May I
know whether the hon, Minister had
assessed, while he was in Assam, as
to how many young girls and young
women out of those refugees were
adbducteq and, if so, what measures
Government is taking io rescuec them?

Shri Mehr Chand Ehanna: [ have
no figures of women abducted in Tak-
istan. 1 visited a hospital there and I
suw a wounded man lying with puilet
wounds and he told me that his young
daughter was being abducted and so
he had to fight with those people and
he got the bullet wounds. I saw a
mother lying in the hospital theie
whose one child had been murdered,
the father killed and another chiid
with whom I wanted to speak was
very much petrified. As far as women
are concerned, I cannot give he exact
number. But the atrocities that are
being committed upon these unforiu-
nate people show that one zan easiiy
understand that no womuan or chiid is
safe.
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Dr. M. S, Aney: In view of tiL¢
growing magnitude of the work of re-
habilitation of those persons who are
coming to India from East Pakistan,
does the Government think, in order
to augment their own resources and
funds, of appealing to all the people
of India and also philanthropic insti-
tutions outside India?

Shri Mehr Chand Khanna: As far
as we are concerned, Sir, we are treat-
ing it as a national problem and the
Finance Minister

Mr. Speaker: He wants that a pub-
lic appeal should be made to the peo-
ple of India and money coliected,

Shri Mehr Chand Khannpa; 1 think
an appeal has been made by the Mem-
bers of Parliament and others. My
duty is to rehabilitate them.

Shri Tygai: May I know what steps
the Government have taken to inform
the foreign countries about the attro-
cities being committed in Pakistan on
minorities? Have the Government
taken any definite steps to educate
the world about it?

Shri Mehr Chand Khanna: It would
be entirely for the Ministry of Exter-
nal Affairs to address themselves to
this task of . .. (Interruption) Ican
only try to rehabilitate the refugees.

Shri H. N. Mukerjee: On a point of
order, Sir, When a question is asked,
the Minister answers it by saying that
it concerns the other Ministry. The
Government is represented on those
benches and a sister Ministry is also
represented at present. Is it not open
to the House to require the other
Ministry also to supplement the infor-
mation given by the Minister for Re-
habilitation? It is becoming a habit
with the Minister for Rehabilitation
to say that this matter belongs to an-
other Ministry and to evade questions
which are of very great importance
which emerge out of the supplemen-
taries. Mr. Tyagi asked an impor-
tant question and. . .(Inmterruption),
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Mr. Speaker: As the hon. Member
is well aware, each question is direc-
ted to a particular Minister for which
he is responsible and, therefore, he
can answer for that. When another
question is put by any Member which
is the responsibility of another Minis-
ter, of course, the other Minister also
learns it either through these debates.
or it is conveyed to him or to her by
the Minister who is answering it
But so far as the answering of that
part which does not concern his port-
folio is concerned, I cannot compel
him at that very moment to answer
it.

Shri Tyagi: May I make a submis-
sion, Sir?

Mr. Speaker: Order, order. Then.
again, this question has already been
put carlier. Two or three days back,
it was put and it must have come to
the notice of the External Affairs
Ministry also. Members can  pursue
it by putting another question also.

Shri H. N. Mukerjee: If the Prime
Minister was here, he would inevit-
ably have got up to make a statement.
That would have been in the fitness of
things. The Prime Minister is repre-
sented, I hope in this House today by
whoever there is among the Ministers.
This is a matter ol very great impor-
tance. There is nothing said by any
other Minister apart from the Rehabi-
litation Minister who says, “I do not
know it because it belongs to the
other sphere.” This is wvery wrong.
It is very important that we get satis-
faction when these questions of great
importance emerge out of supplement-
aries asked in this House.

Shri Ranga: I appreciate the state-
ment; I thourht that the hon. Minister
was within his rights when he said
in regard to my own {wo supple-
mentary questions that the Ministers
concerned were not present. We have
no objection to that. But when the
other Ministers are able to be present,
or when such of those Cabinet Minis-
ters as are cxpected to be seized of
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this matter just as much as Members
of Parliament ought to be are present,
it is only natural for us to expect any
one of them to get up and give the
information to the extent that they
possess it. Otherwise, we should at
least have the assurance that although
the concerned Ministers are not pre-
sent, when an important question like
this or when an important issue like
this is raised in the House, the con-
cerned Ministers would later on suply
the information to the House. But,
instead of that, if the hon. Minister
simply dismisses it or—not dismiss it
but—simply says that he is unable to
answer it because the concerned
Ministers are not here, then we would
be reduced to the plight of again ta-
king up this matter and going through
the usual procedure and that would
only delay matters and we could not
be of uny help to the House.

Shri Tyagi: May I also make a
submission? In connection with
questions which pertain, or supple-
mentry questions which pertain, to
another Ministry, care is generally
taken as a convention in the Govern-
ment that when any other Ministry is
involved, the Minister concerned
draws information from that Ministry.
Now, this question is directly connec-
ted with the External Affairs Ministry
because Pakistan is involved, and,
therefore, for the purpose of collec-
ting full information on his pad, the
hon, Minister ought to have consul-
ted the External Affairs Ministry.

As you, Sir, have rightly said, the
House is very anxious to know what
action the External Affairs Ministry is
taking with regard to information the
world of these atrocities.

Mr. Speaker: That question was
put here and it was answered also on
the floor of the House a few days
back. I definitely remember that this
question was put it was answered on
the floor of the House,

Shri Sham Lal Saraf: Some
mew . . .
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Mr. Speaker: Order, order, I am
not going to allow any further ques-
tions.

Shri Sham Lal Saraf: Some new
development has taken place relating
to the publicity organisation.

Mr. Speaker: I cannot allow more
than twenty minutes for this question.

So far as the general question is
concerned, if I were to accede to this
suggestion that any other Minister,
for whom the supplementary question
perhaps might be more intended and
who might be expected to be respon-
sible for answering the question which
has been put, should be prepared to
answer it, then the whole objective of
dividing these days for different
Ministries would be frustrated and
there would be no use then; then, I
shall have te ask the whole Govern-
ment to remain present all the time
that the questions go on during the
Question Hour. That is not possible.
Our very objective is that there ought
to be somec Ministers who might be
present here on certain days to answer
the guestions.

So far as this question is concerned,
if incidentally some other Minister is
present and a question crops up which
it is the responsibility of that Minister
to answer, then too, it would be unsafe
to expect that Minister to answer
without notice; if without having
notice and without having made any
preparations and without any enquir-
ies having been made about the

information that is required of that

Minister, that Minister
called upon to answer the question,
then there might be mistakes com-
mitted. So, I would not hazard that
also.

suddenly is

But so far as these questions .of
great importance are concerned, when
they are put here in the House and
the Minister to whom they are ad-
dressed here says that they are the
concern of another Minister, then I
do hope that probably the other con-
cerned Minister also would read that
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and go into it and if he could supply
the information later, he should try
to do that. That is what I have to
say.

The Minister of Finance (Shri T. T.
Krishnamachari): May I mention one
thing with vour permision? If the
question is specific, some of us will
either answer it or would get the
answers furnished. But if the ques-
tion is a very general one and be-
longs to a general category, as the
Chair has mentioned, it has been
answered before in the House, and
all that we can do is to repeat the
answers and nothing more.

Mr. Speaker: Now, calling-atten-

tion-notice,

Shri Hem Barua: Before you pro-
ceed to that, may I make a humble
submission? The consensus of this
House is that we should issue an ap-
peal to the philanthropists in this
country and the philanthropic organi-
sations outside . . . .

Mr. Speaker: That question had been
put to the Minister of External Affairs
and it had beecn answered also.

Shri Hem Barua: My submission is
this?  Why cannot the Parliament
issue an appeal like that under your
signature, Sir?

Mr. Speaker: I would not. It would

not be advisable. He would not ad-
vise me like that, I think.
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Rajendra Memorial Research Society
and Rajendra Institute at Patna

*542. Shri Shree Narayan Das: Will
the Minister of Health be pleased to
refer to the reply given to Starred
Question No. 92 on the 21st November,
1963 ang state:

(a) whether the Central Government
have since received any proposal from
the State Government nf Bihar re-
garding its participation in the estab-
lishment of Rajendra Ifemorial Re=-
search Society and Rajendra Memo-
rial Institute at Patna; ang

(b) if g0, the action taken or pro-
posed to be taken in the matter?

Th= Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
Yes, Sir.
are being

(b) The proposals exX=-

amined.

Harnessing of Subarnarekia River

*544. Shri G. Mohanty: Will the
Minister of Irrigation. and Power be
pieased 1p refer to the reply given to
Unstarreq Question No. 787 on the 16th
August, 1962 and state:

(a) whether examination rf inter-
State aspects of the scheme to harness
ithe Subarnarekha river in the Dis-
trict of Balasore, Orissa by the Stales
of Orissa, Bihar and West Eengal has
been completed; and

(b) if so, the result thereof?

The Minister of Irrigatlion and Power
(Dr. K. L. Rao): (a) No, Sir.

(b) Does not arise.
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Virus of ‘Dengue’ Fever

f515. Shri Subodh Hansda: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that virus
of ‘Dengue” fever was referred to
Hopkins Research Institute, USA;

(b) if so, the findings of the Insti-
tute; ang

(e) whether they have found out
any curative and preventive medi-
cines?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Raju): (a) Yes,
Sir.

(b) The Johns Hopkins Research
Institute, USA, confirmed the follow-
ing:—

(i) There is significant rise of titre
in convalescent sera against Dengue
group of virus during the earlier period
of the epidemic.

(ii) Although the agent most likely
belonging to Dengue group of virus
has been isolated from the liver of one
of the fata] cases, this agent has yet
to be established.

(iii) During the later part of the
epidemic, Chikungunya virus belong-
ing to Group ARBOR Viruse; was
isolated from 3 acute cases from the
mouse brain passage undertaken in
the Department.

(iv) It will thus be evident that the
“Haemorrhagic Fever, which affected
the Calcutta area from July to Decem-
ber, 1963 can be attributable to Group
A “Chikungunya” and Group B
“Dengue” group of viruses. The ex-
periences in Thailang was identical.

(¢) There is no specific curative
agent for both these group of viruses.
No effective preventive vaccine is yet
available ang is unlikely to be useful
due to the inherent character of wide
antigenic variationg in the isolated
strains in the same epidemic, and from
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one epidemic to another. The only
method of prevention is control of

Aedes Aegypti which is the mosquito
vector for these group of viruses.

Colombo Plan Review

*552. Shri P. R. Chakraverti: Will
the Minister of Finance be plcased to
state:

(a) whether Government have taken
note of the Colombo Plan review of the
economic situation in 1962-63 and the
observations made in the 12th report
of the Colombo Plan Consultative
Committee; and

(b) if so, the steps taken to follow
the recommendations containeq in the
report?

The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Sinha): (a) Yes, Sir.

(b) The work of the Colombo Plan
Consultative Committee consists pri-
marily in an exchange of views on
matters of genera] econormnic interest
to the countries of the region, and most
of its recommendations are in the
nature of general observations. Among
these recommendations is one for the
nomination of a Local Liaison Officer to
deal with matters relating to Intra-
regional Training. In pursuance of this
recommendation, the Government of
India have since designateg a lialson
officer.

Searches in Firms
Shri Dinesh Bhattacharya:

Dr. Saradish Roy:
| Dr. Ramen Sen:

*554.

Will the Minister
pleased to state:

of Finance be

(a) the number of firmg searched in
connection with over-invoicing and
under-invoicing during January and
the first week of February, 1964; and
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(b) the number of proceedings
launched against such firms so far?

The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Sinha): (a) The premises of five firms
were searched during January and
the first week of February, 1964 in
connection with suspected over-invoic-
inc or under-invoicing of imports or
exports.

(b) Show cause notices have been
issued to one firm so far.

Transport Commission

555, [ Shri N. R. Laskar:
7\ Shri P. C. Borooah:

Will the Minister

of Planning be
pleased to state:

(a) whether Government are in
favour of establishing a permanent 11-
Member Indian Transport Commission
to coordinate all forms of transport in
the country as advised by Mr.
M. R. Bonavia, the noted British ex-
pert on transport,

(b) if so, when the Commission 1is
likely to be constituted; and

(c) the main functiong of this Com-
mission?

The Deputy Minister in the Ministry
of Labour ang Employment and for
Planning (Shri C. R. Pattabhi Raman):
(a) to (c). Mr. M. R. Bonavia, British
Transport expert visited India for
about seven weeks between December
1963 and February 1964 at the request
of the Committee on Trunsport Policy
and Coordination ang prrpared some
notes for the Committee including a
Memorandum on Road-Rail Co-ordi-
nation in India. This Memorandum is
under the consideration of the Com-
mittee who have not yet taken a view
on the recommendations contained in
it.

All India Institute of Medical Sciences

*556. Shri R. Barua: Will the Minis-
ter of Health be pleased to state:

(a) whether any research in All
India Institute of Medical Sciences for
treatment of snake-bite has proved
successful; and

(b) if so, whether the result of such
research is effectively applied?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Raja): (a) Yes,
Sir. It hag been experimentally suc-
cessful in treatment of rats enveno-
mated with a certain type of snake
venom of the viperine group.

(b) Further work is in progress and
is necessary before these results can
be applied.
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Boosting of Key Industries

o55g J Sbri Maheswar Naik:
‘{Shrl Ram Harkh Yadav:

Wili the Minister of Planning be
pleased to state:

(a) whether the Planning Commis-
sion has now decided on a crash pro-
gramme to boost up the production of
all key industries in the country, and

(b) if so, the measures taken there-
for?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). A few deci-
sions have been taken as shown in the
following statement:

STATEMENT

In order to speed up the rate of
growth in key industries, the Plan-
ning Commission carried out a detail-
ed review of programmes and pro-
jects in iron and steel, non-ferrous
metals, heavy engineering, fertilisers,
oil and cement industries, in consul-
tation with the Ministries concerned.
As a result of this review, the follow-
ing measures are proposed to be
taken:

Pig Iron.—In order to increase the
supply of pig iron, it is proposed to
establish one blast furnace each at
Bhilai and Durgapur in advance of
the Fourth Plan expansions of these
projects.

Non-ferrous metals.—In order to
increase the production of aluminium,
measures for expediting the imple-
mentation of the aluminium projects
in Mysore, Maharashtra and Madhya
Pradesh are being examined.

Heavy engineering—To  increase
the production capacity for manufac-
ture of industrial and engineering
equipment, it is proposed to set up a
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second foundary forge, a new heavy
electrical equipment, a roll foundry,
a fabrication shop for fertiliser and
chemical equipment and a structural

plant. Details are being examined.
0il.—The  establishment of addi
tional refining capacity is wunder

examination.

Fertiliser—Measures for increasing
the supply of gas to the Rourkela fer-
tiliser factory are under examination.

Cement—It is proposed {o set up
additional capacity on an urgent basis
for the production of slag cement.
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Working Group on “Housing
Co-operatives”

[ Shri P. R. Chakraverti:
| Shri D. J. Naik:
'560.{ Shri Vishwa Nath Pandey:
Shri Subodh Hansda:
tShri S. C. Samanta:

Will the Minister of Works, Hous-
ing 9nd Rehabilitation be pleased to

refer %o the reply given to Starred
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Question No. 627 on the 17th Decem--
ber, 1963 and state:

(a) the recomendations made by
the Working Group on “Housing Co-
operatives” which have been accepted
by Government;

(b) the steps, if any, taken for their
implementation: and

(cy) whether the Central Govern-
ment have advised the State Govern-
ments to formulate a phased pro-
gramme for the development of
housing co-operatives in the Fourth
Five Year Plan?

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b). The Working
Group made 52 recommendations.
Out of these, 35 are exclusively meant
for the State Governments and will
be sent to them for consideration and
implementation, as soon as printed
copies of the Report are ready. Of
the remaining 17 recommendations,
12 are ini»nded for the Central Gov-
ernment and 5 for both the Ceptral
and State Governments. These are
being processed.

(cy This is one of the 35 recom-
mendations meant for the State Gov-
ernments and their attention will be
invited to it when copies of the
Report are circulated to them.

Finance Corporation for Delhi

*561. Shri Jedhe: Will the Minister"
of Finance be pleased to state:

(a) whether it is a fact that a pro-
posal to form a financial corporation
for Delhi to facilitate the trade in the
Capital is under consideration;

(b) if so, the details thereof; and

(c) when the corporation will start
functioning?

The Minister of Planning (Shri

B. R. Bhagat): (a) No, Sir.
(b) and (c). Do not arise,
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Loan from U.S.A.

f‘Slu-i P. C. Barooah:
Shri D. C. Sharma:
Shri Vishwa Nath Pandey:
j Shri Onkar Lal Berwa:
Dr. Ranen Sen:
| Shri Dinen Bhattacharya:
| Dr. Saradish Roy:
_Shri Ram Harkh Yadav:

*562.

‘Will the Minister of TIinance be

pleased to state:

(a) whether the TU.S. has lately
granted a loan of about $225 million to
finance the imports of compnnents and
spares for industries in India; .

(b) if so, on what terms; and

(c) for which projects the credit is
‘proposed to be - allocated.

The Depuly Minister in the Minis-
‘try of Finance (Shrimati Tarkeshwari

Sinha): (a) The U.S. has made us a
non-project  joan of 225 million
dollars.

(b) The loan is repayable in dollars
over a period of 40 years with an
initial grace period of 10 years. The
loan carries an interest rate of 3,!4
per cent during the first ten years and
‘2 per cent for the remaining period;

(cy It is a non-project ecredit and
will be used to finance the import of
various types of raw materials, com-
ponents, spares’ and balancing equip-
ment neceded for the economy.

New Medical Colleges

563 7\ Shri Yashpal Singh:
7 Shri Vishwa Nath Pandey:

Will the Minister of Health be

‘pleased to state:

(a) whether it is a fact that the
State Governments have been asked
to send their proposals for scrutiny
and approval by the Centre before
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any new medical college is started by
them; and

(b) if so, the reasons for this new
procedure?

The Deputy Minister in the Minis-
try of Health (Dr. D. 8. Raju): (a)
and (b). In many of the newly start-
ed medical colleges, there do not exist
adequate facilities regarding staff,
equipment, library etc. for teaching
the under-graduate medica! curri-
culum and these instituliofs are there-
fore, not in a position to fulfil the
objective for which they are set up.
The establishment of colleges under
such conditions will result in students
passing out from these institutions
inadequately trained and not fully
conversant with medical science parti-
cularly as the Medical Council may
have to recognise the qualifications.
This will ultimately result in lower-
ing the standard of the medical pro-
fession in the country, a contingency
that must be avoided. As a step
towards ensuring a minimum , stan-
dard of medical education in the
country, the Government of India
have been considering the gquestion of
laying down a uniform procedure for
starting new medical colleges.

Accordingly, it has now been decid-
ed that since the establishment of
medical colleges has been included as
a Centrally aided scheme in the Third
Five Year Plan, no new medical col-
approved under the
Plan, should be started now by any
State Government during the remain-
ing period of the III Plan without
first obtaining the concurrence of the
Ministry of Health. The State Gov-
ernment should send the proposal,
together with full details to the Cen-
tral Government for scrutiny and ap-
proval in the first instance. It has
also been pointed out to the State
Governments that medical colleges
started without obtaining the appro-
val of the Centre will not be eligible
for Central assistance,
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Indus Commission

*564. Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(ay whether the Indus Commission
visited and inspected the lower
reaches of the Indus river system in
Pakistan;

(b) if so, when and the purpose of
their inspection; and

(c) the result of the inspection?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) and (b).
Yes, Sir. The Indus Waters Commis-
sion inspected the lower reaches of
the river Indus from 18th to 26th
February, 1964. In accordance with
the Indus Waters Treaty 1860 the
Commission is required to undertake
a general tour of inspection of all the
Rivers in the Indus Busin once in
cvery five years.

(¢) The Commission ascertained
the facts connected with wvarious
developments and works on the lower
reaches of the river Indus in Pakistan,

Virus Infection

1076. Shri Chandrabhan Singh: Will
the Minister of Health be pleased to
lay on the Table a statement showing:

(a) statistics of virus-infection viz.;
(i) Myelitis, (ii) Encephalitis, (iii)
Hepatitis, (iv) Meningitis in and
around Delhi in 1860-61, 1961-62 and
1962-63; and

(b) statistics of water borne diseases
viz,, (i) Cholera, (ii) Enterie, (iii)
Dysentery in and around Delhi in
1860-81, 1961-62 and 1962-637?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Ruju): {2) and
(b). A statement containing the avail-
able information is laid on the Table
of the House, [Placed in Library.
See No. LT-25-2517/64].

Committee in Ministry of Health

1077. Shrimati Laxmi Bai: Will the
Minister of Health be pleased to
state:

(a) the total number of Committees
aand sub-Committees working at pre-
sent in the Ministry of Health; and

(b) the total number of members of
these Committees and sub-Com-
mittees?

The Deputy Minister in the Minis-
try of Health (Dr, D. S. Raju):

(a) Committees .. 50
Sub-Committees L. 43
(b) Committees .. 696

Sub-Committees .. 241

Ashoka Hotels

1078. Shri Badshah Gupta: Will the
Minister of Works, Housing and Re-
habilitation be pleased to state the
income from the Ashoka Hotels Litd.,
New Delhi in 1963-64 upto the end of
January, 10647

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): The unaudited accounts of
the company show that the income of
the Ashoka Hotel during the period
1st April, 1963 to 31st January, 1964
was Rs. 95,93,700 and expenditure
Rs. 64,07,700 leaving a gross profit of
Rs. 31,86,000.

Applications for Pensions

1079. Shri Badshah Gupta: Will the
Minister of Finance be pleased to
state the number of retired Govern-
ment servants whose applications for
pensions are still pending?

The Minister of Finance (Shri T. T.
Krishnamachari): The information is
being collected and will be laid on
the Table of the House in due course.
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Najafgarh Town

1080. Shri Ram Harkh Yadav: Will
the Minister of Health be pleased to
state:

(a) whether Government proposed
to develop the Najafgarh Town;

(b) if so, the details of the scheme;
and

(c) the estimated expenditure?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
The proposal for the re-development
of Najafgarh Town is under consi-
deration.

(b) and (c). Do not arise.

Logopedic Institute in India

1081. Shri Siddiah: Will the Minis-
ter of Health be pleased to state:

(a) whether there is a proposal to
establish a Logopedic Institute in
India;

(b) whether Dr. Palmer of U.S.A.
has recommended that Mysore City is
the place best suited for locating the
Institute;

(c) whether the project
financed by the
USA,;

will be
Government of

(d) whether the concurrence of the
Central Government for the project
was sought for by the Government
of Mysore and if so, when; and

(e) the stage at which the matter is
pending?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
Yes.

(b) Yes.

(c) Financial support would be
mainly from PL 480 and also
PL 88-810. The Project would operate
for full three years with a possibility
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of extension or renewal for two addi-
tional years.

(d) The State Government have
shown interest in the establishment of
the Project in Mysore City. A refer-
ence was received from that Govern-
ment in December, 1963.

(e) It hag beep decideq that the
proposed project should be in Delhi.

Family Planning in Mysore State

1082. Shri Siddiah: Will the Minis-
ter of Health be pleased to state:

(a) the allotment of funds for fami-
ly planning programmes in the State
of Mysore during the Third Five Year
Pian;

(b) the total financial assistance so
far given to the State;

(c) whether the amount
fully utilised; and

has been

(d) the progress made so far in the
State of Mysore in implementing
these programmes?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
A sum of Rs. 14.50 lakhs has been
allotted for Family Planning Pro-
gramme in the Third Five Year Plan
of Mysore State. In addition, alloca-
tion have been made from the Centre
annually as follows:—

Year Allocation
(Rs. in lakhs)
1961-62 8.32
1962-63 17.41
1963-64 5.94
Allocations for 1964-65 and 1965-66

will be made depending on the re-
quirements of establishments, ap-
proval or continuing.

(b) During 1961-82 grant-in-aid to
the extent of Rs, 6.88 lakhs was sanc-
tioned to the Government of Mysore
in lumpsum fer all Centrally Sponsor-
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ed Schemes taken together including
family planning and not scheme-wise.
A grant of Rs. 6.01 lakhs was paid to
the Government of Mysore as Central
assistance during 1962463. The Cen-
tral assistance due to the State Gov-
ernment for 1963-64 will be sanction-
ed towards the end of the current
financial year on receipt of expendi-
ture statement from the State.

(c) The amount allocated was not
fully utilised during 1961-62 and 1962-
83. The expenditure during 1963-64
is not yet known.

(d) The progress made from 1956 to
January, 1964 is ag follows:—

28919
males—20352)
(females—8567)

(2) Family Planning
Centres . 106
(rural—86)

(urban—20)

(1) Persons sterilised

(3) Contraceptive dis-

rributing centre 859
(rural—698)
(urban—161)
(4) Persons trained . 692

(s) Publicity material produced :

(1) Posters 35,000
(i) Booklets 40,000
(#) Enamel Boards. 600

Eradication of Filarla in Mysore

1083. Shri Siddiah: Will the Minis-
ter of Health be pleased to state:

(a) the total financial assistance
given to the State of Mysore during
the Third Plan so far to eradicate
filaria;

(b) whether the amount has been
fully utilised; and

(c) the various steps so far taken
to eradicate it?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
to (c¢). No scheme for eradication of

filaria is in operation. For control of
filaria, however, assistance by way of
supplying mosquito larvicidal oil,
free of cost, to the extent of Rs. 1.87
lakhs has been given by the Central
Government to Mysore State during
the Third Plan so far.

The mosquito larvicidal oil supplied
to the State upto 1862-63 has been
fully utilised and that supplied during
1963-64 is now in use.

Primary Health Centres in Mysore
State

1084. Shri Siddiah: Will the Minis-
ter of Health be pleased to state:

(a) the number of Primary Health
Centres functioning at present in the
State of Mysore;

(b) the number of Primary Health
Centres proposed to be opened during
1964-65 and 1965-66; and

(¢) the total amount allotted for

the purpose?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
and (b). The total number of Pri-
mary Health Centres required to be
started by the Government of Mysore
as part of Community Development
Programme is 265 in all to cover all
the Blocks. 235 Primary Health Cen-
tres have already been sanctioned,
and the remaining 30 Centres are pro-
posed to be established during 1964-
685. There will, threfore, be no C.D.
Block without a Primary Health Cen-
tre in 1965468, if all these 30 are
opened.

(¢) In addition to a provision of
Rs. 40,000 in the schematic budget of
a Stage I Block for setting up a Pri-
mary Health Centre which will cover
24 blocks, a sum of Rs. 70,000 is ear-
marked in the Health Plan of the
State,
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Power and Irrigation Schemes in (b) The entire amount of Central
Orissa assistance has beepn utilised.

1085. Shri Ramachandra  Ulaka: (c) The up-to-date progress made

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the State Government
of Orissa have approached the Union
Government for additional help for
developing their power and irrigation
potential during 1963-64 and 1964-65;
and

(b) if so, the reaction of Union
Government thereto?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) and (b).
No additional Central assistance was
requested by the Government of
Orissa for the year 1963464 for the
development of their irrigation and
power potential. For 1964-65, the
State Government asked for accele-
rated Central assistance of Rs. 6 crores
for Irrigation and Power and Rs. 3
crores for transport schemes. In res-
ponse, the Planning Commission have
agreed to raise total Central assislance
from Rs. 29 crores intimated earlier
to the State Government to Rs. 34-2
Crores.

Family Planning in Orissa

1086. Shri Ramachandra Ulaka: Will
the Minister of Health be pleased to
state:

(a) the tota] financial assistance
given to Orissa Governmet for Family
Planning Programme in the State
during 1962;

(b) the amount utilised; and

(c) the progresg made by the State
in implementing these programmes up-
to-date?

The Deputy Minister in the Ministry
of Health (Dr. D. 8. Raju): (a) Cen-
tral assistance amounting to Rs. 3.16
lakhs was given to the Government of
Orissa during 1962-63.

by the Government of Orissa in imple-

menting these programmes is as
follows:—
Regional
Family
Planning  Clinics Cases  Personrel
Training opened  operated traired
centres
established
I 115§ 3183 19987
(includes
one mobile
clinic).

Research Schemes in Orissa

1087. Shri Ramachandra Ulaka: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether any research schemes
have been sanctioned in Orissa by
the Central Board of Irrigation and
Power during 1963-64;

(by if so, the details thereof; and

(¢) the total amount sanctioned for
the Schemes during the same period
and the location of the Centres?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) to (c). No
new research scheme was sanctioned
during the year. The only research
station of the State at Hirakud, how-
ever, continued work on the following
two schemes allotted during the
Second” Plan period:—

(i) Sedimentation  Studies on
Storage Reservoirs, and

(ii) Principles of Mortar and

Concrete Mix Design.

No grant-in-aid was sanctioned to
them during the current financial
year as they have sufficient unspent
balance from the grants sanctioned
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earlier. A total grant of Rs. 1,688,000
was sanctioned to the station during
the Second and Third Plan
periods, Out of this, a sum of
Rs. 85,220 has been spent upto the
end of March, 1963, thus leaving a
balance of Rs. 82,780 with the Re-
search Station for being spent during
1963-64,

Family Planning Clinics in Orissa

1088. Shri Ramachandra Ulaka:
Will the Minister of Health be pleased
to state:

(a) the number of existing family
planning clinies  (rural and urban)
functioning in Orissa; and

(b) the number of clinics proposed
to be opened in that State during
1964-657

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
111 (69 rural and 42 yrban). There is
also one Mobile Family Planning
Clinic in the State.

(b) 166 regular Family Planning
Clinics and 94 Centres for distribut-
ing contraceptives.

Water Charges in Srinivaspuri, Delhi

1089. Shri Vishram Prasad: Will the
Minister of Works, Housing and Re-
habilitation be pleased to state:

(a) whether it is a fact that Gov-
ernment have reduced the flat rate
of water charges from Rs. 4 to Rs. 3
p.m. in respect of the allottees of
Srinivaspuri, Delhi;

(b) the date from which this reduc-
tion has been made effective; and

(c) whether the arrears accruing
oat of this reduction have been re-
funded or adjusted?

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) No.

(b) and (c). Do not arise,
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C.G.H.S. Dispensary Buildings

1090 Shri Vishram Prasad:
‘\ Shrimati Savitri Nigam:

Will the Minister of Health be

pleased to state:

(a) whether there is any progress
in the construction of various Central
Government Health Service dispen-
sary buildings; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
Yes.

(b) At present there are 47 Dispen-
saries including the Ayurvedic Dis-
pensary, under the C.G.H. Scheme.
The following  dispensaries have
already been accommodated in newly
constructed buildings of their own.

1. Lajpat Nagar.

2. Srinivaspuri.

3. Laxmibai Nagar.
4. Wellesely Road.

following dispensaries have
in permanently

The
been accommodated
acquired buildings:

1. Darya Ganj.

2. Pusa Road.

3. Pul Bangash.

4. Jungpura.
In addition, buildings for 4 dispen-
saries wviz. (i) Kidwai Nagar, (ii)
North Avenue, (iii) Sewa Nagar

(Kasturba Nagar) and (iv) Moti Bagh-
1 are under construction and the
construction work is likely to be com-
pleted shortly.

2. The construction work for the
following dispensaries is likely to be
taken up soon;—

1. Andrewsganj.
2. Nanakpur (Moti Bagh II).
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3. Chanakyapuri

4. Ramakrishnapuram (N.H. II).
5. Ramakrishnapuram (N.H. IV).
6. Ramakrishnapuram (N.H. VI).
7. Lodi Road.

8. Chandni Chowk.

3. Sites for the following Dispen-
saries have been obtained and con-
struction will be started as soon as
the requisite technical formalities
have been finalised:

1. Delhi Cantt.

2. Minto Road.

3. Sarojini Nagar (Eastern Part).
4 Shahjehan Road.

5. Kalkaji.

For .the remaining dispensary build-
ings, efforts are being made to obtain
suitable sites through the Ministry of
Works, Housing and Rehabilitation,

Delhi Development Authority, the
Corporation authorities ete.
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Blind People in India

1092, Shri Karni Singhji: Will the
Minister of Health be pleased to state
whether it is a fact that there ar¢
nearly two million blind people in
India which figure is said to be one of
the highest in the world and about
one-fifth of the world's blind popula-
tion?

The Deputy Minister in the Minis-
try of Health (Dr. D. 8. Raju): In
1944 the Central Advisory Board of
Health and Education put the figure
of blind persons as 2 million. Ac-
cording to the survey carried out in
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the rural areas of 15 States by the
Indian Council of Medical Research
through the Trachoma Control Pilot
Project, during 1958-63 it has been
estimated that there are 3'5 million
economically blind persons i.e. per-
sons unable to perform any work for
which vision is essential. At the
same rate of prevalance there would
be about 0-75 million economically
blind persons in the urban areas of
those fifteen States, bringing the total
economic blind persons to about 425
millions. No accurate figure can be
given in the absence of a detailed
survey, As definition of Dblindress
differs from country to country, it is
not possible to compare the blindness
figures in India with that for the
world.

Power Projects

1093. Shri P. C. Borooah: Will the
Minister of Irrigatiom and Power be
pleased to state:

(a) whether a decision has been
taken to render special assistance to
Assam and other States for thetir
power projects for 1964-65; and

(b) if so, the extent of Central
assistance to be given to each State
for each project?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) Yes, ac-
celerated assistance is being given to
Assam and some of the other States
within the Plan provisions to meet
the increased requirements of Power
Sector.

(b) Barring few big projects cen-
tral assistance is given to the States
for the Plan as a whole.

Houses for Slum-Dwellers in Delhi

1094. Shri Maheswar Nalk: Will the
Minister of Works, Housing and Re-
habilitation be pleased to state:

(a) whether it is a fact that Birla
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Brothers have offered to build houses
for the slum-dwellers in the Capital;

(b) the details of the offer; and

(c) the reaction of Government and
the Delhi Administration in this re-
gard?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) to (c). Yes, Sir. Birla
Brothers have made an offer to the
Chief Commissioner for construction
of houses for about 500 families in
some selected slum area, This offer
has been referred by the Chief Com-
missioner to the Delhi Municipal Cor-
poration, who is in charge of the im-
plementation of the Slum Clearance
Scheme in Delhi and the matter is
under their consideration.

Ayurvedic Research Institute

1095. Shri Yashpal Singh: Will the
Minister of Health be pleased to
state:

(a) whether any request has been
made recently for the establishment
of an Ayurvedic Research Institute
at Dehra Dun; and

(b) if so, the reaction of Govern-
ment thereto?

The Deputy Minister in the Minis-
try of Health (Dr. D, S, Raju): (a)
No.

(b) Does not arise,
Public Undertakings

1096. Shri Harish Chandra Mathur:
Will the Minister of Planning be
pleased to state the progress made by
each State in setting up public sector
anterprises in the industrial flelds

during the first three years of the
Third Plan?

The Minister of Planning (Shri B.
R. Bhagat): A Statement is laid on the
Table of the House.

|

.
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STATEMENT

The major industrial projects in the
Central ang State Sectors included in
the Thirq Plan have been enumerated
in the Third Plan report. The progress
on these industria] schemes has been
generally reviewed in the Mid-Term
Appraisal.

The following table gives the pro-
gress in termg of financial expenditure

on industirial schemes in different
States. The development programme
for industries envisaged in the Third
Plan was estimated to require an
investment of Rs. 1330 crores in the
public sector. Against this, the likely
expenditure during the first three
years of the Plan is roughly estimated
at about Rs. 596 crores:—

(Rs. crores)
State Central Total
Public public (State/
sector sector Central )
industrial industrial
projects projects
Andhra Pradesh 31 10°5 13°6°
Assam 17 16°9 18°6
Bihar f 24 1026 1050
Gujarat . 30 60 90
Kerala 3°4 10'3 13'7
Madhya Pradesh 1°3 122°5§ 1238
Madras 0-2 59°1 59°3
Maharashira 26 33°% 361
Mysore 22 39 61
Orissa 28 B2-7 855
Purjab o5 60 65
Rajasthan 0-2 06 08
Uttar Pradesh 4'0 21'0 25'0
West Bergal 1075 Bo-7 91°2
Jammu & Kashmir 21 : 2-1
GRAND TOTAL : 400 5563 5963

Gania and Indravati Projects

1097, Shri G. Mohanty: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the investigations of
the Gania and Indravati Projects
(Orissa) have been completed; and

(b) when Government propose to
start execution of the projects?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) No. The
investigations are still in progress.

(b) Does not arise at this stage.
Domestic Fuel Consumption

1098. Shri Heda: Will the Minisiter
of Planning be pleased to state:

(a) whether Government's atten-
tion has been drawn to the survey of
the National Council of Applied
Economic Research on Domestic Fuel
Consumption in the Rural Sector pub-
lished on the 2nd December, 1963; and

(b) if so, the steps taken to sub-
stitute non-commercial fuels like
cowdung and firewood by coal fuels?
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The Minister of Planning (Shri
B. R. Bhagat): (a) Yes, Sir.

(b) A Study on Rura] Fuel Prob-
lems is being undertaken by the Com-
mittee on Natural Resources of the
Planning Commission. A part of the
Study had been entrusted to the
National Council of Applied Economic
Research which conducted a survey
on Domestic Fuel Consumption in the
Rural Sector. The Council sent in
December 1963, a brief preliminary
and interim note on the results of the
Survey, The final findings of the
Survey, which will be incorporated in
the Study, are awaited. Further
action on these will be considered
when these are received.

“Clearance of Luggage at Palam
Airpert”

1099. Shri P. R. Chakraverti: Will
the Minister of Finance be pleased to
state:

Palam customs
streamlined their
clearance of

(a) whether the
authorities have
service to facilitate
tourists luggages;

{b) whether the executive officials
posted there are authorised to dispose
of cases on the spot instead of refer-
ring them to the customs house;

(c) if so, up to what amount; and

{d) whether there is any mechani-
cal conveyor belt to transport lug-
gages from the apron to the lounge?

The Minister of Finance (Shri T. T.
Krishnamacharl): (a) Steps have
been taken to facilitate expeditious
and smooth customs clearance of bag-
gage, particularly of tourists, at Palam

airport. Personnel has been streng-
thened. The procedure is constantly
kept wunder review 50 that changes

may be made if and when necessary.
T'his is & continuing process.

(b) Yes, Sir.
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(c) The Assistant Collector of Cus-
toms and Superintendent of Customs
are authorised to adjudicate cases up
to the value of Rs. 10,000 and Rs. 1,008
respectively with the powers to
impose fines in lieu of confiscation
upto the limit of Rs. 5,000 and
Rs. 1,000 respectively.

(d) No, Sir.

Pong Dam and Sutlej Beas Link
Project

r Shri Daljit Singh;
| Shri Vishwa Nath Pandey:

Will the Minister of Irrigation and
Power be pleased to state the amount
that has been sanctioned by the
Centre for the construction of the Pong
Dam and Sut]ej Beas link projects
separately for 1964-657

The Minister of Irrigation and Power
(Dr, K. L. Rao): No funds have yet
been sanctioned for the Beas Project
for the year 1964-65. However, a
budget provision of Rs. 1372 lakhs has
been made for this project for 1964-65
as under:—

1100.

Pong Dam (Unit II) Rs. 946 lakhs
Beas-Sutlej Link
(Unit 1) Rs. 426 lakhs

Total:— Rs. 1372 lakhs.

Gold Seized from Foreign Vessel

1101. Shri Vishwa Nath Pandey:
Will the Minister of Finance be pleas-
ed to state:

(a) whether it is a fact that seven
hundred angd ninety tolas of gold were
seized by the customs authorities from
a 'member of the crew of a f[oreign
vessel in Bombay on or about 5th
February, 19064; and

(b) if so, the action taken against
the member of the crew?

The Minister of Finance (Shrl T. T.
Krishnamachari): (a) Yes, sir. The
seizure took place on the 4th February,
1964,
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(b) He was arrested ang is being
prosecuted.

Agricultural Refinance Corporation

1102. Shri P. Venkatasubbaiah: Will
the Minister of Finance be pleased
to state:

(a) the amount so far disbursed by
the Agricultural Fefinance Corpora-
tion since its inception to wvarious
agricultural credit institutions in the
country; and

(b) whether it is a fact that there
has been considerable delay in sanc-
tioning loans by the Agricultural
Refinance Corporation?

The Minister of Finance (Shri T, T.
Krishnamachari): (a) No amount
has so far been disbursed.

(b) No. As the schemeg which are
expected to be financed by the Cor-
poration have to be examined in some
detail by the State Governments,
before they are finalised, the number
of formal applications for considera-
tion by the Corporation has so far
been limited. It is expected, how-
ever, that when the State Govern-
ments' examination of certain propos-
ed schemes and projects has been
completed, more loans will be sanc-
tioned and utilised.

Primary Health Centres in Punjab

1103. Shri Daljit Singh: Will the
Minister of Health be pleased to
state:

(a) the number of Primary Health
Centres proposed to be opened in
Punjab during 1964-65;

(b) the amount allotted for the

purpose; and

(c) the total number of Primary
Health Centres opened so far in
Punjab State during the Third Plan
period?

The Deputy Minister in the Minis-
try of Health (Dr, D. 8. Raju): (a)
Four,
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(b) In addition to e provision of
Rs, 40,000 in the schematic budget
of each Stage I Block for setting up
a Primary Health Centre a sum of
Rs. 70,000 is earmarked in the Health
Plan of the State for a Primary
Health Centre in Stage I Block.
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Homoeopathic Hospitals in Punjab

1105. Shri Daljit Singh: Will the
Minister of Health be pleased to
state the nature and extent of Central
assistance given up-to-date to Homoeo-
pathic hospitals in Punjab during the
past five years?

The Deputy Minister in the Minis-
try of Health (Dr, D. S. Raju): No
assistance has been given by the
Government of India to any Homoeo-
pathic hospital in Punjab.

Family Planning

f Dr. P. Srinivasan:

1!.6.-1 Shri Paramasivan:

Will the Minister of Health be

pleased to state:

(a) whether there is any proposal
to legalise abortions as in Japan
after the married couple have adopted

MARCH 12, 1964

Written Answers 5152
family planning methods and failed;
and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Health (Dr. D, S, Raju): The
Government of India have no such
proposal at this stage,

(b) Does not arise.

Assistance to J. & K.

1107, Shri lndpr J, Malhotra; Will
the Minister of Finance he pleased
to state:

(a) whether it is a fact that there
hag been a shortfall in the assistance
given in the first three years of ‘I
Third Plan to the State of Jammm
and Kashmir; and

(b) if so, the reasons therefor?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No, Sir. There
has been no shortfall in the Central
Assistance given to the State for
1961-62. For 1962-63, only provisional
payments have been made and final
adjustments are to be completed.
For the year 1963-64, no final sanc-
tion of Central assistance under any
head of development has so far been
made; but ways and means advances
have been released and provisional
payments are being made by the
administrative Ministries concerned.

(b) Does not arise,
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All India Institute of Medical
Sciences, New Delhi

Shri Kashi Ram Gupta:
Shri Bade:
*r Shri Lahri Singh:
LShri S. M. Banerjee:

1109,

Will the Minister of Health be

pleased to state:

(a) whether it is a fact that in 1963
surgical instruments were stolen from
the operation theatre of the All India
Institute of Medical Sciences, New
Dclhi;

(b) whether it is also z fact that
in the police report of the said theft
the value of the articles was shown
as Rs. 20,000; and

(e) the result of the investigation?

The Deputy Minister in the Minis-
try of Health (Dr. D. 8. Raju): (a)
Yes,

(b). The articles found missing, as
originally reported to the police were

valuegq at Rs. 15,127:07 nP. Ag a
result of further departmental check-
ing, the value of surgical instruments/
equipment missing were wvalueg at
Rs. 6,396.02 n.P. This has since been
reported to the police,

(c) The matter is still under police
investiation and its result is awaited.
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D.V.C.

1111. Shri Mohammag Flias; Will
the Minister of Irrigation and Power
be pleased to state:

(a) the electricity rate policy fol-
lowed by the Damodar Valley Corpo-
ration, Bihar and West Bengal in so
far as D.V.C. area in both the States
is concerned;

(b) whether there is no close co-
ordination among them:;

(¢) whether the rates of D.V.C.
power are not sufficiently low to
enable the distributors to distribute
power at an economical rate; ang

(d), what is the reasonable return
of the D.V.C. and how L(hat return
compares with All India standard?

The  Minister of Irrigation and
Power (Dr. K. L. Rao):  {(a) The
electricity supply rate policy of the
Damodar Valley Corporation is gov-
erned by the provisions of Section 20
of the DVC Act, 1948 under which
the Corporation is empowereq to fix
the schedule of charges for the supply
of electrical energy including rates
for bulk supply and retail distribu-
tion and impose such terms and con-
ditions as it may deem necessary or
desirable to encourage the wuse of
electrical energy. ~The rate policy
followed by the DVC is that the
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revenues on sale of power, taken over
a number of years, should cover
interest charges, depreciation, and
costs of operation and maintenance
and also leave a small margin intend-
ed for financing, to some extent, the
cost of capital expansion program-
‘mes. The tariff of the D.V.C. is uni-
form over the whole service area,
The D.V.C. gives bulk supply io the
two State Electricily Boards. The
DVC are at present earning 6 pcr cent
to 7 per cent on the net cost of the
capital assets in use.

The business of electricity supply
in the DVC area apart from the DVC
is looked wafter by the Electricity
Boards of West Bengal and Bihar
States, Under Section 59 of of the
Electricity:(Supply) Act, 1948, the
Boards, so far as practicable and
after taking credit for any subven-
tions for the State, are required 1o
carry on their pperationg in such a
manner as they do not run in a loss
and for this purpose they are
required to adjust their charges from
time to time.

(b) In wiew of the statutory provi-
siong referred to in reply to part (a)
of the question, the DWVC and the
Electricity Boards are free to fix their
own rate policy as they deem fit and
the question of coordination among
them does not arise. However, the
tariffs of the Boards have fo take into
account the cost of power purchased
by them from the D.V.C.

(¢c) It has not been possible for the
DVC to fix the rates of power lower
than they have done, consistently
with the policy referred to in part
(a) above. The average revenue rea-
lised by the D.V.C, from the iwo
State Electricity Boards has been 54
nP. to 5.6 nP. per kwh in the years
1961-62 to 1963-64, which is not tno
high for economic distribution by the
bulk purchasers.

(d) The D.V.C, is at present earn-
ing between 6 per cent to 7 per cent
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as return on the ﬁ‘éf_‘_éést of the

capital assets in  use.
all-India  standard of
return for public sector
undertakings.

There is no
the rats of
electricity

Palai Central Bank (in Liquidation)

1112. Shri P, Kunhan: Will the
Minister of Finance be pleased to
state:

(a) the net amount in hund at

present with the
Palai Central Bank;

liguidater of the

(b) the total amount sc far distri-
buted as dividend to the deposilors of
the bank;

(c) when the next
expected to be paid; and

dividend is

(d) the amount realised i{ any, as
a result of Coury action against the
directors of the bank?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) According to
the information received, the officiai
liquidator had a mnet amount of
Rs. 30.62 lakhs in hand as on the 28th
Februrary, 1964.

(b) Upto the 28th February, 1964,
a sum of about Rs. 463 lakhs has
been paid to the depositors. A sum
of about Rs. 23 lakhs has, in addition,
been paid into the Companies Liqui-
dation Account, representing the
amounts due to the depositors which
have not been claimed so far,

(c) The liguidator is expected to
seek the orders of the High Court
towards the middle of ihis year
regarding the declaration of a fur-
ther dividend.

(d) A sum of Rs. 891 lakhs has so
far been realised out cf the total
sdvances at Rs. 42 lakhs due from
the directors and their relations. The
misfeasance application against the
directors, in respect of losses caused
to the extent of Rs. 289 lakhs s
still pending before the High Court.
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Crackers recovered from Car

1113. Shri Yashpal Singh: Will the
Minister of Works, Housing and Re-
habiiitation be pleased to state:

(a) whether the Inspector of Ex-
plosives has been asked to examine
the three crackers reported!y recovered
from a car in Hapur on the 18th
February, 1964;

(b) if so, whether he has submitted
his report; and

(¢) the result of his findings?

The Minister of Works, Housing and

Rehabilitation (Shri Mehr Chand
Khanna): (a) Yes.

(b) Yes.

(c) One of the three articles
received for examination, was found

to be a large-sized ‘Throwdown
Cracker' containing a prohibited ex-
plosive mixture. The other two were
found to be crude country-made
‘bombs’ capable of endangering life on
explosion.

Shortage of C.I. Sheets in Assam

1114. Shri R. Barua: Will the Minis-
ter of Works, Housing and Rehabilita-
tion be pleased to state:

(a) whether in view of acute short-
age of corrugated iron sheets for
roofing houses in Assam, any steps are
being taken to evolve substitute
material within easy reach of people;
and

(b) if so, the details thereof?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr  Chand
Khanna): (a) and (b). Yes. A scheme
was sent to the Assam Government by
the National Buildings Organisation
for establishment of a factory for
manufacture of asphaltic corrugated
sheets from bitumen—a bye-product of
the Refinery Industry. It ig not known
what steps the Assam Government

2436 (Ai) LSD—4.

have taken to implement the scheme.
Two private firms have also taken out
licenses for their manufacture, The
material, when manufactured, is
expected to be within easy reach or
the people.
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Income-tax Assessment in Punjab

1116. Shri Dazljit Singh: Wil the
Minister of Finance be pleased to
state:

(a) the total assessment made in
respect of Income-tax in Punjab
during the last five years uplo Decem-
ber, 1963; and

(b} the recoveries made during this
period and steps taken to collect the
arrears?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) and (b). The
required information is being collected
ang will be laid on the table of the
House as early as possible.
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Unauthorised Cultivation of Tobacco
1117. Shri P. C. Borooah: Wil
Minister of Finance

state:

the
be pleased 1o

(a) the number of cases of unauiho-
riseq cultivation of tobacco detected
in various States ang Union Territories
during 1963; angd

(b) in how many cases the accused
were convicted and punished?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No authorisation
is required for cu'tivation; the grower

has only to declare the arca. 1054
cases of undeclared cultivation of
tobacco were delecteg in various
States and Union Territorivs  during
1963.

(b) None of the c¢ultivators  was
taken to a court. Departmental ad-

judieation was done of the linhility of
curers who cured the crop fiom un-
declared cultivation.

New Series of Currency Notes

1118, Shri Ram Harkh Yadav: Will
the Minister of Finance be pleased to
-state:

(a) whether Government  huve
decideA to issue a new senes of notrs,

(b) if so, the details of their deno-
minations; and

(e) when they are expected to be in
circulation?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) New series of
notes incorporating the wvalue render-
ing in fourteen Indian languages listed
in the Eighth Schedule to the Consti-
tution are being issued.

(b) The new serieg are proposed 1o
be issued in the existing denomi-
nations only.

() The new series in denominations
of Re. 1, Rs. 2, Rs. 10, and Rs. 100, are
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already in circulation; such series in
denominations of Rs. 5 and Rs. 1000,
are proposed to be issued before
31-3-1964 and no date has yet been
fixed for the issue of denominations
of Rs. 5000 and Rs. 10000.

Reservation of Seats for Medical
Courses for Manipur

1119. Shri Rishang Keishing: Will
the Minister of Health be plcased to
state:

(a) the total numbeor of seats re-
served for pre-medicai znd M.B.B.S.
courses for Manipur during the aca-
demic year of 1963-64;

(b) the number of reserved

seats filled up; and

the

(¢} the reasong for the failurve, if
any, to fill up the reserved seats?

The Denuty Minister in the Ministry
of Health (Dr. D. 8. Raju): (a) Under
th~ scheme of the Government of India
to provide facilities for medieal edu-
cation to Union Territories having no
mediecal collepes of their own, 10
M.B.B.S. seats and 20 Pre-medical
seats were tentatively allocated to be
filled by studentg belonging to Manipur
during the acalemic year 1963-64.

(b) All the 1p M.BB.5. reserved
seatg were duly filled in, but only 10
out of 20 Pre-medical seats were
utilized by students from Muanipur.

(c) Selections and nominations un-
der the scheme were to be finalized
by June-July of the academir year
when eclasses commence, The exami-
nation results and other particulars
of a large number of applicants from
Manipur did not become available
till the thirg week of August. There-
fore, the unfilley Pre-medical seats
for which sufficient number of qualified
and eligible candidates were not
available, in time, had to be put to
alternative use so as tn avoid waoste
of the seats. The question of timely
declaration of results by the Univer-
sity concerned has beern taken up
through the Ministry of Education,
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Development of Manipur

1120. Shri Rishang Keishing: Will
the Minister of Planning be pleased
to gstate:

(a) the tota] provision of fund made
for implementation of development
achemes in Manipur for 1963-64;

(b) the percentage
spent so far;

of the amount

(c) whether the unspent amount
will lapse and be surrendered or will
be carried over to the next financial
year; and

(d) the ground¢ for failure to imple-
ment the schemes as per schedule?

The Minister of Planning (Shri B.
R. Bhagat): (a) and (b). The approved
annual plan  outlay for 1963-64 s
Rs. 316°9 lakhs, About 995 per cent
of the approved outlay is likely
to be incucred.

(¢) The annual plan outluy is pro-
videq after taking inlo account  the
outlay remaining fo be incurreq on
the approved five-year plan projects.

(d) A shortfall of about Rs. 8 lakhs
is anticipated under a Power scheme,
Kharamlock, on which further investi-
gation is nceded before jmplementa-
tion.

Facililies for House Builders in Delhi

1121. Shri Ram Harkh Yadav: Will
the Mnister of Works. Housing and
Rehabtlitation be pleased to state:

(a) whether Gnrvernment propose to
give greater con.ossions ang facilities
to the prospective house builders in
Delhi; and

{(b) if so, the detailg thercof?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr  Chand
EKhanna): (a) and (b). Government
are alrcady giving the following
facilities:—

(i) Large numbers of developed
plots are being provided by the Delhi

Administration to prospective house
builders, partly by public auction
and partly by drawing lots, the latter
being confined to the Low Income
Group category. About 10,000 deve-
loped plots are likely to be made
available by the end of 1965. In
addition, undeveloped land is being
allotted to Cooperative House Build-
ing Sovieties which are expected to
develop about 8,000 plots by the end
of 1965

(ii) The Municipal Corporation has
improved the procedure for approval
of building Plans, which are now
being sanctioned more expeditiously
and proposes to liberalise the build-
ing by-laws so as to allow larger
covercd area in accordance with  the
provisions of the Master Plan,

(iii) House-building loans are being
advancrd  under the Low Income
Group and Middle Income Group
Housing Schemes, The total amounts
likelv {o he advanced in 1963-64 are
Rs. 43 lakhs under the Low Income
Group Housing Scheme anq Rs. 52
lakhs under the Middle Income Group
Housing Schem~.  TIn order to meet
the growing demand for financial
assistance, the Third Plan provision
for Delhi under the Low Income
Group Housing Scheme has been in-
creased from Rs, 125 lakhs to Rs. 225
lakhs.

(iv) After meeting the nceds of the
Delhi Municipal Corporation and the
New Delhi Municipal Coramittee, the
Delhi Adminis‘ration makes avail-
able almost the entire bLalance of its
allocation eof cement and steel to pri-
vate house builders.

Eradication Programme in
Kerala

Malaria

1122. Shri P. Kunhan: Will the
Minister of Iealth be pleased to state:

fa) whether Government have
decided to disband the staff of the
Malarin eradication programme in
Kerala;
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(b) if so, the reasons therefor;

(c) whether Government have
any proposal to provide alternate
employment to the staff; and

(d) if so, the details thereof?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Raju): (a) and
(b). Out of the 14.5 National Malaria
" Eradication Programme units func-
tioning at present in Kerala, 13.5 units
having completed the eradication of
malaria will enter the maintenance
phase. The staff of these 135 un'ts
will not be required for the National
Malaria Eradication Programme work
with effect from 1st April, 1964.
Responsibility for taking up the vigi-
lance activities to maintain freedom
from malaria during the maintenance
phase rests with the normal health
service of the State Government

{c) and (d). To consider measurcs
for the entry of the National Malaria
Eradication Programme into main-
tenance phase, the Government of
India had constituted a Special Com-
mittee which has submitted its re-
port. The Committee has suggested
that vigilance activities during the
maintenance phase should be carried
out through the rural dispensaries and
Primary Health Centres after neces-
sary augmentation and establishment
of additional centres as necessary. In
addition to the above, the Committee
has recommended the strengthening of
the general health services in each
State which should be responsible for
sustaining the gains achieved under
the various programmes like National
Malaria Eradication Programme,
National Small Pox Eradication Pro-
gramme, Family Planning etc. Tt has
been recommended that the additional
staff required for the purpose should
be recruited from th~ experienced
staff released hv the National Malaria
Eradica‘ion Programme. The recom-
mendations of the Special Committee
have been communicated to the eon-
cerned State Governments for neces-
sary action.
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Leprosy Control Scheme in Kerala

1123, Shri P. Kunhan: Will the
Minister of Health be plcased to state:

(a) whether the Centre has given
any assistance to the Kerala Govern-
ment for the implementation of leprosy
control schemes in the State in the
first three years of the Third Five
Year Plan;

{b) if so, the naturc and extent of
assistance given;

(c) the schemes for which assis-
tance has been given; and

(d) the progresg so far made in im-
plementing these schemes?

The Deputy Minister in the Ministry
of Health (Dr. D. S. Raju); (a) to (d).
A statement is given below:—

STATEMENT

Under the Leprosy Control Pro-
gramme provision has been made for
the following schemes in Kerala
during the Third Plan period:—

(i) Establishment of 100 Survey,
Education and Treatment Centres.
The estimated expenditure on each
Centre is Rs. 5,470- per annum re-
curring and Rs. 200- non-recurring.

(ii) Establishment of a Leprosy
Control Centre at an estimated re-
curring cost of Rs, 1:01 lakhs annually
and Rs. 1'32 lakhs non-recurring.

(iii) Establishment of one Train=
ing Centre for para-medical workers

—Estimated expenditure Rs. 78,500
recurring and Rs. 211720 non-
recurring.

The pattern of Central assistance

during the Third Plan for the Leprosy
Control Schemes is 75 per ecent of the
non-recurring expenditure and 50 per
cent of the recurring expendijture.

The Government of Kerala have
been able to set up one Leprosy Con-
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trol Centre and one Training Centre
for the para-medical personnel pro-
vided in the Plan and have establish-
ed 89 Survey, Education and Treat-
ment Centres against the target of
100. It is hoped that they will achieve
the target well within the Plan period.

Progress of the Programme

Training Centre

The Training Centre for Para
Medical Workers at Mararikulam has
trained 177 Para Medical Workers
upto October, 1963. All these trained
Para Medical Workers have been
absorbed in the scrvice under the
National Leprosy Control Programme.

Work done by 151 Survey Education
and Treatment Centreg (including 62
established during the Second Plan).

1. Population coveregd 3-2 million
2. Population examined 1-8
3. Caseg detected 8,229
4. Cases registered for
treatment from the
project area. 8,229
5. Cases registered for
treatmeny outside the
project area. 5,754
6. Total cases registered 13,983

Regarding the nature and extent of
Central assistance, it may be stated
that the procedure for release of
Central assistance to Sta'e Govern-
ments in respect of State Plan and
Centrally sponsored ‘Health’ Schemes
thas been modified since 1P953-59.
According to the existing procedure,
allotment of funds is not made sche-
me-wise for State Plan Schemes, but
the grant-in-aid is sanctioned at the
end of each year for broad groups or
categories of Schemes. Three-fourths
of the total Central assistance allo-
cated for a financial year is, however,
celeased in lump-sum ways and means

Matter of Urgent

Public Importance
advances to the State Governments
in nine equal instalments during the
course of the year. The Central
assistance given to the Kerala Gov-
ernment during the first two years of
the Third Plan for all the State Plan
Schemes (i.e. Centrally-aided Sche-
mes) including the scheme ‘Leprosy
Control’ is indicated below:—

Grantg sanctioned
Rs. 36.64 lakhs.
Rs. 66.06 lakhs.

1961-62
1962-63

Final payment sanction indicating
the adjustment of ways and means
advances released during the year
1963-64 against the allocated amount
of Rs. 95-70 lakhs for the State Plan
Schemes will be issued towards the
close of the current financial year
only on receipt of expenditure state-
ment from the State Government.

In addition to the assistance men-
tioned above, the Central Govern-
ment have alse given grants-in-aid to
the following voluntary agencies for
participating in thn National Leprosy
Control Programme, at the rate of
Rs. 18.000 for non-recurring expendi-
ture and Rs. 12,800 for recurring ex-
penditure per annum:i—

1. Damien
Trichur.

Leprosy Institution,

2. Poor Leprosy Hospital, Shertal-
lay.

3. Holy Cros; Convent Kottiyam.

1225 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

FrrinGg by PARISTANT TrROOPS AT IMNDIAN
poOSTS IN JAMMU AREA

Shri Hem Barua (Gauhati): I ca't
the attention of the Minister of De-
fence to the following matter of ur-
gent public importance and I request
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[Shri Hem Barua]

that he may make a statement there-
on:—

The firing by Pakistani troops at
Indian posts in the Jammu area.

The Minister of Defence (Shri
¥. B. Chavan): Mr. Speaker, Sir, I
informed the House on 4th March that
Pakistan has been trying to occupy a
Grave Yard arca located approxima-
tely 20 miles south of Jammu on the
internationa] border, and that the
Pakistanis were constructing bunkers
and digging trenches in the neigh-
bourhood.

On 5th, 6th, Tth, 9th, 10th, and 11th
March, there has been  exchange of
fire in this arca. After a flag meeting
between Indian and Pakistani Com-
pany Commanders, Pakistani troops
opened fire with  mortars, rifle-liring
grenades, MMG+s and small arms on
our post opposite the Grave Yard at
about 10 A M. on 5th morning. on the
pretext of blowing up a blind grenade.
They extended the fire to neighbour-
ing posts in Samdu Manhaspur, Bamun
Chak and Chamilial areas on 5th even-
ing. Firing continued intermittently
on the (ith and 7th morning, On T7th
morning, the Chief Military Observer
visited the Grave Yard arca and also
met our General Officer Commanding,
Later he procecded to Sialkot.

On 9th March. Pakistani troops
started digging trenches in the Grave
Yard area and continued doing so in
spite of objections raised by our Com-
pany Commander. At 1 P.M, they
opened fire again, continuing inter-
mittently till 5.30 p.m., in spite of
U.N. intervention.

The Pakistanis resumed firing on
10th morning and continued with in-
tervals throughout the day. Again
at 2.45 AM. on 1lth, they threw a
grenade into our trenches, and opened
fire 15 minutes later. This continued
for a little more than three hours.
Gradually the Pakistanis widened the
front across which they were firing
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and also directed their shells deep
inlo our territory endangering lives of
residents of a number of villages in
the arca,

The U.N. Military Observers' Team
have been exploring the possibility of
a Cease-Fire, While conclusive terms
for such a Cease Fire are being dis-
cussed, at their suggestion a tempo-
rary Cease-Fire has been effected
from 6.30 AM. yesterday to 12 Noon
today to enable them to visit the area.
Thercfore, there is now a lull in the
firing. -

There were no casualtics on our side
on Sth, Gth, Tih, 10th and 11th March.
On 9th March, two of our eivilians
were killed and one child was wound-
ed, Pakistani  casualtics  are mot
known.

In the beginning Pakistanis used 2"
and 3" mortars, rifle firing grenades,
Medium Machine Guns and small arms,
In the firing from 9th onwards they
have been using heavy mortars and
25 pounder guns also.

Shri Hem Barua: Oh, God. What
have we been using?

Shri Y. B. Chavan: On each
occasion, our iroops have fired in re-
turn. We have also lodged complaints
with the U, N. Military Observers,

As mentioned by me earlier, Pakis-
tanis have been digging trenches and
constructing bunkers in the Grave
Yard area. Some wvehicular move-
ment has also been noticed. However,
no movement of tanks or armoured
cars has been observed on the Pakis-
tani side,

There have also been two raids by
Pakistani armed intruders on the night
of 7th/8th March in the Chhamb area
in Jammu which is separate from the
Grave Yard area, In the first raid,
four armed Pakistanis threw a hand-
grenade at a house in Ullanwali vil-
lage. As a result of the explosion, one
villager was injured, as also 4 heads



5]73 Calling

of cattle, The grenade bore Pakistan
Ordnance Faclory marking,

The second raid took place in the
Nawankand wvillage at 2:30 in the
morning. About 15 Pakistanis— 12 of
them in Service uniform—took part in
the raid. They fired shots resulting in
the death of one villager and injuries
to two others. 9 empty and 2 live
cartridges also bearing “POF” mark-
ings were found. Investigations show
clearly that their trail led to the cease
fire line, It appears that these raids
into our territory were well planned
and organised by Pakistani and POK
intruders.

S0 gEmAT meR (EaAi)
SHT TN W JA TAL, AF AT ATIA
i 2

Shri Hem Barua: Is it not a fact
that there have been, from January
to November, 1923 as many as 46
cascs of violations of the ceasefire line
by Pakistan, that the UN team of
obscrvers has said that they are not
adequate in strength to enquire into
these cases of variations, and that they
have approached on that account the
UNO to rcinforce the strength of the
team? As against that, Pakistan asked
the UN not to increase the strength of
the observers team even by a single
individual. In this context, may I
know what steps our Government have
taken to prevail upon the UNO to
comply with the request of the UN
team of observers and not to succumb
to the bullying tactics of Pakistan?

Shri Y. B. Chavan: We are pressing
the UNO to give us somc more ob-
servers. We are pressing for that.

Shri Ranga (Chittoor): .The
part of it was not answered.

first

Mr. Speaker: That was only the
context or preface,
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Shri Hem Barua: I just wanted to
know all this, If I remember aright,
I asked “is it not a fact.”
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Mr, Speaker: It is not possible to
keep trace of all the progress that is
made during the question, the stages
it covers and the ultimate destination
it reaches. I am likely to forget all
that happened in the first instance
when I reach the end.  When the
fqueslions are so long, there is no
wonder that the exact answer cannot
come. I have stated many a time that
if questions were brief and concise, the
Members can expect straight and direct
answers. When the gquestions are so
long, there should be no surprise at
such answers. During the Question I
noticed that there were some supple-
mentaries that took about three minu-
tes in being put, and similarly, the
answess took four minutes to  be
given,

Shri Hem Barua rose—

Mr. Speaker: Now, the answer has
come,

Shri Hem Barua: No, Sir. The
Defence Minister wvery often thinks
that brevity is the surest way to es-
cape out of a difficult situation.

Mr. Speaker: Some
just the other way.

others think

Shri Hem Barua: That is why 1
wanted to have a specific answer
from him to all the points raised in
my question.

Mr. Speaker: All is difficult.

st si®T W qT (FeT)
Sy <fra & arad gard wesr g€ A
qifTT ¥ e W g A SE e 7
g g &1 dwraAr & T oaiffenT &
frazt & fag gwTR ara gl o @
ar T g 7
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Dr. L. M. Singhvi (Jodhpur): Is it a
fact that due to the shelling of vil-
lages on our side of the border, more
than 10,000 inhabitants had to quit; if
80, may I know whether this matter
has been brought to the notice of the
UN authorities, and whether any
compensation has been demanded
from the Government of Pakistan?

Skri Y. B. Chavan: I have no con-
firmed information on that point, but
from what I have read of the replies
given by the Kashmir Home Minister
in the Kashmir Assembly, it seems the
people there have faced the situation
very courageously.

Dr. L. M. Singhvi: This is no ans-
wer that they have faced jt courage-
ously. I wanted to know

Shri Y. B. Chavan: I have no con-
firmed information. 1 did say that.

Shri Hem Barua: He is always so
short and so brief, it gets on our
nerves.

Shri Y. B. Chavan: | have got res-

pect for relevancy, what can I do
about it?

Shri Sivamurthi Swamy (Koppal):
May I know whether the Pakistani
troops have showered shells and
bombs on several villages, and whe-
ther the defence of this border has
been entrusted to our regular troops?

Shri ¥. B. Chavan: Now the regu-
lar troops are coming in the picture.

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir): T want to put
a very important question.

Mr. Speaker: No. Only those whose
names are here will be allowed.

Shri Sham Lal Saraf: Some others
have been allowed.
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Mr. Speaker: That has been decided
by iiic House earlier,

Shri Vishram Prasad (Lalganj):
There was a statement in the Kashmir
Assembly that the Pakistani troops
have occupied 4,000 to 6,000 square
vards of Indian territory. May I
know how far this statement is cor-
rect?

Shri Y. B. Chavan: I think what
was said was that the shelling, firing
etc. that goes on has affected nearly
4,000 to 6,000 square yards., It is not
the occupation of that area,

Shri Hem Barua: They have occu-
picd the grave yard area,

Shri ¥. B. Chavan: The grave yard
is a small area.

st woe fay (FE7AT) ¢ AR
F1 O  (WfAET IIT o7 Gmor (w4
7w ® ofian frve T famT adr
AT FEN L 77 T 7 2 i wfaena w
AET T T FHIT GRTRT WAld 4T 73
g 3 gvaw ¥ WIT Ad7 SE1 Wi g,
FOTTT FANM T A7 A1 3 IAET T
TE FA ) AT WA WTH 470 AE
o9 97 T®AT & 9 3AA At arfa-
=TT 57 6T gar § AfF gae AwoR
T 437 1A A W AEH N fE
gq fa=r & 7

WeTH FEIRA ST ATG W1
THIF TAT & I A 2@ a7

T @) F & FmAy R %.a‘«ﬁ;j
fenmaT F41 ST &, S9a1 WifgT &t
AN oAt smAm @7

wersd wAIIA : 9ar J@r feard
F g omd @ 7 Ffaw A gw e
qxat ¢ fF s avw faear qaEE

g d?
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ar = oSEE Ao

st owgiw fag o an ww foed =
foo & qmT gm & 7

Shri Hari Vishnu Kamath (Hcshn-
gabad): In the course of the raids or
skirmishes during the last so many
months, have any Pakistani personnel
been taken prisoner or any arms seiz-
ed by our Army, and if so has there
been interrogation of those Pakistani
personnel or examination of the arms
seized? Is there any indication to
show that Chinese arms are being
used by Pakistanis suggestive of the
fact that there is an unwritten or
secret military pact between China
and Pakistan and that China is sup-
plving Pakistan arms on a large
scale?

Shri Y. B. Chavan: As far as this
particular incident is concerned, there
are no prisoners; in the case of other
cvents or intrusions, they left behind
certain dead bodies and no living pri-
soners; so there was no question of
interrogation as such. Some cartrid-

ges were found but no arms as such.
-

Shrl Hem Barua: Sir, on a point of
order. The Defence Minister has just
now admitted that a portion of the
graveyard area has been occupied by
the Pakistani troops .

Shri Y. B. Chavan: I did not say
that: T said the area affected by firing
was about 4000-5000 sq. yards.

Shri Hem Barua: Before that you
added . . .

Mr. Speaker: He said that the
graveyard was much smaller area.

Shri Hem Barua: That means that
in the area occupied by Pakistani
troops the graveyard is much smaller.
That was in reply to a specific ques-
tion. When the Defence Minister says

Table

like that on the floor of the House
that the area is much smaller, that is
trying to water down in an indirect
way the gravity of the situation. I do
not want anything to go from this
Parliament or this country to give the
impression that the Parliament does
not bother or the Government does
not bother about this area that has
been occupied by the Pakistani
troops?

Mr. Speaker: What decision should
1 give? "

Shri ¥. B. Chavan: I do not know
what I can do. I am stating a fact; the
fact is a fact.

Shri C. K. Bhattacharyya (Rai-
ganj): Sir, what is your ruling on
Shri Hem Barua's point of order?

Mr. Speaker: I have said that there
is no point of order.

12.38 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT ON WORKING AND
AUMINISTRATION OF COMPANIES ACT

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): Sir, on behalf of Shri T. T.
Krishnamachari, I beg to lay on the
Table a copy of Annual Repo-t on the

working and administration of the
Companies Act, 1956, for the year
ended the 31st March, 1963, under

section 638 of the said Act. [Placed in
Library. See No. LT-2510/64].

NoTiFIcATIONS UNDER CUSTOMS ACT

Shrimati Tarkeshwari Sinha: On be-
half of Shri B. R. Bhagat 1 beg to lay
on the Table:

(a) a copy each of the following
Notifications under section 159 of the
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Customs Act, 1962:—
(i) G.S.R. No.
22nd February, 1964.
(ii) G.S.R. No.
29th February, 1964,
(iii) G,S.R. No,
26th February, 1964.
(iv) G.S.R. No. 331, dated the
1st March, 1964.

(v) G.S.R. No. 332,
1st March, 1964,
(vi) G.SR.
1st March, 1964.
(vii) G.SR.
1st March, 1964.
(viii) G S.R.
1st March, 1964.
(1x) G S.R.
1st March, 1964.
(x) G.S.I.. No. 337, dated the

1st March, 1964.
(xi) G.S.R. No. 338 dated the

1st March, 1964.

254, dated the
266, dated the

293, dated the

dated the
No. 333, dated the

No, 334, dated the

Nuo. 335, dated the

No, 336, dated the

[Placed in Library. See No. LT-

2511/64].

(2) a copy of Notification No. G.S.R.
255 dated the 22nd February, 1964
under section 139 of the Customs Act,
1962 and scction 38 of the Central Ex-
cises and Salt Act, 1944 making cer-
tain further amendments to the Cus-
toms and Central Excise Duties Ex-
port Drawback (General) Rules, 1960.
[Placed in Library. See No. LT-2512/
64].

Excise
1964
G.S.R.

(3) a copy of the Central
(Second Amendment) Rules,
published in Notification No,
292 dated the 26th February, 1964,
under section 38 of the Central Ex-
cises and Salt Act, 1944, [Placed in
Library. See No, LT-2513/64].

NOTIFICATIONS UNDER ESTATE Dury Aer

Shrimati Tarkeshwari Sinha: I beg
to lay on the Table a copy each of the
following Orders under sub-section
(2) of section 33 of the Estate Duty
Act, 1953: —
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(i) The Dadra and Nagar Haveli
and Goa, Daman and Diu
(Taxation Concessions)
Order, 1964 published in No-
tification No. S. O, 659 dated
the 22nd  February, 1964.
[Placed in Library. See No.
LT-2514/64].

(ii) The Pondicherry (Taxation
Concessions)  Order, 1064
published in Notification No.
8. 0. 660 dated the 22nd Feb-
ruary, 1964. [Placed in Libra-
7. See No. LT-2515/64].

12.40 hrs.

DEMANDS FOR GRANTS—contd,

MINISTRY OF EDUCATION—contd.
Mr. Speaker: We will tuke further
discussion and voting on the Demnds
for Grants under the control of  the
Ministry of Education. Three hsure

and fifty  minutes remain. How
long the hon. Minister wants to
take?

The Minister of Education (Shri
M. C. Chagla): Between an hour

and an hour and a quarter,

I will trv to be as bricl as possible.

Mr, Speaker: 1 will be calling the
hon. Minister at quarter past four.

Shri M. C. Chagla: You will be cal-
ling me at guarter past four?

Mr. Speaker: Yes. Shri Barrow has
risen, Shri Mukerjee also wants to
speak, I think.

Shri Surendranath Dwivedy (Kend-
rapora) rose—

Mr. Speaker: Shri Mukerjee stood
up. Well, I shall call him later.

Shri P, K. Deo (Kalahandi): rose—

Mr. Speaker: His party has also
spoken. (Interruption).

*Moved with the recommendation of the President.
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Shri Barrow (Nominated—Anglo-
Indians): Mr. Speaker, Sir, facing as
we are an ynscrupulous militant Pakis-
tan in conspiracy with an equally un-
scrupulous and aggresive China, I feel
that the time is now ripe when we
must evolve a National Policy in Edu-
cation, Unless there is the closest co-
operation and partnership between the
Centre and the States, regional and
parocritl considerations, will continue
to dominate our educational policies
and they will prove insuperable obs-
tacles to any national policy in edu-
cation,

The Emotional Integration Com-
mittee also has stressed the need for
such a poliev. I am sorry that my
hon. friend the Minister of Petroleum
and Chemicals is not here, because,
like Pooh Bah in the Mikado, on the
11th September, 1963 he waved aside
the report of the Emotional Integra-
tion Committee as “nothing novel”; its
recommendations as  “obvious”, The
Emotional Integration Committee had
not sct out to make nove] suggestions.
It sought, T believe, to place educa-
tional policics in their proper priority
and also to place educational proce-
dures in their proper perspective.

If my hon. friend Prof. Humayun
Kabir, for whom I have the greatest
respect, and for whose knowledge of
educational problems [ have-also the
greatest respect—was merely subscrib-
ing to the philosophy underlying the
adage that there is ‘nothing new under
the sun,” then I agree with him.

Sir, the emotional integration com-
mittee did emphasise the need for a
national policy in education. I quote:

“We are not unaware of the un-
willingness on the part of the
States to agree to such Central
co-ordination in educational mat-
ters, This was made abundantly
clear to us on a number of occa-
sions by the States’ representa-
tives at several meetings and con-
ferences. But we are convinced
that effective co-ordination bet-
ween the Centre and the States is
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absolutely necessary in the pre-
sent circumstances to evolve an
effective national policy in educa-
tion.”

It is a lamentable fact, that we are
perhaps one of the few nations in the
world that does not have a national
policy on education. Qur present Edu-
cation Minister has made it clear that
he is in favour of including education
in the concurrent list, and I would
plead with him to go ahead with get-
ting the concurrence of the State Edu-
cation Ministers to the inclusion of
cducation in the Concurrent List, if
we are to have a national policy in
education.

L bulieve, also, that it is necessary to
e¢xamine the implications of bringing
education within the concurrent list.
I raised this question at a committee
mecling, Dr, Shrimali set up a com-
mittee under the chairmanship of Dr.
Sapru of the Rajya Sabha to go into
the implicalions of the powers of the
Centra] Ministry of Eduction as at
present given in the Constitution and
fo see to what extent co-ordination is
possible.  Our present Education Mi-
nister is himself an eminent jurist, and
I am certain, he will agree that it is
not right that this task should be
given to a non-official committee, 1
would ask the Education Minister to
let us know whether a report has been
submitted and whether he has exa-
mined this report and what are his
reactions to it. T would also ask him
to let us know whether he is going to
submit this report to the Law Minis-
try to see the exact implications of
bringing education within the Con-
current List.

I would also plead with the Educa-
tion Minister to exercise the powers
of co-ordination through the power of
giving grants. The Emotional Inte-
gration Committee reports:

‘We are aware that so far
grants meant to strengthen the
State sector have stressed local
rather than nationa] needs in such
matters as education and health.
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The States are given freedom to
re-appropriate from one head to
another without departing from
the broad objectives of the Plan.
We consider, however, that in the
.context of our need for emotional
integration of the people, educa-
tion has to be re-oriented and
inciuded under those - subjects
which can properly be described
as national purposes.”

I would request the Education Minis-

ter not to permil one naya paisa of

the grant for national educational

policies to be diverted to local needs

that subserve local policies only.

I come now to the problem of scho-
lastic standards. W¢ have no Na-
tional Scholastic Standards. I say it
with regret, but T say it without gquali-
fication, that regional and parochial
policies are progressively forcing our
educational standards into the slough
of educational mediocrity. We are liv-
ing in a competitive world, we have to
compete politically, economically and
now militarily with other countries.
In countries like Europe, where they
are politically divided, there is greater
equivalence in the standards of edu-
cation than in India where we are
politically one. Something must be
done immediately to see that the
standa~ds in India, the scholastic
standards, are brought up to interna-
tional levels. 1 suggest, as an im-
mediate step, the setting up of a Com-
mission on Educational Standards, T
know that the University Grants Com-
mission has a Standards Committee.
But from the last two reports, it 1s
auite clear that this Standards Com-
mittee has made no impaect on na-
tional scholastic standards. I would
like tn make it clear that the sugges-
tion that I am putting forward will
not in anyway interfere with the auto-
nomy of universities. The functions
of this Commission would be to eva-
luate scholastic standards at every
level of study. It would start first
with university standards. Tt will study
the syllabuses and examinations in
.different universities and issue com-
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parative statements on the value and
standards of the diplomas and degrees
of our universities not only in rela-
tion to one another but also in relation
to their international counter
parts, This Commission would have
to be made up of men of national sta-
ture and of scholarly eminence. It
should not be afraid of passing judg-
ment on our universities and on the
examinations which they are conduct-
ing. I believe that honest labelling in
education is just as necessary as honest
labelling in drugs, medicines and
consumer goods. The employer who
wishes to judge a diploma or a certifi-
cate should be helped to judge impar-
tially, just as the purchaser of a bottle
of medicine, Sir, one of the other
functions of this Commission should
be to examine the work which is done
in our educational institutions, Tt
should be able to give them what I
call a status svmbol, such as the use
of the word “National”, to indicate
that the institution is providing nation-
al standards which are comparable
to international standards. Educa-
tional institutions and universities
whose standards are comparable to in-
ternational standards should be given
status symbols. Similarly, Examining
Boards which come up to in*ernational
stondards may be credited with similar
status symbols. T :¢olisp it menns that
the University Grants Commission will
have to give up some of i's present
powers. But this is a matter which,
I think. requires immediate attention
and I think the Education Minister
can easily see that this devolution of
powers is carried out.

I come to the question of the control
of population explosion at University
level. In 1962-63, according to the
report of the University Grants Com-
mission. the enrolment of students in
universities was 1272,666 compared
with 6,51.479 in 1954-55. that is, the
enrolment doubled in the cou-se of
eight years. According to a paper on
“Manpower, Planning and Education”
presented to the Conference on Feo-
nomic Growth and Investment in Edu-
cation, held at Washington in 1961, the
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enrolment in Classes IX to XI will be
one crore by 1975.

I concede that more universities are
necessary, but I think it is educa-
tionally unsound to do what was done
in Delhi last year. Constituent col-
leges were forced to admit candidates
who obtained 40 per cent marks in the
Higher -Secondary Examination. I be-
lieve that we will have to control
admissions to universities, I believe
that this control can be carried out by
a democratic method, It will require
vision and money. But I feel that if
we are bold enough, we will get
money for our schemes. No country
in the world has suffered for want of
money where education is concerned.
I am convinced that we must make
more scholarships available to univer-
sity entrants. I am con'vinced that at
least 80 per cent of our seats in uni-
versities should only go to scholars;
to men and women who have

i.e.
passed scholarship level examina-
tions. This will require money, but I

believe that in this way, we will be
able to get the intelligentsia of the
country into our universities and col-
leges.

Somebody might ask, what about
the other 20 pre cent? The other 20
per cent should be filled by those who
combine scholarship and sportsman-
ship. It is necessary to inject into
our universities not only scholars. but
men who are also sportsmen. If we
can do this, I feel that in the words of
Jefferson, we will fulfil the “dream of
an aristocracy of achievement through
a democracy of opportunity.”

There is another way of controlling
the population explosion at the uni-
versity level. It is by providing
more terminal stages during the school
stage. This is a well-known policy.
But we must approach this problem
with vision. We must provide train-
ing for pupils who leave at Standard
VIII and who leave at standards low-
er down. Such decisions must be
implemented immediately.
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At the Conference of Vice-Chance-
llors and Eduction Ministers held in
November last year, it was decided
that the technical facilities in multi-
purpose schools were not being utilis-
ed to the fullest extent. The reason
was obvious. Engineering colleges
prefer candidates from the pure
science stream. It was suggested that
courses such as junior technical
courses mizht be included and the
fullest utilisation made of the faci-
lities in these multi-purpose schools.
1 wrote to the Education Ministry—
1 happen to be connected with some
multi-purpose schools—and said that
we would like to introduce the junior
technical courses into our schools.

What was the result? Friends on
the officials benches are very good;
I got an immediate reply. They

asked me tp contact the State Gov-
ernment concerned for advise and

help. I went down to the capital of
the State concerned and met the
officer in charge. He said that no

instructions have been received from
the Centre. I am not making a
complaint; T will get in touch with
the Ministry. But here is a rational
policy which is being made ineffec-
tive through administrative delay.

may 1 refer again to the
question of scholarships? On page 7
of the budget, we find that Rs, 82.21
lakhs have been made for scholarships.
But out of this Rs. 32 lakhs is for
foreign students in India. Whilst I
welcome foreign students in  this
country, I belive that Education, like
Charity, should begin at home. I
alsp find that the budget provision
for post-matriculation studies has been
reduced from Rs. 6.27 lakhs to Rs. 3.44
lakhs, I do not understand why this
is being done. We were promised
that Rs. 37 crores would be spent on
scholarships during the Plan period.
I would like to know whether we
are pgoing to reach that target. On
page 6, under Technical education, I
find a sum of Rs. 1,1548,000 included
under Scholarships. This is the first
time in the last three years when

Sir,
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credit is being taken for an amount
under this head. We have no explan-
ation; at least I have not been able to
find any explanalion as to why this
credit has been taken, how it is going
to be spent and  at  what stages of
technical education these scholarships
will be awarded, I may have misread
the report—I do not find an explan-
ation in the report or in the explan-
atory memorandum.

There are two other matters to
which T would like to refer. One is
the paucity of school atlases, In the
past, we depended on  imported
atlases. I am glad that the Survey
Department is undertaking the pro-
duction of atlascs., After the first
edition in 1961. no more atlase: were
availabie in the market for a consider-
able  period. I would ask the
Minister to look into two things.
One is to see that these atlases are
made available easily. The second
is this: there are 52 maps of India in
the atlas: This is very good but there
are only 23 maps of all the other coun-
trics put together. As a tracher of
geographv  af not unconsiderable
experience, I can say with such im-
balance in the atlas eflective teaching
will not be possible. 1 would ask
the Minister to get the Survey
Department to look into this and to
get educationists and teachers to help
in the production of these atlases to
see that this imblance is removed.

Finally, I am going to make a
suggestion  which, 1  believe, is
educationally sound. Anglo-Indian
schools and other schools which are
affiliated to the Council with which
I am connected have implemented the

three-language formula sincerely and

honestly. T am not asking for the
withdrawal of the three-language
formula. I believe that the three-

languare formula is necessarv. But
let us have an examination of this as
a policy matter. Why cannot non-
Hindi-speaking people he allowed to
learn Hindi through the Koman script?
1 believe it will not only spread the
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knowledge of Hindi, but it will also
help the language to be more easily
learnt by our student population.

13 hrs,

Shrimati Renuka Ray (Malda): Mr.
Speaker, Sir, from the budget dis-
cussions that we are having, it is
very clear that the most important
considerations before us today are in-
creasing the rate of economic growth
and bringing about conditions and a
climate under which social equality
and social justice can prevail.
While these are the main consider-
ations, I feel that we do not lay
sufficicnt emphasis on the means
through which these things can be
brought about, because unless the
human resources are properly trained
and educated in the right manner, it
would be useless to expect that we
could go ahead on these lines.

From the mid-term appraisal of the
Plan manyv things have come to light.
In this, a lot of consideration has been
given to many items, it is interesting
1o note what has been said about edu-
cation in the mid-term appraisal of
the Plan. There it ic said that “more
atlention will have to be given in the
next two years to measures for the
maintenance and improvement of
standards of education at all levels
and the administrative and financial
implications will have to be gone into™.
But somehow it does not say that
even if apricultural production is to
go up and incentives to farmers are
needed for that, apart from other
kinds of incentives, the most important
thing is a proper appreciation. a pro-
per understanding on the part of the
farmers. That means proper training
and education.

Therefore, education is basic to our
growth in every wayv. Yet, today, we
still falter. We talk theoretically and
say that invesfment in human resour-
ces is the most important thing, but
when it comes to brass-tacks, the way
that things are being done now does
not show that. I have not much {ime
at mv disnnsal. but in the time avail-
able T would just like to lay emphasis,
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first, on education in the elementary
and secondary stages. I would like to
say that 1 was a little discomfiteq to
find that the Education Ministry's re-
port is very optimistic and it is laying
a great stress on enrolment figures.
It is true that, particularly, in the
elementary stages, in the age group
6 to 11. the enrolment figures have
gone and are likely to go up beyond the
fargets, except in respect of girls' edu-
cation. DBut, what about the quality of
that education in this age group? At
one time we had thought that certain
essential features of basic education
would be brought in along with the
spread of elementary education. But.
excopt for isolated instances here and
there, except in the more advanced
States to some cxtent, the education-
ally hackward States are not only
backward in regard to the fipures of
cnrolment but  they are  still more
backward in rceard to the quality of
cducation that is given to this 6 to 11
age group.

While T am on this point, there are
1wo things that T would like to bring
to the notice of the hon. Minister for
Education. One is about the terrible
wastage in education that is taking
place in this country. The constitu-
tionnl guarantee was of giving educa-
tion to all boys and girls between the
ages of 6 and 14. In this year, 1964,
we are still considering that at the end
of the Third Plan we shall get the 6
to 11 age group in schools and so far
as the 11 10 14 age group is concerned
only 32 per cent of them will be in
schools. So there is wastage. Educa-
tion to be of any usc must be given
at least to cover the 6 to 14 age group.

—

The other point is, after knowing
the figures of enrolment from 6 to 11
are group of children, boys and girls.
going to school, it is necessary to
know how many remain in the school
even up ito the age of 11. Th enrol-
ment in the first two 3jears is very
high and the anticipaleg targets are
based on those enrolment fipures. But
if we go down to the country side we
will find that in the higher classes,
due to various reasons such as econo-
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mie factors, the number is less. That,
Sir, is another cause of wastage of
education.

Before 1 go on to any other point,
I would like to say something about
what Shri Masani said yesterday.
Shri Masani is always obsessed with
the idea of State monopoly and state
profitecring, conveniently forgetting
the fact that the State works on be-
half of the people whereas the private
monopolists work for their own profit.
I will just read out what the Mudaliar
Commitiee has said in its report about
the text book business. About the
text books being in the hands of pri-
vate publishers. They say:

“We are convinced ihat this state
of things will continue unless the
Education Departments take a
direct interest in it. In our
opinion, some of the textbooks
should be published directly
under the auspices of the Text
Book Committees.”

They have alsg said that very often—

“the approval of a book by the
Committee meant large profits to
the publishers and the financial
stakes involved sometimes result-
ed in wundue influences being
brought tg bear on the members
of the Committee.” -

Thercfore, unless the State takes a
direct hand in this it is not possible
for the textbook scandal to be ended.
I dp not deny, even under the present
circumstances, many things are going
wrong in regard to textbooks, and they
should be put right. But I certainly
do not think that bringing in a policy
of laissez faire and leaving this to the
mercy of private publishers is going
io improve the position of textbooks
in schools,

I will not dwell much on secondary
education, except to say that multi-
purpose schools at least in my State.
have come in to some extent, and I do
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feel that we should not recede from
that position just because we have not
been able to implement the program-
me properly. It is much better that
the present policy which has not been
implemented in all States but which
the Centre has prescribed should
be followed and adopted. It is true
that there is lack of teachers, parti-
cularly science teachers, and that is
one of the reasons why the science
stream cannot be adequately followed
in the multi-purpose schools. 1 know
attempts are being made to strengthen
the training of science teachers and
I hope this will be pursued.

I spoke about the quality of educa-
tion. I do feel that this is very im-
portant. Mere literacy is a dangerous
weapon in the hands of exploiters. It
is a fact, that history supports. Unless
all round development is given, the
magic of the printed word can lead
the people astray. Without the values
of practical commonsense acquired
through the culture of centuries, a
man is overwhelmed by mere literacy
and the reading of the printed word.
Therefore, it is absolutely essential
that from the beginning, not from the
Fourth Plan but from today itself, we
should try to bring about some im-
provement in the quality of educa-
tion. If we are to bring about im-
provement in the quality of education,
what is more important than the
teachers?

I know that the Central Govern-
ment is not responsible for everything,
The Central Ministry is trying its best
to bring about improved conditions
for teachers. It is trying to step up
the training of {eachers in many fields.
In spite of all that is being done, I
feel that what we want today is to
revolutionise our approach to the
whole problem. In spite of our say-
ing so here gn the floor of this House
year after year, in spite of the coun-
try and the people as a whole realis-

ing that the status and position of the

teacher must be improved, what little
has been done in that direction? It is
not merely & question of status, be-
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cause status indicates many things.
Economic value is the only value that
is recognised in the world today. Un-
less the position of the teacher is at
least equal to that of the administra-
tor in other fields in all the stages, it
is just impossible to expect any im-
provement in the quality of education.
Now that the Education Ministry has
been restored to cabinetl rank, I hope
the Minister will plead effectively with
his colleagucs, the Finance Minister
and other Ministers, angd will effect
such changes, so far as the salaries of
teachers are concerned, so that their
scales of pay will have some kind of
bearing with that of other services.
Today the salaries of elementary
school teachers are much worse than
those of the postmen in the village.
How can we possibly expect better
talent to be drawn to this profession?
In many of the elementary schools the
teachers are simply not present. If
you make a surprise visit you will find
that many elementary school teachers
are not regularly present in the
schools.. Why are they not attending
the schools? Because, the salary they
earn as teachers is not sufficient and
they have to go in for other means of
earning their livelihood. So. they go
elsewhere and the poor children un-
necessarily wait in the schools in rural
areas. This is the position that is ob-
taining in many of the schools. As
education is an important subject, I
would suggest that all other problems
should be set aside and first priority
should be given to this problem,

Another subject which is dealt with
by the Education Ministry and in bits
and pieces by many other Ministries,
certainly by the Home Ministry, is
the welfare of the backward classes,
and of the weaker sections of society.
The Central 'Sorial Welfare Board
helps voluntary organisations with as-
sistance angd establishes rural projects
for women. While the initial drive was
good much more has to be done and
the social welfare team's recommen-
dations implemented. We always say
in this country that we must give a
special chance to those who are back-
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ward educationally, socially and eco-
nomically to come up to the level of
the rest of the people and for that
special funds are provided. In spite
of all that, it seems that we do not go
ahead at the speed at which we should.
The team on social welfare for the
backward classes reported a long time
back that all the departments which
deal with social welfare should be put
under one Ministry in the Centre, and
that the Ministry of Education should
be re-designated ag the Ministry of
Education and Socia] Welfare and that
the same pattern may be followed in
the States.

Mr. Speaker: The hon. Member
should conclude. Only two more
minutes.

Shrimati Renuka Ray: I am talking
particularly about the pattern because
it is the psvchological approach that
counts. We talk so much about hu-
man investment but we think that a
steel mill is more important. We
think the engineers are doing a better
job than those who mould human
beings. Do we ever rcalise that the
moulding of a human being is at least
as important. if not more important,
than building a dam? Do we not rea-
lise that these steel mills alsp take
time to give a return? Because the
steel mills can be computed in econo-
mic terms, in monetary terms, there-
fore, are they more important than the
human being who is going to run the
steel mills and who is gonig to work
=0 many other things in the country?
This is the most important problem
and as long as our administration, as
long as our thinking, is not attuned
properly to this, we cannot hope to
solve this problem.

Then I wani {o say one thing about
administration. Those who do the
field work they are sometimes attun-
ed to social welfare activities, because
they are trained for it. but those who
are on top, those who direct them,
they perhaps do not have the right
ideas. Though people at the lower
level have re-oriented themselves to
the problems, those at the top take a

2436 (Ai) LSD—S.
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different view. The Ministries of
Home and Finance are the predomi-
nating Ministries in our country, be
it the Centre or the States, Education
is not given its due importance be-
cause of this predominance and so,
whatever we may say in words, in
actual fact we are not progressing as
we should. We may progress even in
spending money. Here I am not talk-
ing of funds for educaiion. Even the
funds might come, we may have satis-
faction with the information in statis-
tical terms of the number of schools
and colleges that have been opened,
but we have not the wherewithal for
building or creating purposeful citi-
zens or social welfare workers. We
have not the administrative set up, we
have not the teachers of the right cali-
bre, because we do not build them,
and until we do so, we cannot get on.

Finally, T would plead, that now the
Education Ministry has been restored
to its Cabinet status, the Education
Minister should prevail on his collea-
gues to see that education is given the
importance it deserves. It is not
merely a question of decentralisation
or centralisation or the subject of edu-
cation being in the State List or Union
List, it should be on the concurrent
list. If this country is to go ahead
and build the socialist State that
we want then education hag to be
given its proper due, and that requires
a complete transformation of the
national policy.

Shri Tyagl (Dehra Dun): Mr.
Speaker, T must welcome the hon.
Minister. I congratulfte him for his
having agreed to take over this most
important portfolio. With him is a
Deputy Minister, who is known to all
of us for his sincerity and effective-
ness.

1 want to make one appeal in the
beginning. The hon. Minister, Shri
Chagla has really brought fresh air to
the Government. There has been a
tendency in the Government not to
accept suggestions emanating from the
Opposition, or any source outside the
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Government and that is something
which was worrying us. Education is
a subject on which every member, to
whatever party he belongs, has really
something to contribute because
everybody is equally concerneq with
it. It bears no politics. I hope the
suggestions given by the various Mem-
bers in the House will be considered
without any prejudice. Since he was
a judge, I am sure he can always
judge things without personal prejudi-
ces. [ hope he will take into account
all the suggestions.

13.17 hrs.
[Mr. De$uTy-SPEAKER ‘n the Chair]

I will not take much time and I will
make only one or twg points. In the
past, religion as it was known was.
according to me, nothing but a moral
code or the culture of a particular
society.  Religion is nothing if it is
not moral. All the institutions that
were starteq during the British days
were started with a religious bias and
the result was that along with religi-
ous bias moral bias was given to boys
and, therefore, the students were gene-
rally being nursed in a moral climate.
We have now become a secular State
and we have taken away religious

* teaching from schools because our reli-
gions are many. But we have not
substituted anything in its place to
give a moral biag or moral impact to
the children. Unless that is done, any
school is useless, good for nothing.
Any school or college is not just for
teaching reading and writing. In my
opinion, reading and writing is not
education at all. According to me,
even an illiterate can be highly edu-
cated. I say so because personally I
am myself an illiterate. But I think
I have some knowledge.

Shri C. K. Bhattacharyya (Raiganj):
Ramakrishna Paramahamsa was also
an illiterate. He could hardly sign his
name.

Shri Tyagi: Another difficulty is that
politics is entering into the studies in
the place of religion. Politics without
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moral bias is nothing but the antithesis
of religion. I know that the hon.
Minister can take bold steps and prac-
tical steps because he is a bold man.
I hope he will stand against the pre-
sent approach or attitude of Govern-
ment, which has mostly been nursed
in nature cure, and will undertake
some surgical operations sp that there
will be some change of climate in our
educational institutions.

1 will not take much time. I will
just refer to the Report of the Uni-
versity Grants Commission, 1939-80,
where they have said:

“It may be desirable to fill
various places in the councils
and committees of universities by
a system of rotation rather than
by election. When there is to be
an election, teachers should set
an example in conducting the
elections in a dispassionate and
dignified manner.

Further, the Commission says:

“Teachers standing for elections
to Parliament or State Legisla-
tures are sometimes tempted to
use students in their election
campaigns and to bring some of
the passions of party politics
within the precincts of the uni-
versity; and teachers elected to
legislatures have to be absent
from the university for long
spells. Al] these things have a
bad influence on the atmosphere
of the university. We have
therefore wondered  whether
teachers, like employees of Gov-
ernment, should not be debarred
from seeking election to the
legislatures.”

My point is that if you want to
improve education, let the education
service, in the first place, be organis-
ed into an all-India service. « For
engineering we have an all-India
service; for taxation we have all-
India service; for excise also perhaps
we have—I do not know,
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Mr. Depuiy-Speaker: The hon.
Member's time is up. He wanted
only three minutes.

Shri Tyagi: I am sorry, 1 have
been misled. I will just now finish.

S0, my one suggestion is that the
educational service must be organis-
ed on an all-India basis.

Shri Hari Vishnu Eamath (Hosh-
angabad): He is an illiterate! He
will therefore need more time,

Shri Tyagi: All those who are en-
gaged in this profession must be dec-
lared as public servants so that they
will have to eschew politics. They
must enjoy the privileges of public
servants and, therefore, must feel the
dignity of Government servants.

Another little thing I have to point
out is this. There are many institu-
tions run by the Education Ministry.
Here, I am glad that she has gone.

An Hon, Member: Who has gone?

Shri Tyagi My  hon. friend,
Shrimati Renuka Ray.
Shri Vishram Prasad (Lalganj):

You are glad that she has gone.

Shri Tyagi: There is one Social
Welfare Board, For the last four
or five years the Ministry has been
promising to the Public Accounts
Committee and to other organisations
that they would get it registered so
that all the money which goes into
the hands—at present it goes into the
hands of private chosen ladies who
conduct the operations of this Board—
is accounted for.

Shri Vishram
young?

Prasad: Old or

Shri Tyagi: They are not register-
ed societies, Up tild now
Rs. 11,45,70,000 have been given to
that society and the money is kept
away. 'This is most irregular. T
want to point out that Rs. 11,32,00,000
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have so far been given by the Edu-
cation Ministry; Rs. 12 lakhs by the
Ministry of Commerce and Industry
and Rs. 1,770,000 by the Ministries of
Home and External Affairs, This
body is dealing with many educa-
tional activities, charkha organisa-
tion, agricultural activities and all
types of things. It is duplication,
They are busy with block develop-
ment activities as well. Social wel-
fare is considered to be everything
and there we are spending money. 1
hope, the hon. Minister will cure this
situation.

That is not enough. One more im-
portant point about this ig that this
is a non-official body consisting of
non-officials, selected by the Minis-
iry of course—on what basis? One
does mot know. But this body is
authorised to give grants. During
this period Rs. 64 lakhs was its ad-
ministrative expenditure; Rs, 81.2
lakhs were spent on jeeps. Please
note, Rs. 81.2 lakhs have been spent
on jeeps. Then, Rs. 37.78 lakhs were
given as grants to State Boards. Not
only here, but the Ministry has gone
further. There are social welfare
boards in each State and they are
also like these honorary people and
institutions. It has given grants on
behalf of Government to private ins-
titutions to the tune of Rs. 9,58,00,000.
This unauthorised body which has
only the sanction of the Ministry and
which is not a registered body has
given grants to non-official organisa-
tions of its own choice without the
sanction of Government and no
Finance Ministry is consulted. We
have allowed our funds in the hand
of private parties to go on benefit-
ing other institutions. This must be
stopped.

st fawm SW® ST "R e,
O Qe AT 3H W &I @ad g &
T 2, afea e w FeaT 34 AW
1 0g 71 & g9 § = % ot awg
T HFA ¥ A9 FEAT 9T & fF T A
w32 afl a0 I/F FAfadr W @O
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g% "R aeifa ot fsm 7 g )
Y TN qm g R oAfaum &
w7 fe=l &1 qeey aF TeTar &
Tt & FT A AT @I AT 4T, 98 o
A W W &ZA g7 g2 W | UE
99 937 g AN @@ 1 fF e A
HASA FT AT a1, A qE, T
I, T=T =T fAZSET w4T | AT A%
Hqelt AT ITHAY ;7w § F IAAHT FATOA
FWT § 91T mmn F o fomed
FEFE § T 37 FfAgl &1 g7 773 £
FIMFE | AT A ag g fE
gfrar @t s AT @ ST 39 A
qre Freaar & . . .

e Aoy & Iwd (s s
TwA) . AOEr A4S, 9= AT

st fasm AR : W & &
oEdr g |

dmfrs wqau fay ardfefes
et fasmr T St B, 9” A9 98
q 99 HAT O & 9t F 91 | 99
q8¥s ¥ fafredt orh T3t U3 g
& s WA, wE qeuq ¥ fafae
oS A9 fefam o arsfefes fos
afl, 8 ¥ oAt 6% ArEfefes
fad IFFT AW 921, T HATAT TR
mew foem WAt T 1 qeuc F A€
fafredy argfefes fod w10 @eaver
had & AT ¥ qAT | AfEA 9 T
F1 fer % F A4 qeyq A FvE W
usdvA fafret § foem feam mar
go Fo ¥ wemr fafmwes amdm v
grr 2, aameEs wva forfers A o
oot ¥ PafaezT Aga #7 g , FEAY
F ot wer AT 1 R e § s A
#1 W uee fafaeY § £ v @
@ ZEHT AW U FwA oz arfefen
fead gAr =fed
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7 ¥ &1 ok w9 ¥ A H 59
FEAT ATEAT § | WA X HFEL
T2 FE o &3t & f e o famg
UT FT 1 T 99 41 % & 72
¥ o A% gATd forem sorret A @)
qa7t ® 6 7 & ®wd gEar 9w g
1 uF avs o wed ? fF wtee
70 TF & Twd F1 {1976 1 wfaard
forsr &1 WT o7 @ W § AR
AU T T TER FEA & fF
srafes foen & wA7 e
AT A7F7 9T & | UF q0F a7 AT
ag FEd & fF wwar ant & difes 6l
T AR § Y ATH WY A wW {
fe aqs Zm & dfers fawr @1 fae-
TR WA ETT A &0 K A wwa
wFam § fF feaT & fag 1 faeam
wE 7i & 5% feuw fgw & @w
g &1 & AwwAr § i ¥ a4 a7
fasdard g f& ag 1231 &1 fawrg ¢,
fer #1 awg FX AR SEET FETC
|

AT AT 3= Fqqar & qu are
d1a I & 1 A 9T FOLT LA ;@A
FH & araaz W foenfaat £ qwar a
ait § afa forer 71 &€ aga fxomw
& 7 a1 forerr § @A wrE g WX A &Y
&7 FAT gAT AT A &Y FAfACT s
L

arafas forear 1 SEF a% gy @
AR 7 OF § qr=dl For % gEr 2,
I Fawrgmg Tq T TE
far o wFaT 1 ¥9E §o TSR AT
T g§ & FF o3 wfawe &)
wefal &1 dem ¥ w6t @ ¥ 1373
affom Y agadr gf & 1w S
SN FTT WTART § TR 2@ | ATSHA
et 1 v g & Pt forg T
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Rt e IR &, R A4S F AN Ao
FT 93T § | AR F FHI & | AR
AT 9H1 9@ OE | ST Wam A
HTE FT TTEETE S o ¥YY WA AT freAdy
¢ saf® T & 990 vF faerdl &
WA § wefEEl & o5 § oW 0F
AEETAT § Ia%T J qearg faadt g,
AR T FT WY FAA F OAAA |
ARl AE ¥ 'y &Y faedr &, ard
& o WY faedl & W ST #1
Yo ¥ # AFY wwer £ 5 W@ 6
WY § UF TRTAT F1 AwEA (w9
A ¥ AT Sfraw fAafy 7 w2,
g T F AT A g TE

99 ¥ ¥ 99 § FAIHT ¥ S 0
9 3@ | IR HSET {9025 A@
4t a9 F 332 FfA0 A age
g% | T I% & wefEai 1 §6a7 30 %o
AT M 95.%0 TEE FH § | Tg
w9 & | 94 aF AtEE A P ¥
FIL QT AT AL famr AWM AR AT
BATR 3W § QO MF o &7 9917 A
g1 TEar |

areafas foem # g =9 Wk
graitfee #1 @2 g e 9w 2
fie ST =TT grd WAl & ee a1 9
T 2@y @ Yo T ¥ uwfuw Towe
#EY g, w wfaFac a% Sast §
& R g & 1 & 7Y A i wwa
H B g9 #1 ForeEr weal 3y g @
qre #1 | § 72Y quwan R 4 duHl
Y § FifF U9 I FT §A7 FAT B,
& T § | IH F HA &1 0A F Al
AV FATH EIAT § FT WG IH FT
A4 a1 918 98 Al FY mwafmi #
ar fanfadi &1 weafedi § &, we =8
T & TEHI F7 197 @4 2T & ar
TH ¥ W &7 TOG IAGT F1 TET
FET T4 & | § 39 H1 wewr Agr
qUSAT |
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UF R § A @ uN #
faselt ¥ 72 @F AR X we@l @
& I F( =AF AHST FEATE | AT
e H qgrd & AT R aEn A 9w ¥
39 F1 249 1 foan a| ar ag A
21 FwaT & A€ a1 © &1 W | 3}
TG & T AR AW OADAA A
21 7E & 99 # WX § W F@T E
el A WEwg SOTRT ¥ SUTET SATA
@ | feT fewfa freew o afsw
FT 3 IE1 GUFA F A7 o § w0
o Fw I vEh

I=7 fareqr & A & 99 720§ 5
TzTdifeuz 7% #1 foefr €z Taqde
F foremmd g wifed s 99 &
FTXHT foear &t AT qLHIT |1 3@
TfEd, W 21 39 & ford I=ay wfaur
&1 JTFAT T3 AT FHA 7 fE@TT w5
9% | T L FT TET AT & AR
farear #1 &7 ggran &A1 2 A gETHIfEUE
A% &b fmen & arg faa|r o =y
fareqr 21, aw?gagkﬂ:ﬁm Z1 a7 anefe-
fo 21, 79 Az o fedr &
gidr =fza

AT 3W F A faen 1 =<
TIT R | I A FET AETAAT g &1
uF qfFafEl § dgH af Ao Yo THo,
TS0 GTo UFo, e ®lo UHo ¥ AT
Wy & A gEd gfEtad & s
mifae gid 8 1 ;i1 oY FfAatEl §27 &
Tae gt @ 34 ¥ faenfudi #1 HeeE
ARl AT 2 AR EIE # § gfA-
afrdia 2T & 39 & faenfagi &1
weeg AT AT 2 1 3H d@ &
fammar &1 & 99 A1 gL T & foa
T FEW ITd W Anfed |

oF W9 # FEeEd AR gAY
Fpeedl OV & AT § FEAT AEa
g 1wt T ar A §eed U
A FE qT gT FFed CHAVA § |
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[y Farmrer Tz ]

O FO TIH F osfavE N
a9 I7 ¥ 2EIA 0 @AT T AT
AT § fF 39 & af @ §H &1 e
8 79a & | 3AfFY q1g WY AEE
TAHYA FT AT AT A CHIIA
%<, ¥feT QAT 7 awurAET g =fed
oI qEeE ¥ 5H O 1 e
g ifed dF fe o A g R
gt # agy A fewe & g, Al
FEaA F a3 O wew feewww gAr
T IaF AT agt w1 fwen wmAT
FTHT AT | aE AT FgA § F wF TEAT
§ 1 w7 AF @ AIAM | FT H
T faeniY, 79 %7 Teegae faem |
FEY A F1 {rSregu gATC I 7 W
grar =fge

wfmr & are # # wgar Sl g
fs &6 &9 § Q%8 FUT &0 A
3T, FFT AT H 303 FUT Fo &Y
U W1 9% =T T 388 FUT To &N
3‘1% g forq ¥ @ &9 €o,53,90,000
to @Y fFar T | @9 ¥ §9 T@=
FragEa g FfFET 9% ma Ay
sre Ay fe 7 qeuq & far 94 ¢
T 4T HT AT ¢ T | HTETEY
aY 30 FIIT ¥ a3 FT Y FL0¢ 5T T8 |
aadr ¥ 33 @ w@adt gf W7
mEe ¥ fad « 1@ )

AT AT A1 QeYg F WG XY
&7 3G AY I AT IW AN H 35 T
3¢ ®rE WAYE ¥ W F 9859 A
ag €T qF FT 33 FUT, 3L WTW g
w1 ar §EE § WAAT ¥ w08
wAqgY #T &&qT g TE | A TYA F
Hawa ag & i W19 &7 AT ¥6 TG I
it Wfgy form § agat g€ wanet #1
qEAAT @ FT far &1 (@RI a3 |
TR WIT & |@A A g wwal g,
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FfeT w9el #1 @w4r §@ W F Fgdr
ar W & 1 aft gat W F gw waw
gt #1 farer &7 qFraer 52 a1 q@n
ff IrgaT ¥ ¥¥ g &, a1 § ¥
@, €A § 4s W@, wiF A
£% T@%, Jo THo To H Lo T
A o THo THo WITo ¥ &q TLq<
21 g oafrerT # 9€7 g Q¢ 73w
&1 T TATw W F qFTa F gw fmr
F @y H aga 98 & | a0 ¥
9% a7z farqr 31 gEfEY g9 fm,
Fa1 ¥4 el F@r, F% F A=LL AT
afgd wf fawafaaedt foer a2
Ft forerr ot & 72 awfa 1 w@RT
agt g wifgy o dar fe s )Y
grer A aaqR famfraew &
FIH9T UgH H war a7 f¥

“It is a thousand pity that poli-
ticians will not leave education
alone.”

wow ag fF oA @ AT g |
AT ARTEH A E | FIT R 30 T

W qra & q W w0 @ §
fr gfrafadra & ot ag® =i@w g,
¥ gwmar g fF av aY 7 ofaie gogaw-
free & a1 fox femé g & @
gt ®1¢ ¥ oo g1, 91 fw ofefers &
T @ g uwErAfaw Arer X ¥ K
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HIT F THEL 2AC F §Y ATHT € FC
gamar g |

“The Indian university has be-
come ‘a vast administrative
machine within which a few edu-
cational activities are permit-
ted’....Today the Senate is re-
garded as the equivalent of the
Assembly, the Syndicate is the
Cabinet and the Vice Chancellor
the Prime Minister. Those who
have fostered this bureaucratisa-
tion are not unaware that all this
consumers  energy, time and
money, all at the cost of educa-
tion which is the main business of
the wuniversities. But there are
important benefits to be got out
of it—for some. Scholarships and
grants for teaching and research
which have so hearteningly in-
creased in recent years offer vasti
sources of patronage to the mem-
bers of the ‘assemblies’, the ‘cabi-
nets' and the like in the universi-
ties. The professional politician
no doubt tries to get a cut out of
it but by far the biggest pieces go
to the educationist-politician.”

ag IH g &7 917 & 59 &1 g9
g a® #r afafer § g @A &
FE &, W foreT w1 IAT FTTET R 1

qgrE F AR SN ¥ &dT
WTATHT ¥ AT T AT F7 ifefere
favier foram arar 1 arY qgr€ w1 e
ST 3 ag A4S T &1 F T FqaqoT
gt 1 e & Ay off & quar =mEaT g
frwar gz foig & S7 3 & +7 T
AT | F famaEy a7 9 el &Y
sraeqr O g § ¥9 v § @ aar
¢ aifr @ Jowr e & |1 Feaew
Y 937 7% | Ffrafed g e
g & fr sfew & wrdla wram
¥ qEaw] #T greww el § oedr gy
S wrfgy | frr gt & 5w &
&1 qu w7 F ford ok oY Frorar aare
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& fF $a a% a8 FIEAwA g & HIT
AT T T & gieawT grm fE qwaf
F139 ¥ gra &% § 37 fan o |3 |
I 2o HTHTAY fireyy weft ¥ a7, I
23-3-3 &1 Fgr 4T fr &= AWIA
A & fay oF FEe g af g
¥ 7 s fF 3g FuEr ITF a1 TH
FY, s guar F foe &1 IRl
TF AT 419 FE o7 fF g aEr a
g faetas, faviost #1 g 3w
77T § o1 i 2o g Fonfore, e,
fommitey, fewdy, fedt o= & w1
WX 3% P OF €19 F w6
frer oS | qar 7Y 7@ Ie AT
gu a1 4%, fely ¥ 99 Far ar i
wrEedl @1 dsar HY RS gura
F are ¥ W Fgr 91 | &g wfeeege
T UEarH w2 a1 fwe & weafa
a3 # 41, qar 7f f¥ g =wm .-
W # o A8 M7 A w1 IR
g 9T Wr g ar 7@ |

USFE UFHWA, FEAAGL TAHUA,
fafaedt Zfam & a1 & avq w&r w1
A oA A ge e F ey T

uF g ar § 3fema fger v ane &
FgAT ATRAT 2 | It A ot {feaw fgwt
agTg, STat &, o v @ “ararY #
a1 AEarE w7 a9 § Wi aF W
£ a1 § {5 I Faror & forw a9 §
fogt 3w & forg sroem o=, 79 A AT
q7 §8 2 faan, o 7 39 § s fr=
T & AT H OF weE W )

frameEl &1 TEEFO AT 8 |
¥ ogam @ fr owee fau o FRer
T g IAF fafres 7 T Wd
7 &RET F GEMQFET T g afew
TedETn & fAg E9E ATt oy
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[sfr fosrrr wamz]

OF §rsw F fged awdr 9 @y
¥ o awE & fF o § fo o e
TAEY I IEF il wHEr &
g8 aN @, M IEE qfere @
a6 |

5207

wrt & ag FFAT e g faoww
2w A T FTAT § At Faifa waEaT
T W = SR AT Aifge i
H & 3N F 97 da1 B AT @ W«
HTE AT FT ATIFAETHT Z7 AFAT R |
T a8 wEAT A a9 2 F@r
HTER # fem 9T UF ®EO 92 AdET
¥« a1 &, 9 fw gATsET WA WE
wRfeT #§ Y‘]G‘Q‘Wﬂ'ﬂ’ﬁii{o Fo #
%R T9Y Q€ dfET @4 AT & 1 2ATE
g A TH 9L @9 T F A9TT q2
W ™ aEg ¥ A gE AT a2
Srgar g fF o for g odwew # ar
T ¥ Iowr AweAw e SfEe
R IS ZW AT A wmani §
BIYT STAT A1fE0 ATfE A WTH AW £1
I B AF |

“fasm wnfa” amw AT ow AT
frerT &, Al AT A% SHE FAA
Yoo WEF E |

AR I aEfefe® wEAT A1
o Wae g Tfee foadr araw 21
f& gat gl feamw ArEfee @, Ak
aréfeezs &1 F2 31 9T oAIfEC
a1 7 @) fF afe =1e ww W A1
@ TF W Fi BIT FL 99 AF AR
FE W & TfE a9 9T | T A
X7 AN 1 To9d AG FOT AT T AT
“RW T BT FL AT IWT F A AT A
g |

wq FTI(AT HTH ARfefFF UF
vafgae fras & ot F gt agw gd )
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T e At 1
TH TG § 97§ fF oF  wewEr
FHET T T (I AT LY
IR A1 fAEw & femr o
Tei wafefesn @4 g1 751 & W LY ae
7% F1 99 F AT ®1 T@T G
TF &G AT 48 & fF ST aea A
UF T g7 F1 g § AU+ foar of
#1 v foar &1 f& W@ # "eEr 6
T2 T {217 & 7 4 9 S FwH_s
¥ ET ¥ F9E T2 fan Ak
9 TE 9T T@I AT | AT TH AE Y
TETT B AT MY G T AR "/
ERATNST FT A7FFT 7.9 20 7947 2 1

favaarE! garEfaEl & a1t 7
# 7z FTAT NEAT § % 4@t & argw
FreT &1 feafwrr mfs & wfage
T IR F OETE FiOTIT F F
™ & 1 aE T F 9rE wAraER
I T 2, 7 Avafmdi a1 w@r 91 g
2 w1 fammd A fafrizsy f&m o
=R

W F R g g Swm g fE
nF arHr g 41 fam
Fg T fm o 21 v ogEe 2w
57 art @ fafteex a1ea ov Eifms
TAREES FOF A 39 841 #7 {6
T 7 #1 foir 7 e 5w &
faT T & AT F AFA 31 TR & |

Shri A. T. Sarma (Chatrapur): 1
wholeheartedly support this budget.
It is an excelent budget and from
the provisions of the education budget
we are in a position to feel that we
are progressing in the field of edu-
calion. There is no doubt about the
progress achieved in the sphere of
education.

Yet, 1 may suggest something for
the improvement of education. So
far as elementary education is con-
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cerned, we have reached the estimat-
ed targets, but we are not satistied,
The reason ig this. Elementary edu-
cation is meant for boys and girls,
Especially in this age, girls have
ocome forward to a greater extent
than the boys. But the result in the
aboriginal areas or regions is not
satisfactory. So, 1 would draw the
special attention of the Ministry to
this matter so that they may put more
weight in order to attract people
from the aboriginal regions for this
purpose. Even where elementary
schools have been established in the
aboriginal regions or tribal areas, the
schools are not working satisfactorily
and they exist only in name and are
not producing the desired resuits.
That is why 1 am drawing the
special attention of the Education
Ministry to the education of the back-
ward classes and especially the edu-
cation of the Scheduled Tribes.

In this connection, I would suggest
another thing, In other countries,
the teaching work at the elementary
stage has been assigned to the
female teachers. But we are wasling
our man-power here by utilising male

teachers for this purpose, So, steps
should be taken to attracted more
female teachers at the elemetary

stage. 1 am not saying this simply
because I want that we should follow
the path adopted by the other coun-
tries, but because there is a sound
reason for this namely that the boys
and girls are inclined to female
teachers at that stage and it is a
known fact. We often send our
children to the convent schools be-
cause we know that there are efli-
cient teachers there and they teach
the subjects well. But in our coun-
try, girls do not get adequate atten-
tion when the teaching is done by
male teachers. ‘That is why 1 sug-
gest that the Ministry should take
special measures to attract more
female teachers to impart education
at the elementary stage.

So far as the text-books for the
elementary stage are concerned, they
have been nationalised now, and,
therefore, there is no trouble, but
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those boks are not available or acess-
sible to the students. So, some more
agencies should be established to
supply books to the students.

Coming to the secondary stage, 1
would suggest that the Central Gov-
ernment have to do many thungs.
The University Grants Commission
has suggested that one year from the
college course or degree course should
be assigned to the secondary stage.
That recommendation has been ac-
cepted by the Education Ministry,
But we are not finding the higher
elementary schools throughout the
country uniform. Some States have
not yet implemented the scheme of
higher secondary course in their
States. So there is no uniformity I
suggest that uniformity should be
observed throughout the Union and
steps should be taken in that direc-
tion. I know it is a State subjeci,
and the Central Government has
nothing to do with it in that way.
But the Centre has power tfo i:flu-
ence the States in this direction Le-
cause without central assistance, no
State can flourish in this direction.
For elementary education, secondary
education or college education, all
the States entirely depend on the
assistance of the Centre. So if the
Centre takes bold steps to effect uni-
formity in regard to the secondary
course, 1 think it will be more bene-
fitial to all.

There is one problem in the
secondary stage, that is, the three-
language formula. In matric, the

students are expected to learn three
languages. Where the regional
language is Hindi, there is no trouble,
In oher regions, they have to learn
the regional language, Hindi, Sanskrit
and English. This is a burden to
them., Of course, it has been said
that in the Hindi-speaking areas, they
should learn a language of the south
also. That is the only consolifion.
It has not been put into operation in
any of the schools. So this formula
should be modified to satisfy the de-
mand of the students.
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[Shri A. T. Sarma]

Hindi has been introduced. We
welcome it. But it should nolL be
made compulsory, We have receiv-
ed complaints that in Madras and
other southern States, Hindi has
been introduced but the students are
not coming forward to learn 1t, So
it had to be made compulsory. I am
dead against compulsion. It has
been our policy that nothing shoula
be forceq on anybody. People should
be persuaded to learn Hindi. That is
our policy. So the introduction of
Hindi is welcome, out the tendency to
make it compulsory will create
trouble. So | request the Ministry to
be very cautious about the compulsory
introduction of Hindi in the States.

Private tuition is another trouble
in the secondary stage. It is imped-
ing the progress of meritorious stu-
dents, The teachers are tempted to
take prviate tuitions, with the result
that they are not taking keen iaterest
in teaching in the regular ciasses.
That is why students who want tu
come up and have merit do not get
proper training in the classes, but
they have to depend on private
tuition. Of course, there may be rich
students who could afford it, but the
careers of poor students who are
meritorious are marred. So 1 sug-
gest that the tuition system should
be done away with in toto. Teachers
are tempted to take tuitions because
they are poorly paid. So along with
this adequate steps should be taken to
raise the salary of teachers in the
States. If this is done, they would
not resort to tuitions and would devote
proper attention to teaching in  the
regular classes. So in the second-
ary stage, the teachers should be
properly paid and debarred from
taking private tuitions at any cost

Coming to the college stage, it is
the duty of the Central Government
to see that uniform standards are
maintained throughout the Union,
The UGC had recommended the
three-year course. Bui even now
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some States have not introduced it
Even some States which had intro-

duced it are now going to have four
years course because it has not been
made compulsory for all States.
When universities were asked to in-
troduce the three-year course, they
divided the course into two: one for
one year as a pre-university course
and the other for three years. There
is absolutely no change in the curri-
tulum or anything. Thus we are
wasting a huge amount of money in
the pre-university course. In my
cpinion, the pre-university course in
all the universities should be abolish-
ed. Unless that is done, we cannot
have the three-year course in the col-
lege and we cannot also have proper
training imparted to our students, in
the sccondary stage. This one year
course must be merged in the second-
ary stage and the college course must
he confined to the three-year course
in all universities in all States,

In the college course, the mode of
teaching should be changed, The
curricula need thorough modification.
The system of education we mnherit-
ed was an adjunct of the British
Empire. Everyone knows that there
should be a change, but the change
has not been effected. So 1 would
request the Ministry to pay special
attention to changing the mode of
education. Qur culture has been
neglected in our education. Suv our
cducation must be oriented to our
culture.

I would be failing in my duty if I
do not say a word about my subject,
namely, oriental learning. This sub-
ject has been given step-motherly
treatment. Pandits in this subject
are not paid equally even in the same
institution where they teach the same
subject. Of course, the Ministry has
made provision for oriental learning,
But is is not adequate. So I would
request the Ministry to pay special
attention and make a substantial pro-
vision for the improvement of orien-
tal learning.
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st QT JAT (ITAYT) - TONEE
weiRd, ¥ foerr Hanew F7 g arfaw
feig &1 @ma F@ gn avwr #1
W 39 AT ATEFGA F7AT AMEAT
f& 57 o ¥ o g8 A w7 T 2
a1 & §v A faar T g ag am w7
TE) f@r T @ fF gW AW A WA 7
fagni ¥ Fofaae fawr srq &3 &
fan  fea faenfaai #0 9sm oA
|l T arfaw fa- o ar fFaei =1
7Y & erterefrey 9iE #1 | TH TFT F
AT AT fEEw F g e ¥ A
gid ) AfFAsa o ¥ & Fsmwam A1
FAT W@ fF qeag ¥ foen Aaww
EHTR 39T & w7 A1 foret worrer & faa
SETT § W 19 6 Tgfa & "I w7
T[T ET § THE AT F IHE §8 Y ARY
faar 1 & | &1 f& w= WA
qEegl A aoeTdT f6 T g ¥ WAw
T F fafas wETT F1 g2 ® 1 qqaa
Smar & zafaw s foen waem &0
gA A7 faviq e FAT FIiEw fF Y o
foremr azfir AvFTT wWeATAT STEAT 2
TEr Ay oAt F oAwere o
Teal ¥ ook Aw fomr ozfa g
AT FT TF &2 7 {1 FT 97 Bl
faar 1A, A1 forwr & deEe ¥ EW AL
qafq FRAr WA §, =@ AT 9 AR
g FE |

14 hrs.

IS g9 3™ & fF qT9q gfaar &
Red foenn & avaey ¥ ow A ST
& A\ aTd sfear 4 Rza w2 A
HOATET § | ST ST WINT & ey
¥ Wl WU SWAT AT & 1 ATSY
arer et #1 FFEd WY aET ey
g 0T A AT AT ®) & wreeT
] F FW FQA § 1 T wrawEaT
e g & e owe ¥ oadt oot §
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AV F Feaw ¥ oF arfad g
91fgm |

¥ qradm gAY S 1 a4 36 WY
W1 wEiwE Fon Grgar g ofd oo
g uF gaa e & 1T o fawr &
Aifa womr T 2 | o T IR A€
greaq fefem afi frr g fe a9 &
TEr ®r7 & fmrofefa & wfee
feeft == & FT FH=D o1 ERRQ
TAFAA K1 woATAr g § A feefy &
#feie 717 fto Uo & 7, F1 Ho=TA
g € | TW WFIT § A9 £eH 0HE-
afciiz w7 ot & f a1 o cafa o
griT | gEfeT ATy W # oqdee #v
faeimr Y F7 & & T o

gq Tad § & wiwr o 39 e
AAATEH Fii T3 H LG frwwr
T &, ¥aifs faemdf #1 @3 & foo
q AAFE 37 1 AT ALY grAw 1
I & fag mo ey fe dro o
qr THo To ¥ STTHI ¥ i ATL 47
Wiga £& ¥ W@ iy &, 49 fF frafge
wie g, 91 fF ofsvve 2, Sferwma
T WEATIRA &7 F §F WiZH qdeE
& gt &, A1 f afeowe 7€ g &
Ffea fox ot 7 w1 &t T S ot &
T WEITE ®1 S are F ordfa
g grAT & 99 wWiew & X § wearwi
F 7Y @ 7Y At 98 fawfaat #1 #%

-

agrET 7

afaw Aa™ w1 W W &
gr wifey fF i #0€ gavwe foxme
fapar e &, g4 & qgd 39 v FAFET
dare faran o wUfEY | W W A,
FEfaR ST g & veeArciz &
fore arare & arR § aga e Rt
TEd T ww F JTEs Y o wifga
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[ serwa ]

o 6 & F 0 T @ A
=fga |

wgi 7% 1 frafady w=a FHom 1
Y §, I9 § gL OF He! 1w
s Argar & T W we AT
wfe 39 &1 W@ F@ & W
gara ¢ 5 oiwea, dfgaw #)
e Haseed F7 FHEEA G &
oF & oIt F qra A fEmr arAr
g w1 77 wwT Ffaafad qrza
FHA FT G724 farmr s =wfem o

farvafaamaa s ma'm & wqrafy
AT UF & | N qIEGT AT A&
aqri st AUfET W w9 ¥ FW O
TR Ty WA AGrfen, afEw § Tw '
F1 WS qE & T T § (T F A
F1 3% Z0 A I97 75 AT 39 *F1 Wifa
FT @& |

uH Tg F24 F fao ww faa wx
f& maT Tt o Fa7 a2 T A
% &1 93« 0 & WY ARl & oqFOA ¥
€ F13\a § 1 9fEq woe § wat 0
o7 T aER § oA A ow
FLA, A I F1 "GH g0 fF q7E T2
frraR Ea F d=ad S o aEa g
AR AT FEEZOAT H A T A
foer & 91 & & Za7 & f wed e
sl e AT JFe oo | gt
s ow fer gu =9 Tm fan
sy & Faft dque w1 -
frerr ST 9w GEAAT 3 § | A
AG ¥7 vaArgeHeH ® frw awz A
weadr wwdt g 1 & fagga wem 5
qTAATA "l St FT TAESHIA FT A
ot 9T ewrA AT AT 0

N g e 75 o am@l
g =a #1 fafeery § aona & 1
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¥ qrdt zowar &, faa & Fraor i W7
LEAEEAE LA EEL o E AN e 1 1o
W FT FTATE AL 7 § | AT g7
F7A 1 |ATT A TE IAT &, Wit
Fr§ gadr Aoy fafeen davas T8 gy
2 1| zafae a=1 7 fafeery a1 @
At 1 e famr s few

# HqIT F1 SATT FH T T T WY
| Tz g fa qrewdt =ea ¥
#rad frass fan ond & 37 @1 o4,
AqT5, HAL W] AFATE &1 AT
afga grr ag & 5 993 w3wr & faelt
e TAT F TEA A DR TG
F famft vgret Tn® o gz g5 €1
UF 7 7% qZ7 41 AT TET THA FHAT &
w2 q 374 & fam 37 1 afeie awarg
3t faeer & | Twfav wy gema g f@
AR FEA & A 1 TAA1 g ARl
wsr s =rfen ) waem aafad
A Zid § AW IR & el
wrw § fraw fea s sofew o
T AT AT F( AT THA THRA WY
TR 97T F ATET i T FTOT I FI
Tq w17 #1 Efafadrs aates gih o
79 ft aarE I A faAdr §, 5w A
g oy faafe 7 #5997 0

A 5 1 ARERT &) WIIHL
AT & WEIAT F AR A AT A
SIA AT Afew 1 omd By w -
Tl § W THT F oed 99 @ &,
faa 3 wearror 76T & faAt & 9w &
19 2 3T T=91 71 RE 2, Fqif* 7
a+ wdl dr w1k fafeer agt F g€ 8
T AT 7% oft Ay fora gavE
T8 ¥ 1 zafag & fade w @
g & Rl 9 e @ 9 §, 98t 9
ager fafesr a=md sy =nfgg, f=a
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& TATgEHE FT TG, /IO ATAA
Suwey faar srer =nfge W fow w5
graar =rfga

AT F 957 AT forgger v
a7 fagrss zieew & oAl #1 o
AT e 9 &, 9 AT & ower |
fear smr & 1w wifed f@ o 39 AT
Ffrer fagr aAT 2, faadf & g
G 99 & AT I KT AT ZiAT 2
AT d7 A1 F 7 a9rEr faar
STy, & I9 FT FT wEIT Frawr ?
afaq @ ¥ @ wrIafe TvE &
o1 & 41 AT @, 7 a1 A1 &1 A (T
% &t s ot o v o # £ oy

# 1z Y fAd=a FoT fF T §
BT % HAAT AL A AT FHAT
F gEl & W o= fgr W
=1fgu, Fi% UF fFaT &1 T=41 3Afaq
931 § a7 @ 9 g fe 99 & fear
A fETATe St GEr w@ e 2,
forg & QU U7 A A9 d=491 &1 99T
% AT AW F1AG F WA FF | ITRAT
ATt #7 a1 7g wTefay faear & 8,
Ffe foggee F1gw & 37 ol &7
1,31 fr TETATEE Ihw 9T 5T FETAO
¥ o, ST 3 FT GAATH FTAT
T1fge 1

oI g ART EHF AT FTAA
a® @i forsr & SrAY &, I F fad
qifger, sSufawr arfeer a1 srfaoe
FqA——gr2fors waT F fArlaT &1
ATF F(E or A8 faorr sf@r & ) a=a
F & arg faadf fz=, gafaw ar
qrafors AT Fi ATIEA AIAFE &
A F AwAT 21 Afwa & awmw
¢ & g &6 a1 gEeditene. aF fgedy
ar wifama FEa9 Feaadr Gidr arfam o
aaT FT ¥ faardf $daq o wAie
gifes FT FaM, AT F) AT T
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THT W Jaar dufowe focdem w9
Ui

oA & AT foraT-gomAT 8, 9w H
St WY faamd d9re av Tre-feme faer
T F7 & fAwear &, ag A 1 aare
4 @At @ 1 gafau ogdee fawew §
T & AfAE A AT EAIT | AT qH
9 T ¥ JfgF J9 T8 FOT 99 TF A
faamdf tHe we WX Ao Te F 7
72 F T TIET # AT Awd &
fao 7z maa @A, dTw & & wwe
NI | fom g wRA Fww
T EMT & E § A4 09 a9 99 aF
faardf qgrd Fwe F@r @, IEET
EFTEe e &Y ol g, IHY ag
7 ZAR Al WY Arig A ETw O9-
FIE G AR FRIAn F< &7 AT
arfgd | arfe foredr oI &0 & qUQ
gAT AT frdt F S a1 MEe
A F I A EFC AT aT &
qiEt 97 @ g1 #T AEAmied &7
o |

Wigqee HEEH A G3AFE Jreey
¥ fonar #1 aga A | T wre o I
THIT ¥ d5aE § o wee & o
F qF q, O T IAET JAT A
gaY &Y & & wrendr ¥ q@ 4t ) &
aar g fE 9§ o ge A w @
Gy ava 78 2 {4 o% fo ge it A
w7 &1, AfFw A FE A TaHe A
§ g% faq {Far o7 @r 8, foaaa ot
e f5d o1 T 8, 4 FTH AE &
Afqdte 7Y & 1 Fofon & ST AT
fa 3947 a0 ST v faar S

ot TATACAR (F7A1 ) © I9TEqEA
wEEA, A OF (G gA A | FA
# waw 44 7§ | IO WA qee
agT v @i § | 90g OF wAA
wEedt &1 st e @ fo & faren
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[ TRETER]
Fqror Y qrew AE 2 AW R
sfe & fau faq & fa7 § = F
M, WY F a7 ARG TG R Aqfw
FATE qTEl w7 W g gu o W qE
g Af T @R K oqumar g fw

LI T o)

Q% W 5Iem 0 919 #T 9Tl
¥ TF MANT 7267 a0 T & |

Y TRATAR 0F & AT a6
¥ A arfrd F e A a2

IqreTH AP UF T AT
#t 9Ef w1 AW TH §

Mt wo ®Wro wiEd [ng)
TF AT |79 F FI W/ A9 F FO
ARG q2Eq ¥ AT 2

At awEn TR (FA)
CESE-CE I e B A

st &o Wio WY - 37F! ‘g
e &1 ATM9R AAT AT

W agTATAR . 84 gearg A9
g1 8 & %77 & {5 71 om0 &7 A0
ghm ¢ ah 417 &1 AAm Jm
e 1 - S

ot vqa1e fag (arawy) | =
A, 77 F wraz

Shri H. N. Mukerjee (Calcutta—
Central): Mr, Deputy-Speaker,
friend the Minister of Education has
been, very deservedly, the recipient
of many plaudits and I think I should
not add to them because 1 am sure he
believes in the Greek saying: avoid
excess. But I wish to say that even
though in this country we sometimes
appear as if we live in bleak house.
we have very greal expectations and
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those expectations can be solved to a
large extent by the instrumentality of
the Ministry over which he presides.

The first thing to which I should
like to draw his attention is the tar-
gets which the Ministry has got re-
garding the extension of education,
making education free and universal
in the age group 6-14; it should be
stepped up and implemented as
quickly as ever that is possible, Very
often we hear of a certain stress on
the quality of education. I do not
wish to detract, for a moment, from
this question of the quality of edu-

cation that we impart, but in our
conditions when we are emerging
from under-development into some-

thing very different, improvement in
the quantity of education will also
bring an imrpovement in the quality
of education. The gulf of disparity
must go, or we have to wallow not
merely in economic distress but also
in spiritual vulgarity which is a con-
comitant of economic disparity.

A point which has already been
mentioned in this House appears to
me rather important and that is the
fear that there has been a down-
grading of scientific research in the
abolition of the other Ministry. It
may be administratively necessary
for this abolition to have taken place
but T do hope that there is no dimi-
nution in the importance of science.
Recently. we have hag in this Par-
liament the formation of a parlia-
mentary scientific committee which is
trying to do very good work and it
brings out a journal called ‘science in
Parliament’. In its second issue, T find
certain figures about our per capita
expenditure on scientific research. It
shows that in the United States, they
spend about Rs. 410 per capita; in the
United Kingdom about Rs. 162: Yugo-
slavia spends much less; China spends
Rs. 3 per capita and we are right at
the lader’s end with only Rs. 1.07 per
capita. There is also a comparative
estimate that while our expenditure
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on scientific research has increased
from Rs. 122 million in 1952-53 to
Rs. 460 million in 1961-82, in China
the research expenditure increased
from Rs. 480 million in 1956 to Rs.
2000 million in 1960. It is necessary
that we make up whatever lag we
have and that is why there should be
no diminution in the importance of
science.

This reminds me that we have the
Council of Scientific ang Industrial
Research but I am very sorry to have
to say that complaints pour in about
itg work. I have a sheaf of complaints
here which I will late; on send to the
Ministry. There are complaints re-
garding the practice of bossism and
bureaucratism and the rest of it
There is also perhaps some diminu-
tion in the quality of our scientific
work because of lack of combination
between teaching and research. [ can-
not go intp the details as 1 hope to
utilise the opportunity when the UGC
report comes up for consideration
later on to refer to these matters in
more detail. In some regards. how-
ever, 1 feel co-ordination of research
is not taking place at the rate that it
ought to.

Last year the Government of India
had appointeq a committee with
Dr. Bhabha as Chairman to examine
how a close relationship could be set
up between various organisations at
present engaged in scientific research:
we have not had that report so far.
T woulg like to know what progress
has been made in this regard. I notice
also that we have an organisation—
the National Research Development
corporation which has been suffering
a loss of quite a large sum of money.
Possibly it hag not been able to de-
velop on the right lines. T do hope
that something is done in this regard.
T notice also that the CSIR is not
making as much a contribution ag it
ought to towards having better co-
ordination of scientific research with
national targets of industrial develop-
ment. If we could get a pattern which
is poing to be pursued. it would be
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a very good thing. Qur scientists
should have a sense of participation
ang achievement as far ag the attain-
ment of our national goals are con-
cerned. I notice alsp that scientific
publicity in Indian languages which is
very important if we are going to
have a scientific temper in our coun-
try, is very deficient so far. And the
annual report of the Registrar of
Newspapers in 1963 records that
Vigyan pragati has only 300 subs-
It is most amazing that in
the Hindi-speaking world which con-
sists of about 200 million people,
Vigyan pragati has got only 300 sub-
scribers. Something has got to be done
about this kind of thing.

To turn to the question of second-
ary education, I cannot go into de-
tail; it is not necessary either; the
Minister has given us some assurance
about this; secondary education is
the pivot of the whole system. Im-
provements are going, I hope, to take
place. What disturbs me is that we
have not yet made up our mind how
we are going to go ahead. In 1960-61
the total of secondary schools was
17164 and the total of higher second-
ary <chools only 3628. According to
the figures supplied to our consulta-
tive committec sometime ago, in
1965-66 the tota] of secondary schools
would still be 22012 an4 the total of
higher secondary schools, 6735. That
is to say, the latter is very much
lower than what it ought to be. We
have got Secondary Education Com-
mission's report: we have got the re-
port of the TUniversity Education
Commission also, asking for a 12-year
course on secondary education. But
we actually have got a ll-year se-
condary education and then the
three-year degree course. This whole
matter ought to be examined and T
do hope that some real thought is
given to the position, which we want
to change In a better direction.

I would then like to refer to the
direct Centra] responsibility of the
Ministry for certain universities and
among them 1 would single out Vis-
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vabharati. In Visvabharati, the ideals
of Rabindranath Tagore are supposed
to be sought to be implemented in
practice as far as they can be. But
we get reports, and we have got a
sheaf of complaints about what is
happening. 1 have got a whole lot of
documents—I cannot vouchsafe, whe-
ther they are right or wrong—and as
far as I am concerned, T want to send
them to the Ministry later on. But all
kinds of complaints come. Tt is a
very sorry state of affairs that in a
university like Visvabharati, and
presided over by a former Chief Jus-
tice of our country, these kinds of
complaints should come.

1 am told that buildings are being
put up, <ometimes multi-storeyed
buildings—where there should be
woods ang open spaces. I do not know
whv the Visvabharati spends more
per capita for every student there
than in any other universitv. Why
should it have a rule keepinr out the
people of Bolepur town only a few
miles away who can join the Visva-
bharati as day scholars? Even Oxford
anqi Cambridee have made provision
far non-collegiate students: those who
live there, who have their residence
there, can go and join. T do not see
whv.—because Visvabharati is a resi-
dential university, all those people
are kept away from admission,

Then there are so many complaints
rerarding the dissolution of the rural
institute at Sriniketan. This was
dissolveg on account of the students’
discontent. This is the first time this
kind of thing has happeneq in Shanti-
niketan. In Tagore’s time and even
afterwards thic kind of thing never
took place. Tt ic a very great pity, if
todav. in Visvabharati, a rural insti-
tute has to be dissolved on account of
students’ discontent. This kind of
complaint come= to us. I Ehink‘l
should send all these complaints, in
Actail, later to the Minister and I do
hope something would be done about
it.
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_l' shall in passing mention the na-
tional discipline scheme, particularly
because it was directed by our good
friend, Gen. Bhonsle who is now no
more. He died literally in harness: it
is a lovely way to die, with the Prime
Minister beside him_ doing his job to
the last breath of hig being. Bhonsle
took it upon himself as his life's
work. I do hope the national discipline
scheme is continued in the spirit
which Gen. Bhonsle had tried to in-
ject into its working.

T would next refer to a matter which
rather perturbs me because 1 have
hearq and I have applauded the senti-
ments—I have hearg our Minister Shri
Chagla saying some very important
things about the autonomy of our
universities. T do know that in our
set-up there has to he a happy balance
between Government and the univer-
sities. We are not as if we are in the
old days. pre-Tndependence days. This
matter of university autonomy need
not be driven to extreme lengths. But
after all, the universities ought to be
autonomous in the best sense of the
word. T do resent anv intervention in
our university affairs, in our academiec
life. by foreign agencies, particularly
if they are—according to my view,
which may be wrong—of a very
dubious character. We have noticed.
for instance, the penetration into the
affairs of the Calcutta university and
also T am sure of the Delhi university
and other places, of the Ford Founda-
tinn. The Forq Foundation mav be a
verv estimable body: it has obviously
resources which countries like ours can
harAly conceive of. But T do not like
this: over the head of everybody, over
the head of the Government, over the
heaq of the senate of a particular
university. over the head of the syndi-
cate. the Ford Foundation gets into
negotiations with the university and
proffers aid in return for certain
conditions being fulfilled. In the
Caleutta dailv—Amrita Bazar Patrika
of the 4th February, 1964—there was
a report that the For4 Foundation had
offereq to the Calcutta university a
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grant of 10 million dollars—Rs. 5
crores—a lot of money for us—for
administrative and examination re-
forms on condition that the Calcutta
University Act of 1951 was replaced by
a new one on the lines of the recom-
. mendations by their experts. And one
of the conditions was that they wanted
that there should be no kind of politi-
cal intervention in the affair; of our
- universities, If our people, if our
Minister says this, I do not ming at
all. Tt is our job. We shall order the
working of our universities in our
own way. If we have to put in some-
thing in our University Act keeping
out political elements from the senate
and the syndicate of the universities
we shal] do it on our own. But we
aTe not going to be told by people
from outside as to how we are going
to order our universities. We are not
going to be shown—like the donkey is
shown a carrot—a lot of money hang-
ing there so that we can get holg of
it and be tempted by it, and we are
not going to be told by them to order
our universities according to a certain
pattern of things.

If the Ford FPoundation or any other
foreign body wantg really and truly
to get in touch with our country's
academic organisations, they should do
it on academic basls, discuss the
matter academically and not come in
this fashion. I refer to this because
it has caused a great deal of com-
. motion in West Bengal. I think this

matter was also brought up in the

Assembly there and the Government

was not in a position to say anything,
- and even the senate members of the

Calcutta University know nothing at

all about it; they know something is

going on behind the scenes; they know
that these people are coming and have
met some big-wigs in the university.

But they do not know anything more

about it.
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T saw also a newspaper report that
in regard to Kalyani university  the
Ford Foundation people are insisting
that the agricultural department
shoulg not be there, but should be
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somewhere else. Well, it need not be
there and it might be very useful
somewhere else, but it is not for bodies
like the Ford Foundalion to come to
us and to talk to us in thig manner. I
do not kmow why, just because they
have a lot of money, they are going to
behave in this fashion; they sup in our
cup and dip in our dish, and cur uni-
versity life is going to be sullied and
distorted by interventions of this kind
of people. This ig a matter to which I
draw the attention of the Minister,
ang I wish he takeg a stang which is
in keeping with the dignity of our
country and the needs of our own
academic development.

I shall refer next—and I shall con-
clude very shortly—to the question
which hag agitated our country for
very long but shouly be settled as
quickly ag ever that is possible, name-
ly, the question of the medium of
instruction. 1 feel that on this point
we have had some nationally agreed
decisions, I do not mean that the
decision is so rigid that there ghould
be no changes made if change is
found to be necessary. I say also that
the decision that we have taken in
regard to the medium of instruction
at the universities—that is, that the
regional languages should be the
medium of instruction in our univer-
sities—should not be implemented in
a huff. We should not be too preci-
pitate as far as implementation of it is
concerned. But, at the same time, we
have to come to a decision and im-
~lement it ag soon as we can. We
surely have got to come to an agree-
ment with the southern States in
particular and with States like West
‘Bengal, Orissa or Assam where Hindi
is not spoken by the generality of the
people. Without the agreement of
such regiong we cannot go ahead as
far as the position of Hindi is concern-
ed, but that does not mean that we
accept the slogan which has been sought
to be popularised in the south by cer-
tain elements whe go about shouting
“BEnglish ever, Hindi never.” This
king of dichotomy, this kind of contra-
position—English<Hindi and English or
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any other Indian language—is some-
thing which goes against the grain of
patriotic decency. 1 do not know why
this is sought to be done.

The question of academic standards
naturally would come in. I fee] that
we make a little too much about this
so-calleq decline in standards. After
all, we cannot have the moon; we can-
not get the highest standards achieved
in this country straightaway. We lack
the resources. We have got the human
material, but as far as the assistance
which that human material needs by
way of laboratories, libraries and
other facilitieg is concerned, we have
not got them in sufficient quantities in
our country to reach the highest
standardg of achievement, which might
take some time. But we have got to
make a start in the right direction.
Ang we do not imbibe knowledge
efficiently enough, because we try to
get it through the medium of a foreign
language which does not belong to us,
which is not part of our being, which
we never learnt at our mother's knee,
which is never part of ourselves. So,
as long as we are having to depend
upon this other language, which is
completely and irrevocably alien to
us, for the assimilation of knowledge,
our knowledge would remain defective.
Unless we can really imbibe knowledge
through the medium of our own langu-
ages, we shall never be able to make
that knowledge our own, we shall
never be able to make a creative con-
tribution to the expansion of know-
ledge, we shall never be able to make
India really occupy a large and dis-
tinguished place in the research map
of the world. That we cannot do
unless our medium of instruction at
every stage comes to be changed.

The Minister hag expressed himself
on this subject from time to time, and
he has made certain observatlons
which are in part very suggestive and
important; but I do Lave a fear that
there is a tendency in some of his
observations towards low-lighting the
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importance of the changeover from
English to our own languages. For
instance, he made a speech very recent-
ly in Madras where he even went so
far as to have expressed his apprecia-
tion of the stand taken by Shri Raja-
gopalachari. Now, Shri Rajagopalachari
is a man of great wisdom, but what he
has said on thig language issue is
complete support to the slogan of
“English for ever and Hindi never™.
If that is so, Sir, I am sure he was
being very polite to a wise old states-
man of our country, but after all he is
a Minister of our Government. And
on this question of medium of instruc-
tion we have to take a very strong
stand and adopt steps which would
bring about, as quickly as ever that is

possible, implementation of our
national policy in regard to the
medium of instruction.

Mr. Deputy-Speaker: Shrimati

Yashoda Reddy. I would request the
Congress Members to take only ten
minutes each now.

Shrimati Yashoda Reddy: I have
been waiting to speak from yesterday.
Anyhow, T will be very brief.

Shri Raghunath Singh: Some con-
cession may be given for lady Mem-
bers.

Mr. Deputy-Speaker: No
concessions.

special

Shrimatj Yashoda Reddy: Mr.
Deputy-Speaker, Sir, let me at the
outset congratulate the Minister for
Education who has newly taken up
this portfolio for the efficient way he
has starteq his work. At the outset
he has done away with about fifty or
more committees. This is one of the
things which the other Ministries
should learn. Because there has been
sp much of waste, inefficiency and
delay in the administration and work-
ing of the Government that he has set
about ip this manner. The three guid-
ing principles which he has kept before
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him are, in the first place, wherever
there is some decision to be taken which
the Government itself could decide
straightway there is no need to have
a committee and so waste time;
secondly, he has said that he wil] take
Parliament more and more into con-
fidence, and if there is anything to
decide, let Parliament take the decision
and not a committee; and, thirdly,
which is most important, he has said
“It there is anything about which the
Ministers in the States have to  be
consulted, T will personally go and do
it". And, with his sweet, persuasive
and intelligent approach I am sure he
will get much better results than all
these commissions and committees
could bring forth. So I congratulate
him on his basic approach.

Before going into the detailed as-
pects of education, T would like to
place one or two things in general
before the House. Recently the
Kunzru Board on Physical Education
made many recommendations. One of
the recommendations which struck me
ag being very good was where they
have said that the concessions given to
the NCC students in the matter of
qualifying marks or exemptions from
papers should be done away with.
Certainly, para-military training is
important, but it is not so important
that it should be done at the expense
of education. After all, this is a course
which is worth while for any student
to take up at all times, and becomes
something of a patriotic duty at a
time of emergency. So, no academic
bribes should be given to our boys to
join the NCC. After all, we should
remember that we can never make a
good soldier out of a lazy scholar.

Many minor and major things have
been said about education. I want to
deal with certain general wnrinciples
about education in India today. There
are four or filve important matters
which we have to consider in  this
connection.

First of al] there shoulq be unifor-
mity in education throughout the
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country. I know it is a State subject.
But I honestly feel that the time has
come when Parliament should give
powers to the Central Government by
making it a concurrent subject, so
that they could co-ordinate the
policy of education, which is a  wvery
important thing and which is a uni-
fying force for the promotion - of
national character and integrity. So,
the Centre should have overall powers
for co-ordinating the policy. Therefore,
you must have a uniform policy as
far as education goes.

Secondly, education must be pur-
poseful; it must be more vocation-
oriented and profession-oricnted. It is
no use educating our boys up to B. A.
or M. A. for becoming clerks. Our
boys should be so oriented even from
the secondary stage that they can take
up some job. They should be techni-
cally trained in the various aspecis of
agriculture and industry.

The third and most important thing,
is medium of language, to which Mr.
Mukerjee has also rcferred. Lastly,
I would like also to stress the impor-
tance about religicn and about impart-
ing education on religious agpects.

Coming to my first point, I would
like to say that wuniformity in the
existing pattern of secondary educa-
tion, or for that matter, university
education at the top or primary edu-
cation at the bottom, is so conspicuous
by its absence. So in our country we
see today that the standard of our
education varies rather disquietingly
from region to region with all its signs
of deterioration. As a result of these
various differentiations in standards
we have seen the emergence of the
Public Service Commissions on a State
as well as all-India basis to assess and
adjudge the merits of the candidates.
This itself is a negation of the stan-
dards of our university education and
proof positive to show that there are
inherent defects in our education. This
bewildering diversity between the
standards of different universities is
such a palpably rampant matter
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throughout the length and breadth of
the country. In some universities
they give a second-class for 40 per
cent of marks, while in some univer-
sities a boy who gets even 49 per cent
is treated as third-class. This sort of
differentiation in the standards should
be avoided. It is high time for the
educationists of our country to rise to
the occasion in formulating and im-
plementing a common pattern of edu-
cation with all the bright features of
educationa] reform and pave the way
for national integration.

This bewildering diversity in my
opinion is mainly due to lack of co-
ordination and concerted action among
the boards of secondary education and
universities at large in the selection of
text-books, in the conduct of examina-
tions, formulation of the curriculum
of studies and many other things. And
this brings in discrepancies tantamount
to disintegration, seclusion and segre-
gation.

The second thing I want to say is
this. Instead of frittering away our
energies and resources on a sundry
variety of schools with no single pur-
pose or ideclogy we should have a
policy of dividing the schools into
genera] schools and profession-orient-
ed schools. And our new policy in
education should be in such a way as
to enable students to serve the coun-
try and the community at large both
in peace and during war. The schools
of this modification should inculcate
among them the noble virtues of citi-
zenship, patriotism, social service,
self-sacrifice, self-reliance and quali-
ties like truthfulness and honesty.
They should enable them to acquit
themselves commendably both in
defending the country in war and In
dedicating themselves in the many-
sided improvement of their mother-
land in times of peace.

In all the under-developed countries
the two problems that face them sare
poverty and inequality. In Indla too
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the two things we have to eliminate
are poverty and, therefore, inequality.
But in India, because of the restricted
funds, we should divert them from
conspicuous consumption and use them
to build up capital equipment both in
agriculture and in industry. Here
education, especially secondary edu-
cation, has a very vital role to play. It
alone can provide the mental and so-
cial framework for progress. It pro-
vides not merely material for higher
education for the elite of the country
but also the subalterns on whose as-
siduity, honesty and energy the re-
naissance of rural India and industrial
India will depend,

Therefore I am convinced that edu-
cationa] expansion in India ought to
take the form of massive reinforce-
ment of agricultural and technical
education, It must establish self-
supporting rural schools which concen-
trate on teaching co-operative agri-
culture and other methods of dealing
with agriculture and agricultural eco-
nomy. Only then we will have agri-
culture-oriented teachers and also
students. Today when students get
out of the college they think there is
no dignity in going to the land and
tilling. This attitude towards agri-
cultural problems and agricultural
economy is due to the wrong approach
in the school itself,

Secondly, the expansion of secondary
education must for the next three
plans or more be directed more in
favour of technical education, By this
alone the children of our country will
be having a balanced eduecation.

It is now an accepted thing in ad-
vanced countries like the United
States and Britain that the best invest-
ment that a country could make is in
education. The best investment is in
man, in his development, in imparting
knowledge to him, in providing him
with the skills which a highly sclenti-
fic and technological world today
required. If this is true of highly
developed countries, it is much more
true of developing countries like ours.
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1 regret the tendency in some quarters
to minimise the importance of educa-
tion. Of course, industries and other
things are needed. But there is no
doubt that we need men to run our
factories and plants. But unless we are
able to ytilise the full talent of our
men, and boys, especially educated
boys, in social reconstruction, it will
be a failure, because the frustration of
educated boys when they are un-
employed is much greater than the
frustration of uneducated men who are
unemployed. If there is much indisci-
pline and frustration, it is because we
are not utilising that talent of these
young men completely in all spheres
of life. As far as I know, I find in the
young people of India a high sense of
patriotism and idealism. But the pat-
riotism and idealism must find an
outlet which would enable them to
serve the country and to make the
utmost use of the talent they possess.

PHALGUNA 22,

Coming to the question of language,
just now Mr, Mukerjee said that there
are some people in India who decry
Hindi, who want English for ever
and Hindi never. I am one of those
who feel that English should be there.
Not that I subsc:ibe to the opinion
“Hindi never, English ever.” I would
like to place a few facts before the
House in this connection. I have noth-
ing to find fault with the three-lan-
guage formula. But what I would
plead with the Minister is that any
rigidity or chauvinism in its imple-
mentation may defeat the very pur-
pose of the trilingual solution. Those
in charge of education are apt to for-
get that what is at stake is the future
of an entire generation of students.
We cannot let parochial pundits to
play ducks and drakes with the lives
of our young boys,

The main problem in this country
is to ensure the primacy of the na-
tional over the strong regiona] loyal-
ties without in any way jeopardising
the latter. There is no doubt that in
this three-language formula, Hindi
will be the language which will con-
nect all the States and the regional
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language will be the other language
which wil] take care of the region
But what is the status of Hindi today?
Even people who are speaking Hindi,
who want Hindi and who are going to
teach Hindi, do not have sufficient ad-
vanced knowledge in the subjects
which they are going to teach, When
we are going to have concentration on
regional language, what will be the
position? The state of affairs one day
will be that English is neglected and
Hindi has not improved to take the
place of English. So, the stage will
come when one Indian has to be in-
terpreted by another Indian. So, my
submission is, do all that you want to
do for Hindi. I have no objection to
that. But for a long, long time to come,
let English be compulsory at the ear-
lier stages. Let the standards of Eng-
lish be made better and let it be done
at the earliest stage. English is not a
language which we should give up at
any time, I feel English is not only
necessary for technical and scientific
advancement. If English has been
the language of enslavement, it was
also the instrument of our emancipa-
tion also. It is a language of interna-
tional importance, (Interruptions).
It is not only a language of science
and technology, but it is also a lan-
guage of diplomacy. If India has to
be great, if India has to have a name
in international affairs, if there has
to be integration of the country in-
ternally, we should encourage English.

Lastly, I come to religion. Many
people have said that religion should
be taught in our schools. I entirely
agree. But religion in no parti-
cular name like Hinduism, Islam,
Sikhism or Christianity should be
taught. Whether it is a public school
or private school, religious and moral
instruction should be given, but not
under any particular labe] or name.
It should be universal and fundamen-
tal. Gandhiji said that our children
should be taught the fundamental
principles of all religions like national
patriotic spirit, to treat all human
beings as equals, etc. We must make
religious instruction compulsory, but
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whether it is a private school or pub-
lic school, you should bar any parti-
cular religion being taught, or give
undue priority over others. This alone
will lead to national integralion. Sir,
I support the Grant.

Shri P. K. Deo: Mr. Deputy-Speaker,
Sir, within the short time at my dis-
posal, it will not be possible for me to
dilate all the aspects of the Ministry,
I would, therefore, confine my obser-
vations to a subject which hardly gets
an opportunity to be discussed in this
House and that is sports. As sports
has no political or ideological barrier
and in the playground we eschew all
our prejudices of caste, creed and re-
ligion and political ideoclogy, and as
it is the ideal medium for emotional
and national] integration of the coun-
try, if I make any demand that more
money should be spent towards sports,
I hope I will have the unanimous sup-
port of the House, It is all the more
imperative, because the very idea that
for the first time the Olympic Flame
is going to be lit on the Asian soil
has spurred our athletes and the va-
rious sports organisations to new en-

thusiasm. e

Lately there has been an increasingly
growing interest towards sports which
is a healthy sign and that is quite
evident if you go and see the long
queue in front of the box offices if
there is a football match or cricket
match. It is also evident as during
a test cricket match, the radio in
every home is switched on to hear the
comimentary of the test cricket match.

Ir his regard, I beg to submit that
the steps taken and the funds allotted
towards this end are far from ade-
quate. Even if some attention for the
promotion of sports has been given in
the post-independent era by late Raj-
kumari Amrit Kaur for giving the
much-needed coaching to our much-
neglected sports, I do not think it is
being pursued in the right direction.
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The endeavour that is being made by
the All India Council of Sports is not
sufficient. I beg to submit that it is
over-ridden by officials and there is
too much of bureaucracy in it, It is
dominated by officialdom. I would
suggest that people like Dhyan Chand
or C. K. Naidu should be associated
with All-India Council of Sports.
Parliament can be very ably repre-
sented by the Maharajkumar of Vizia-
nagaram whose voice is a treat to all
of us, when we listen to his commen-
tary on test ericket matches.

1 also beg to submit that sufficient
attention is not being paid to the
construction of various stadia and
playgrounds in the country, They are
very limited in number. We have got
very few playgrounds. To have a
footbal] stadium at Calcutta has been
the crying need of the day. There has
been some controversy between the
Defence Ministry and Education Minis-
try over the construction of a football
stadium in the Calcutta maidan, de-
cause it is so close to the Fort I
think this controversy must be over
by now and we will be pleased to see
a full-fledged football stadium in Cal-
cutta very soon,

So far as a cricket stadium at Delhi
is concerned, if you are a cricketeer
and if you would have seen the state
of affairs during the last test match,
you would know how the capita] of a
country like India is going without a
cricket stadium; it is shocking. So, we
must have a cricket stadium at this
place.

Last year, we could not participate
in the Commonwealth Games because
of shortage of funds. Shortage of
funds should not stand in the way of
sending our teams abroad, After all,
these sportsmen are the ambassadors
of our goodwill to foreign countries,
How useful it would have been if in
the pre-Olympic year, our sportsmen
had got a chance to participate in the
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Commonwealth Games jn Australia;
if taiented men and women could be
brought up properly, they will not
only distinguish themselves in the
various events, but at the same time
they will bring honour to this coun-
try. 1 know there are scores of first-
class sportsmen who have been suffer-
ing from privation. They are hunting
for jobs from pillar to post. After all,
they are our nationa] assets. Thew
future ought to be assured. If they go
hunting for jobs, if they have a large
family to maintain, if there is a large
number of dependants hanging on
them, where is the question of their
taking any nutritious food for body
building? The days of ruling princes
who used to patronise these sportsmen
are gone. Now the responsibility has
fallen on this Government to see that
the future of these sportsmen is as-
sured. I beg to submit, in the same
wuy as we are providing State pen-
sions Lo the political suffereres of the
frcedom struggle, we should start a
benevolent fund for those sportsmen
who have kept the name of India very
high 'n the field of sports, and their
future should be provided for,

PHALGUNA 22,

Sir, I take this opportunity to make
a survey of the standard of sports in
this country and make some sugges-
tions for its improvement. At the
same time, I would also like to gpeak
something regarding the selection of
sportsmen to the various international
mects.

Firstly, I would like to submit that
Jakarta should not be repeated for this
Olympics. While sending our team
to the Fourth Asian Games at Jakarta
we could not make up our minds in
which of the events we were going e
participate. Till the last minute we
were not sure whether we were go-
ing to include a football team in our
contingent. First it was included,
then it was deleted, then again it was
included and at last our football team
got the gold medal for this country.
Similarly, in the case of boxing we
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hesitated to send a boxing team and,
ultimately, Padam Bahadur got a gold
medal for India and two others broyght
two bronze medals.

Jus{ because our standard is not
good compared to the world standard
in certain branches of sport, it is no
reason why we should not encourage
our sportsmen to participate in these
foreign meets. We must know that
Miss Arati Saha was able to cross the
English Channel, and it would not
have been possible for her to cross the
English Channel if she would not have
participated in the Helsinki Olympics
in 1952. I beg to submit that winning
a particular event should not be the
criterion in sending our teams abroad.
1t that be so, then in olympic meets
only four or five countries would be
able to participate. Even small coun-
tries like Hong Kong, Malaya, Singa-
pore and Formosa send larger con-
tingents of sportsmen to al] interna-
tional meets,

Coming to fleld and track events, I
beg to submit that our starts in these
events crop up and suddenly fade
away from the limelight and stagna-
tion sets in. It is because they have
no ambition after becoming a national
champion or breaking the national
record. They think they have achiev-
ed everything once they become
champions here. If they could be
given a chance, they would improve.
Their best can only come out if they
are pitted against tougher opponents.
Our Milkha Singh clocked 456 se-
conds in his favourite 400 metres only
in the Rome Olympics even though he
came out fourth. Now Makhan Singh
is coming up. In the various other
events we have gotour rising stars like
Kenneth Powell in 100 and 200 metres,
Mohinder Singh in Javeline Throw,
Amrit Lal in 400 metres hurdles,
Ramchandran in Pole Vault, Dinshaw
Irani in Shot Put and Stephie De
Souza among women athletes. In the
shooting event we have our colleagus,
Shri Karni Singh of Bikaner.
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Mr. Deputy-Speaker: The hon.
Member must try to conclude now.

Shri P. K. Deo: Sir, give me five
more minutes because nobody has
spoken on this subject.

1 was saying that Maharaja Karni
Singhji of Bikaner is a potential gold
medal winner in the shooting event.
He did splendidly well at Cairo.
Every facility should be given to all
these young men to represent this
country in the coming Qlympics, Un-
less that is done, their talents will
rot, In this regard I would like to
point out that Mr. C. K. Yang, the
Decathlon Champion from Formosa
created a eensation in 1963 when he
cleared 16 ft. 3t inch and bettered
the mark set by Mr. Tork.

Coming to wrestling, if the Greeks
had their Hercules, we had our Bhim.
Under the chairmanship of my
colleague, Shri Majithia, we have
been doing splendidly well. Names
like Gama and Karim Bux are
legendary, but we took to modern
wrestling only in 1934, Since then
we have been doing exceedingly well.
For the first time we joined a wrestl-
ing competition in 1948 at the London
Olympics and there our Shri Jadhav
came sixth. Since then we have been
making constant improvement. In
the Helsinki Olympics we got a
bronze medal and in the Jakarta
Asian Games we got one gold medal,
three silver medals and two bronze
medals. We should send a good con-
tingent of these wrestlers to the
Olympics.

In Tennis, we qnust congratulate
Shri Ramanathan  Krishnan of
Madras who has kept India's name
so high among the tennis-countries,
But the question is, who wufter
Krishnan? The second string has not
acquitted itself so well, Therefore,
we must try to select promising
young men from the schools and give
them scientific training and also send
them abroad. It is only then that
we can hope to retmin the standard
of Indian tennis.
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_ Coming to cricket—Sir, it is very
interesting and 1 hope you will give
me a couple of minutes ......

Mr. Deputy-Speaker: But the hon.
Member's time isg up.

Shri P. K. Deo: In cricket, Sir, I
beg to submit, though there has been
improvement in quantity, I do not
think there ras been any improve-
ment in the quality. Though there
are a large number of mediocre
players, we ware still to reach the
standard of those stalwarts like Ranji
or Nissar or C. K. Naidu. In this
connection, 1 beg tyg submit, our
selection in this field is not so good
as it should be. 1 would like to
point out the instance of utilising &
brilliant batsman and a fine flelder
like Pataudi as captain of the team.
It is doing disservice to him. He
could have done much better if the
responsibility of being the captain
could have been taken away from his
shoulders. Take the case of Kuderan.
1f Engineer would not have fallen ill,
Kunderan who was selected as f@an
extra would not have got the oppor-
tunity to open India’s innings so
splendidly, He not only did that, he
also bettered Manjrekar’s individual
record by scoring 192 runs against the
M. C. C. team, which was beaten by
his captain at Delhi—of course, under
different cigeumstances when the
result of the match was a foregone
eonclusion. Here also, I would sub-
mit, adequate facilities for training
should be given.

In hockey we held the supremacy
since 1928, That supremacy has gone
to Pakistan now. It is due tp two
reasons, Firstly, we do not have a
versatile centre half back, the king
pin on which the movement of the
forwards depends. Secondly our for-
wards have no finish, They dribble
and dribble, they hang too much to
the ball and they are not able lo
resist the temptation of another drib-
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bling before scoring a goal. All these
tactors are to be borne in mind,
However, we did splendidly well at
Lyon. We have pgot great players
like Harbinder Singh, Gurbax Singh
and others and they should be able to
retrieve India's honour if the selection
of the hockey team is made on the
basis of merit and not on other con-
siderations.

Lastly, I submit that there should
be s separate Ministry of Sports.
Otherwise, the object of sports is
iikely to be neglected. I ulso suggest
that in the nomination to Rajya Sabha
opportunity should be given to a
sportsman this time.

15 hrs.

Shri Majithia (Taran Taran): Mr.
Deputy-Speaker, I am very grateful
to you for giving me this opportuni-
ty to participate in this debate. I have
been following the debate on the
Ministry of Education with special
interest, particularly for the last few
vears, and I find that people mostly
concern themselves with the edu-—
cational system and criticiseit. But
that does not give a complete picture,
For instance, sports is one of the es-
sentral iteims needed for the develop-
ment of the physical capabilities of
our youngsters. Yet, when schools
and colleges are to be recognised, it
is specifically laid down that they
should have so many square feet or
yard of land per student, the class-
rooms should have so many doors and
windows, the laboratories should be
equipped with such and such items
but not a word is mentioned about
the playing fields, 1f there are no
playing fields, it is no blame on the
youngsters that they do not take part
in the games. If we provide the
play-fields for games, I am quite sure
that our youngsters will automati-
cally go to them, take part in the
sporting activities of their schools and
colleges and come up well

Before I really come to sports In
particular, I would like to say a
few words about educational systém
as it ig obtaining now. The examina-
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tions are a sore point and the stu-
dents have in the past come out with
quite a few demonstrations and
strikes. 1 feel it is unfair to the
student to give him a grading gn his
showing on the examination papers,
which he gets about three hours in a
year, for the work he has done for
the whole year. Practically wvery
little consideration is given to the
class work that he does. Our exa-
minations have to be re-orientated
und the only way tc do that is to
give proper attention to the work
done by the student in his class room.
It should be incorporated in the re-
sult of his annual examination and
it is only then that you will find his
true worth; not by assessing what
the student writes at the time of the
examination only.

Apart from this, this will have ano.
ther advantage. When the student
knows that it is his work in the class
room that is going to give him more
marks, he will work regularly and
conscientiously and thus prove him-
self a real student, instead of mug-
ging up from same notes here and
there in the last two months of the
year and somehow getting through, as
he is doing at the present moment.

Then: I would suggest another thing.
While compiling the results, the stu-
dents should be given marks for their
extra-curricular activities in the
sportg fields. For instance today the
boy on the top of the class is one
who has got the highest marks in the
educational sphere. It is quite likely
that he-has absolutely no interest in
sports, If, on the other hand, you
give marks for his sporting activitles,
the student who is good both at
sports and studies will come to the
top and will get his rightful place.
In that case, the educational system
will not be lop-sided as it is today.

There is another way in which
Government can give itg due impor-
tance to sports. At present, selection
to the Indian Administrative Service,
Police Service and Foreign Service
is on the basls of examination results.
The boy who gets the highest marks
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in ucademic subjects gets selected
with the result that boys who are
good at sports find themselves practi-
cally ousted by others. I feel that a
sports man can do such jobs much bet-
te; than a person wro has wasted his
life by only geing through books
without imbibing what true know-
ledge is.

Shri Tyagi: Question.

Shri Majithia: May be, I therefore
maintain that while selectlng boys
for the IFS, IAS and 1PS you should
give a definitely good place for those
people who ‘'have been taking part
in sports.

Coming to the subject of sports as
such, yesterday my hon, friend, Shri
Joachim Alva, came out with words,
and a lot of words. He was talking
about 13 fielders in cricket. Sir, 1
also play cricket and 1 know some-
thing about it.

Shri Tyagi: You are a bowler.

Shri Majithia: There are only 11
people in the field and not 13.

Shri Tyagi: Two are extras.

Shri Majithia: It is criticism by
people like this that dots a lot of
harm to the game itself and gives a
wrong impression about the game. 1
have played cricket in my life and I
am happy to say that in spite of play-
ing against fast bowlers, both in
fielding and batting, I have not
broken a single bone. You do not
have to break bones in cricket. That
is not cricket at all. As a matter of
fact, a good fielder knows that his
hands have to be at their proper
places and not the other parts of his
body where they should not be. The
difficulty is that people who do not
krow anything about the game have
got the habit of coming here and
talking about it without understand-
ing it. I have got my pity for them.
That is all.

So far as the other sports are con-
cerned, 1 feel that we ghould take
a positive upproach. My hon, friend,
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the Maharaja of Kalahandi was very
right when he said that we have to
build stadia, playing fields and all that.
I will give you the case of Delhi itself.
In the Greater Plan there is a parti-
cular area ‘marked out for developing
sports fields and stadia. That is there
for a long time. But if you go to
the aréa you will find nothing else
but barren land and a lot of sand;
that is all. Unless the Government
comes in and helps in building these
stadia and playing fields, you will not
have thém, because there is not a
single federation in the country which
has got enough money to divert its
funds for this purpos.

Again, it reminds me of my hon.
friend, Shri Alva. He made another
suggestion, and that was that the
childern should be allowed entry free
of cost at the test matches.

1 do not know how his logic works.
1 do not think I am wrong when
1 say that the boys, the youngsters,
spend at least ten times the money
every month on cinemas, coffee shops
and other activities ang this money
goes not into sports but into the
private pockets of certain pe€ople
whereas the money that we get for
these tickets sold—it is a bare Rs. §|-
by showing the boys five days cricket
once in a yeuar goes right back into
the sport.

I am happy to say—because he
made a personal mention; therefore,
I have to reply to it—that the Delhi
Cricket Association which he accused
of making money ploughs back into
the cricket of Delhi about Rs. 40,000
every year. That is got from no other
place; the Government does not give
a single pie. We collect this money
from the people who come and watch
the game and thus improve the game.
I am happy to say that the Delhl
Cricket Association’s team which was
right down in the Ranji Trophy
before [ took over has for the last
so many years always figured in the
finals of the Zone and has gone up to
the semi-finals and finals of the Ranjl
Trophy. It has come up; it has pro-
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duced results. It is not that we make
this money and throw it away into
some private pockets but we plough

" it back into cricket and thus improve
the game.

There is one other point that I
should like to make and that is about
the Olympics. I happen to be holding
a position over there also. So far the
Qlympics are concerned, I would
refer you to the person who started
the game of Olympics and the motto
he gave the Olympics was that it was
imperative that you took part in the
game as a true sportsman. Winning
or losing is not the point. You have
to take part, rub shoulders with your
fellow sportsmen from other countries
ail over the world and make friend-
ship with them. Winning is a secon-
dary thing. You should try to win,
not that you should not try and win,
but that is a secondary objective. The
idea is to take part.

When we select teams we are con-
fronted with the one problem,
namely, what is their standing so far
as world placings are concerned. The
idea is to take part in world Olympics
Apart from this, if you have this
ideal, you can never bring up your
voungsters who will never get a
chance of competing with others and
learning  other  methods. While
selecting a team you should not only
sce that your best men go but along
with them the youngsters who are our
future hopes and who have to take
up the place of these older men who
are getting old. They have to replace
them and they have to be trained
properly. Unless they get the bene-
fit of competition, they can never
come up.

Mr. Deputy-Speaker: The hon.
Member's time is up.
Shri Majithia: Just one minute

more; I will be finishing.

Mention has been made of Milkha
Singh. Milkha Singh produced that
timing in the Rome Olympics last
time because he got the competition
in Europe, Germany, England and
other places and he improved con-
stantly. If you tell a person to go
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straightaway into the Olympics and
produce the record, he cannot do it.
Other people in other countries have
got that advantage. They give thelr
athletes proper amount of competition
not only in their own country but
outside also thus improving them and
it is, therefore, that they come out
with the records and better perfor-
mances. Unless we are allowed to do
that and are encouraged—of course,
the Government has to take its part—
we can never do that.

One thing more before I sit down.

Shri Sham Lal Saraf (Nominated
Jammu and Kashmir): What are our
preparations for the next Olympics?

Shri Majithia: If I have the time,

I will certainly give you all the
answers.
Shri Sham Lal Saraf: The whole

House will agree that he explain it
for a few minutes.
Mr. Deputy-Speaker:
time,
Shri Majithia: I can give him
off-hand anything he likes.

There is no

I shouid like to say about the
National Institute at Patiala. It is
doing a very good job of work. It s

coaching our coaches which was an
absolute need. But those coaches are
useless unless you give the proper
stadia and proper fields for them to
work where they can pick up the
youngsters and train them. Although
the first part is there, the second part
is sadly lacking.

About the Council of Sports I should
not like to say very much. I know
that many experienced members are
there; but [ am sorry to say that at
the moment, I think, it is only one
person who had been actively associat-
ed with sport in India a long time ago
who is there. Barring him there is
no one else. You have to change the
basic idea of selecting members to this
Council of Sports. You should have
a mixture of those people who have
got experience in administration and
others who are actively in the know
of the present day games, maybe,
hockey, football, athletics, wrestling,
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[Shri Majithia]
boxing and so many others. They have
to come in to give you a balanced
view of things.

I know a couple of instances wHere
sub-committees are formed and re-
commendations made by the Indian
Olympic Association or by certain
federations of India standing are
just circulated among them and on
the whims of the members, if one says
“Yes' and two say ‘No’, the thing is
rejected or, if two say ‘Yes' and one
says ‘No', it is accepted. They do not
get the time to sit down together, dis-
cuss that problem before them and
really come to grips with the situa-
tion. By simply saying ‘Yes' or ‘No’,
on the whims of the people without
their realising it, to decide is certain-
ly not fair to the federations. I
would certainly urge on the Govern-
ment to make a note of this and see
that whenever recommendations by a
federation or the Indian Olympic As-
sociation are rejected, a chance is
given to the President or the Secre-
tary of that Federation before they
finally make up their minds as to
what to do about that. Unless this is
done, 1 am uflraid, the standard of
sports in India is not going to come
up.

s gFEET we (fawET)
I WRTEW, AA %Y ¥ fRr A
TS AqTAT T AT, OHY HAfayry F
Zaear &, 97 fwer AWaraw ¥ 39
gfadza #1 7@ ¥ s 7@ g @ e
= fam ¥ g5 Fnfrd @t s o @
& e, ¥ A w1y § fr
gk T forem At A qreRR w0W
Srren for gag Faea ¥ ggr fwen
Hel &1 & ATH A IFi A A A9 F
T ¥ T AR ¥ ORI 99 TR ¥
aTe A1 fa=< = fFY 39 4 g4
S41T 2@T qr fF dfaar Fr A=Al
¥ I &1 qof et @ 1 &fea it amre
¥ g8 fa7 qga IFA A wew fxar
30 ¥ wdva g7 & 5 gat Jamet &
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TR IR W ofifedfirdl & aga
T AW T TIAT HTOW §7 faar
2

HT qETAT WA WETH F WEW
¥ T w6 O | oget qw ar ooz
=& F fg=r § wifgw &t v A
g awd & affa fawm 7 ogrd @
BT &%t | & smedafed g st wwrer
#T 5% qfFr 0T | 77 EL W F qoeAr
Wil ¥ fawe # 9T & s g
FEAT F T T AGAY AT F v
@S &7 AAT & W # IF FY WA
wrer ¥ fame & 9qr g1 wwAr 2,
& ¥, oif§ 17 Wy wafey qar §
¥ § Af9F AT AT AT @, ¥ A
HUWT & WreAw F fawe a1 w@rd g
2 1 &9 & furer walt org ot S agr
TG T 1 IR gg TG 97 fF 39
¥ 7 A1 B 9 § I F A7 I A
FIAT wrar #§ fas & qard g d
sfear ¥ sfsaa wo ¥ fasr &
@ FIAT &, FAfEETT F wET 3o
sfawa faemdt o § ot Fewr W
¥ fasrer &t qard e & ) g qwi
Bifgd, gHTX AT 3w F oA FH
a afeww AR Al &1 8 &<
forady oY famme 7 g & sw W
TITET F AW ¥ OATOW §< faar @
"I €1 ¥R 77 sfrad 999 & &
TGS A AT R § | a9 F o
waT At 4 T A F Y A I
tfFawmeamawm§ famw ) wre
fedt & Wi & A FT wwy 1w
fre et & wfcss #§ g wwT A
AT &5 i aY A wA
g9 W W wedl Wit ¥ oo ww
TN qE FT @R |

0 S T ¥ T A A
¥ A W F A ¥ e 1y ag
fF 5 aF K ol 7 Nt aw aw
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HUH F FAAR TG AT &AT AIAET |
g afe I g w7 @ forw w7
TH! WOW WG F1 @addr a9 &
Ty ¥ w1 0 ¥ fF 9= 9% fig-
T T AT 7 g1 9 a9 9% Q@Ted
I8 AET AYar ST FEAr @)

¥ g Smear g mifatEr fe=y
F THG AR FT qfAeE fEE X g ?
g fwem darew, FfF FOST T
T J9C 9TH AT AEAT §, TH ANG
AET T FFAT, @ W F9 IF IH
grg T f6 ag wddr w1
7 % |

UF F K AT 9 F ' # a9
AT ¥ 719 qeAT A@AT § | 9%
R fF F Al aaw 9 & Am™w
TR A AfaE oW qEAa @
FAT & ? Mo Fo o s T wE
IR ATE # ag G #1 91 fF fava-
tagrei &7 fmar w1 owATew SEIT
wrTd g, foen dfeai & aever
P ot I 92 ¥R A7 W9 9gT ¥
wraort F ot a7 F7r 1 AfEw qQ frer
qdr 7 og wgAr ooy F7 faan fw
favafaareat # forem &1 wmeaw s
HATYTT AST B FFAT | FT Mo wTA
Y qigor sfFee ST 9t 47 9g
"CET Aifa # gowr 9 7 oafg ag
FOETT AMfa #Y 9w 49, a1 g\l
freqr /et &1 Wt IF 9% gF TEAT AR
A I8 ATEEIIE &Y I FT I FEAT
TfEq |

oF A g ¥ way ¥ § o
FEAT ATEAT § | H@ R F A
# amoT & w7 g, afFw el ¥
A & g ¥ g fwad) o g
TOHT UF JIGCOT FAT A JTHA ATAT |
wfgdr wrdr Toat w1 e ¥ Y &
fog eraafear 1w § 1 7 853
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Y ¥ ¥ wEafas & fau 4 arw
& gATT Tq4T fear mar | 96 7h afa
aA & §© UGl T WHU FA FT
waq faam, a7 #9 97 fF oF wrfae
# 31 @ wfaw awi #1 7@ emdfa
& fasEr 1 oM qes¥-ty ¥ fAw
A THH FT AGT FT Y AT@ &3 FATC
FT fam mar & afEw w@r owied
Tegt § fgt & wwe & fag o
waTe ag ua fer 2 X fG=y F w9
F1 I[AT T §, q9T e Haew
TR AT AR Saer e ¥ 9
e u 3T 1 A 48R 2-2Y g
faw ¥ am@ w7 faar mam PR AR
ELY-L Y H =A% A0 Qo0 FT@ IR FATT
T @ AT ¢, WK ST A8 &Y
STt 2 f e fz=r &7 2w o W
STARITF TAT qrEAr & | HA W
7z #ga &1 wm afsw fi fre
dam § ol ot & gUAT At
FAT g§ & W1 gAY Afage £ Ar-
AT F FTEY a8 TIW T a7 §

o wry F1 fet #7 g W
sArAEIfiE &9 37 ¢ ar afwor s
T &% ¥ F7 uF fe=r qreaw #71 faem-
faamae waw AT Jifgd | § wus
srfaaa Swa ¥ AT 9% AT FEAT
argar § fF U F wAT ol A1 7
gver ¢ fF 7 et areaw & 9= forer
g F1, IfFT gaw far w18 sgaear
T g

gHL §9 gAY § AW AT JATT
Wt & o afeor wiog & o7 feet &
EATTF § I ®E 7 OF 3T art
qEAwT JUT qAET o1 oy qar T
fr g 74T wfearsgi & A A9
%9 wrqw § gae fog 9 94 5 38
ga 7 fadt %t &% wfus =A@t
=g faqr @r aFaT § |
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e ara I F war WA g
7z a8 & fr wra ) fomert & 313 ¥ |
aifaea farar seamem o2 €Y &, w8 A
dwifas waEar waATAT wew T,
Ffe wa 98 W forenr warerg & fasr
< e mr @ 8 Toui & e
Afaat 7 fow &7 ag @ 4 Fv & @
fe wrea &t @1 Wi w1 ooF gEe
& fawe w17 % fau F@amrer fafo &1
arrrr fafe & ®v § e a7 o
aa, & g wEwm g fro=w
gy fava &1 swrawfar &7 237 7
firr daeg &1 Far wfaf 2 @
fewm & = 7% #1 qr @i 7 =
™ ? g7 WA weTHT #1 fAEe
T3 ¥ fag gg o w=er 21, 9% ¥
o 19 AGTL FEAT TZ E, 0T 0F7 AT
F£19 Aq17 FITAT 977 {99 F wew W
W AT FIF ATCAT AET F OF F
F@T 2 1 & TH a o7 fE&T 17 2
EAT g FF a7 %7 gy &1 grary
fafe ¥ =9 & @ w77 & fow qu
s FLAT AAfET |

THy faedt Aad oF a7 & qopa
& WY T FAAT TLATE | AT quvA
wdt % 917 Fg T4 2 R aep gart am
' Arary #1 FAAT 2 ) foverr qETew
o1 g/ Hareg qr Rg wEr #
4% 3@ F AvAT Arfa faaifra @
2| @ 9 9T HET g5 F gra
qqg T TEYE AT ATA IW Haw
# #4107 I8 F ! A9 wEFA &
fasra & fam =gy faar & 1wy a9
Facza & fasg & fau &3«
3 | 2o FATT TIAT 7 § THT TAT
tmafmaga a1 Aae g v
TOF AAMATATT T7 qEEa 7§ OF
TETEL HY ATOH WIHA TAAT AEATE |
faeufs wepa faams & fog &=
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qe53-C¥ ¥ g2 | ¥F W@ wAT @
T A | ¥fF wg qeeY-Sy ¥ IFF
¥ faw o Tar Gar W 7@ @ T
7g & GoFd % foQ G F 1 AT @ar
FT 9% |
15.24 hrs,

[Mr. Sreaker in the Chair]

dexd F fagra & fam ggrara 7 A
weqT =B F1R T @ 41 9% fou
I® A19 3D 6 AL T@T W |

e qaadfy @A & Aerd
F forre & fag & @re v @ TAn
g1 | 39 ¥ T A9 TT TAA 9y TATT
®7aT @9 faan 4r | F47 T/ TG GEFd
1 fagrw faan s |5 1 90 341 a4
Zw %1 fafwa wmmi #1 oF g F
fare @A STAT |

FET T A0 forar AEr w1 AFFR 3
9% THT F18 AR A€ 2 foar
TTEE |1 & WTT AT 3W AT 3W a1 &1
oAr £ quAAr § | uZ & wraan g fr ag
oF W=6 AErm § | afEw 9y oF
furerr meY # 39 fawg § 5 SeETd
T & TUIT § | ITH T TF A
g1 & A1 & w9F gra IT F1 wIrd
¥ Ul OF F® T@AT ATEAT g AT
wrem F¥ar g fr 3 forer st oY 39y
TH AT F IAF FHT T qgAT A
T A9 g A ZW FT & firer Feamy
FT IS wEged &1 @eqq grfga fear
qr, oF ar faedr 57 arfagr fafeaar
enfear AR gET qegE S
TEEH FTEY § THo Qo aF furar &
AT § 1 0T 7 faan) Y dwfear
agt @yt wf &, qafw anfar fafee
q ¥a9 @o we TF FT q3rE FrAT
AT dYo gEo Y farery &Y e & 1 A
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foe® a% qeEH FE I 3o gAT
wrar famr war =@ onfaar fafeemar
%) o= arer grm s+t ofF =71 arfac
forer darerm § ®w9d o7 F fomr oz
g ¥ g9 4 THEA FOE T OF AT
99 g At faar mar w7 afaar
fafserar @1 99 @@ swr fear wr
¥ s Aean g fFowr o wTow & fR
TTEEH FITEY AT, TF THo To AF fomar
g a7 & o' et 7 fauat §) dFedw
@ret m F, @9 q 9@ qq o faar
s o7 wnfear faewfm w7 w2 Fa
dro 7o aF wgrf g & 99 WA T
feqr 9@ WX U SWTE SmER WEd
T3 ¥ fon faar man & 1 & s §
f& amar am@E adifs ~mrfm g
THI®T a8 A9 FATHG T TAE AL
EF 2 7, A7 T wWe 8 fF faw
&1 {aaar faar s =ifgw o fFa &
fgadr wrasaEaT £ 7 F ag (w4t &
T A W §7 &1 ®1% fAvg 07 48
ft g7 wrew ¢ wEifE gwa T fa oh
#ro o FomMMETT & W ¥ IFM
T FT 0 AT O FT A wwm T
fagr g1 1 Sfew mT feeat =T oFT
7z fFet s s 97 faorm §7 o
gf at & T w7 wwaT

T g fag weiifzar & o
T F7E! FE" & avgw § F oF fwad
JoaT AT WY FEAT TTEAT 1 AT
T FT FEATAT F wAET 93 Sfawa
wafqy ¥ gl F TEd & A o
sfema =safa aigt & wa & 1 & weAr
?@Tﬁ'fﬁaﬁﬁceﬂfﬂﬁrﬁ'ﬂfﬂ
aE ¥ § W § ¥ feay faws
T AT ¢ HTY E) BT A RN
famrifeat £ ga=m =rfem

o § & oF a1 W F wa v
T FAITET graA ¥ gy §

PHALGUNA 22, 1885 (SAKA)

for Grants 5254

FEAT ATEAT E | T Heaqr AT HwgT W
7 TEY § Jaw feo forar @47 w7 s
AT & aurzar faw @ & 1 &fE 92
fear A ggag s am ¥ @ &
M7 36w afd & a8 14 AT @,
Sreifer ferer warera &1 QveraT & &Y o
WY F1 WA qET qF gAL H 19 AT
q=4. 9 AT FT q9g a9 | gwfE www
gurE ¢ fF g8 A w8 afas am-
gifes ®=v fagr sma st wfus #fa
¥z 7m0 o fam ¥ ¥4 ) qwe w19
¥ wergar fow %

FaE am & FEa SEAT § WA
afemw fasafzareg & ary § 1 g
T A {912 wr & T A fm
71 & 7 Feq & aw fF F@ 3 F
wraETivE €9 famn w1 7 €, BW R
2 fx s ot fagfaral & wvae & om-
O T T TET £ | WA & qrad o
w1é fagm 781 & 1 a7 oo o1 & I
T I oS @zt s41 1 =Y AW T E
77 qray # & Faw oF £ 93 A
AT @A AEATE | 0% =i
fsm ®1 fererr waTerg A 9To Lie O o
# fao wawier T gfaarfaa fam-
faerea #, w7 @gr @ faerfagi &
§ 97 waT O SRy 4 oy =} fawmdt
g qifex fdg v, 398 & o oF
qr #T A1 TR AT famn, 3w F
Tt ST faga &7 fear aan vafs
faams Faer T godr foE 9aF
faems 2T oY | qge Sugemfy A S
soq Im Afer w1 fraaw w7 faan
w17 ATy A gogeefy & I & favig
# gfee &7 &1 | at gene fawafaarea
¥, oife faey & afee &, o7 fom o
FIEl &9FT TAAT T @S fFAT ST E,
T ¥ AT SwAT Gt a1 99T (e
& faera av Fw g W AT
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[|T FHETAT AT

T ¥ w Fg W g fE
A AR WA gEe [T A w2
# farg faw saferat w1 9§ qast
A A AT FT WAT FfAT g1 wfT
TH HEAT T | g W L0 Lagd
a3 =fer & o refaar & wgm
¥ fag wegfa o gfagm, a7 waw 33
¥ o Srar aam) oz 7 safw 3 faia
"R AT ATHE 0% I F1 0F
g foat ¢ faast a7 & @@ 9o
T | TR GEE § 1 wmfaeas 90
% 9 a8 ¢ f¥ o= ¥ (=47 2 %
qUE AT B I@ET 07 A AT g
wg wfeg «1 7@ 7 WT | @ 05
W1 femr & f& wfegrf@i 7 w7Rd &
918 2 favw | a1 sfaem & geami
&1 fam stigy A FH "@T WETT A0S
fafra frar 21 39 fomr e 7 39
qEH % 3fagm 97 9o 39§ fag
o3 femr 3rat | o oy safa faasi &
gATL I FT TET FT AHA !

%7 G A § # AYe oHo HTEo
<o F IMFAZT IATH F 417 H 0F
AT FEAT AEAT § | H WA AT
ff ag wErwa Fasw & 9T geT
qer aifaer & wEW & foeet fem faa
TF WA 2 !

Shri S. Kandappan (Tiruchengode):
It is unfortunate that even in a repre-
sentative Parliament like ours, there
are certain genuine grievances that
are not fully realised perhaps due, to
lack of representation. One such
complaint that I would like to bring
to the notice of the Minister of Educa-
tion is about the negligence in the
study of classical Tamil by the Minis-
try of Education.

Out of fourteen languages listed: in
the Eighth Schedule to our Const:tu.-
tion, we know that Sanskrit is a classi-
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cal language. What most of the hon.
Members do not know is that there is
a modern Indian language in the list
which has a rich literature dating from
a hoary past, which is as classical as
Sanskrit. One of the former Educa-
tion Ministers of the Union, the late
Maulana Abdul Kalam Azad recog-
nised this truth, and while inaugurat-
ing the First All India Conference on
Letters, as early as March 15, 1851, in
New Delhi, had made the following
remarks:

“The fourteen languages reco-
gnised by the Constitution include
Sanskrit and Tamil. Sanskrit is,
of course, in a class by itself and
is rightly recognised as one of the
most developed of classical lan-
guages. Tami] alsg has a rich
and ancient literature and its
poetry has been and deserves to
be translated into foreign lan-
guages, We must, however, re-
member that Tamil is really a
classical language.”

These were the words of
Maulana Abdul Kalam Azad.

the late

It is gratifying to note that the First
Education Minister of the Union re-
cognised the classical pature of Tamil,
but, unfortunately, the matter ended
there. No step has been taken so far
to promote the study of classical Tamil
even in Tamilnad. It may be interest-
ing for you to learn that for the twen-
tieth century Tamilian, his ancient lite-
rature ig all Greek and Latin. Only
a very few who have taken Tamil lan-
guage and literature for their special
studies are in a position to go through
the gems which we cal] as the Sangam
literature. A grammer of classical
Tamil, Tolkappiam, according to some
historian five thousand years olg but
considered by no student of history of
literature to be younger than three
thousand years, is truly a repository of
ancient culture. Unless this text to-
gether with two anthologies, namely
Ettuthokai and Pathuppattu and two
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epic dramas, namely Silappadikaram
and Manimekala are properly explor-
ed, all our oriental studies will be in-
complete, and we cannot write an an-
cient Indian history worth the name.

So, I would plead with the Union
Ministry of Education to constitute a
Centra] Board on the model of the
Sanskrit Board to promote Tamil
studies. [ am sure Government would
not feel shy of broadening the scope
of Indian culture.

So many hon. Members have re-
ferred tp the problem of language in
our educational system, particularly,
to the medium of instruction, and
have made out a strong plea to adopt
the mother-tongue as the medium of
instruction in al] stages. Sir, permit
me to say that in no other country do
we find the educational system 8o
chaotic as it is in our country today.
We send our children to schools to
learn and the institutions are there to
impart knowledge, but instead we find
our youth straining every nerve to
learn the vocabulary and structure of
three or even more languages ag if all
future Indians are going to be lin-
guists,

The learning of g language is ne-
cessitated because it is the only vehicle
of thought and an inevitable medium
for the acquisition of any kind of
knowledge. And npobody has ever
denied the truth that the best medium
could be one’s own mother-tongue, T
neeq not labour on this point, since
Governmeni have categorically stated
that al] national languages are to be
used as media in their respective areas.
But I doubt very much whether Gov-
ernment honestly believe in what thEy
profess to hold. If they do, may I
ask what the necessity is for provid-
ing Hindi medium in the non-Hindi-
speaking areas? Can Government
conscientiously deny that their plea
for including education in the Concur-
rent List is not for the sake of start-
ing Hindj schools all over the coun-
try, suppressing all other national lan-
guages? We all know that a boy or

2436 (A1) LSD—T.
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girl chooses hig or her studies with a
view to his or her future. When the
future is assured enly wth Hindi, the
inevitable temptation will be to at-
tend Hindj medium institutions, Where
will it lead to? Only the Hindi-
speaking people will be the chosen
race gs the Romang of old, to taste
the fruitg of freedom; others, specially
those from the South, wil] be perpe-
tual slaves, faithfully serving under
the new Hindi masters as they did
previously for the old English mas-
ters,

Here, may I ask one pertinent
question? Why is there thig problem
of Hindi? If it is purely a matter of
administrative convenience, English
will be more effective and suitable. Its
usage could be kept to a minimum as
a link between the national languages
intra-nationally, and could be used
solely for international communica-
tions. After all, India is not going to
lead an isolated life on this terrestial
globe.

When an hon. Member from Andhra
Pradesh was pleadng for English,
there was a voice from our side of the
House saying that it was a shame. If
it is a shame to plead for the reten-
tion of English it is equally a shame
for those who come from Andhra
Pradesh or Madras to ask for Hindi
also. Between these two, we have to
choose, and that is the wunfortunate
position in which we are placed.

An Hon. Member: Choose none.

Shri S. Kandappan: The only rea-
sonable argument for the advocacy of
Hindi j; baseq on sentiment. The
phonetic similarity in the words
‘India’, ‘Hindi', or ‘Hindu' does not
connote any underlying connection
between them. The fact that T am
an Indian does not make Hindi my
mother tongue by any stretch of im-
agination.
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[Shri S. Kandappan]

Here, 1 woulq like to quote a few
sentences from Dr, V, K. R. V, Rao. He
has said:

“Language after all is not mere-
ly a medium of communication; it
is also the repository of the life
and culture of the people. Surely,
we do not want to denationalise
India in the name of strengthen-
ing its national unity.”,

Government may do wel] to take note
of this and to give all the nationali-
ties in India a real sense of freedom,
not freedom from the British to serve
under the ‘Hindians'. But unfortu-
nately, that is what is precisely hap-
pening in India today. Aiming at
uniformity in the name of unity, to
say the least, is a political fraud of
the majority over the dumb minorities.

I would like to illustrate this point
by a concrete example. In the Cen-
trally administereq territory of the
Andamap and Nicobar Islands, there
are about 100 primary and secondary
schools, and lakhs of rupees are being
spent every year there for the pro-
motion of education, Thousands of
Tamilain settlers are there living
with their families, and I am shook-
ed to fing that there is not a single
school where Tamil is taught in the
Andamans, even at the primary level.
Thev are being compelled to learn
Hindi by the dictatorial Chief Com-
missioner there, His authority is all-
pervading and apprehended by the
poor settlers there. 1 woulq like to
know from the hon. Minister of
Education whether it is obligatory on
the part of the Tamilian settlers
there to dissociate themselves com-
pletely from their mother-tongue for
the honour of calling themselves
Indians. 1 want an immediate probe
into this matter, and I am prepared
to prove the charges that I have
made here, Before 1 conclude, 1
would like to place on record that
the Tamilain sentiment is very strong
on this language jssue, ang request
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the Government in the namg of
Chinnaswamy who burnt himself alive
a day before the Republic Day this
year in Tiruchirappalli to protest
apainst the onslaught of Hindi, to
drop or suitably amend the perni-
cioug language clause in the Con-
stitution which confers a supreme-
status on Hindi. It is g blot on the
Constitution, and discriminatory and
unfair to the non-speaking Indians.
I and our party consider that all the
expenditure incurreq in the name of
promoting Hindi is g criminal waste
and a drain ogn our economy.

Let me remind this House, in the
name of ‘Anna’ our revered leader,
that it is neither democratic nor social-
istic, and we will, as 3 self-respecting
race, will never put up with it,

Shri Sham Lal Saraf: Mr. Speaker,
Sir, while supporting the Demands
of the Ministry of Education,
1 appreciate very much the expansion
that hag taken place in education all
over the country at all levels, though
one thing remains vet to be done,
namely, consolidating the  position
achieved wherever education has
reached. I have had occasions to tour
round the country, even the remotest
parts, and I am happy to find that full
and equal opportunitics have been
provided to all classes of people
without distinction of caste. colour or
creed for education _and they can go
to any level and any stage in educa-
tion which they went.

Sp much has been said by hon.
Members who precedeq me that I
wil] not take the time of the House
in dilating on those points, But T
will speak on three or four points
which strike me as very important,

The first relates to the importance
for scientific research. Ag my hon.
friend, Shri Vidyalankar said yester-
day, I also personzlly am very much
intersteq in scientific research. Our
Government has, ng doubt under the
inspiring leadership of ow Prime
Minister, taken a lot of interest im
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setting up a chain of scientific insti-
tutions for scientific research. But
this time what we find is that the

name ‘Scientific Research’ has been
struck down from the name of this

Ministry. If my hon. friend, the
Deputy Minister will listen to
me for a minute, 1 would like
to tell him that I have had
occasions to go round the world to a
number of countries and the con-

clusion that I have come to after see-
ing things there is that they have gone
far far ahead of us whereas now we
have even taken the nomenclature
‘Scientific Research’ from the name of
the Ministry. In order tgy create
that fervour that is associatedq with
this znd that should be there, I would
submit with all the emphasis at my
command that the Minisiry may be
redesignated as ‘Ministry of Educa-
tion and Scientific Research’, so that
i1« people here, in the field, in the
factories ang in the research labora-
tories all over may know that our
country means to make great strides
in science alongside the bigger coun-
tries of the world who may have big-
ger achievements in scientific research
to their credit. A country like India
inhabited by 450 million people should
alsp occupy it proper place in the
scientific map of the world.

Recently, a number of th'ngs have
been done in our Atomic Energy De-
partment of which every one of us
shoulq fee] proud. Therefore, I would
submit through you that our Govern-
ment should reconsider this position
and give the proper designation to
this Ministry renaming it as Minis-
try of Education and Scientific Re-
search. That will be very approp-
riate. That is what all of us want.

Last year, when the Demands of
the Ministry were under discussion
here, some of us who participated in
the discussion raised ; cry about cer-
tain aspects of the working of the
laboratories. 1 am very happy that
our Prime Minister and the then
Minister in charge immediately react-
ed very favourably and appointed a
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Committee to go into the matter—if I
am correctly informed—of the work-
ing of these laboratories all over the
country. I do not know whether its
report has been submitted. T hope the
hon, Minister, when he replies to the
debate, will tell us something about
what the position now is with regard
to the working of these laboratories
and whether he js absolutely satisfied
about the constitution, running and

operation of these scientific institu-
tions.
To tell you an instance, 1 had oc-

casion to read a few reports during the
last week. I find in other countries
in the world, the authorities encourage
scientists and entertain them irres-
pective of age. But here a cage has
come to my notice which cause; some
concern. A young man, who is now-
a-days working in the Pimpri fac-
tory, who is a D.Se. Ph.D., in addition
to a number of other things to his
credit  plus the highest honour he
carned in USA in research on some
medicinal plants or something like
that, was rejected for this reason ‘that
you are a young man yet' 1 would
like to suggest to the Minister that
where such matters are concerned,
considerations of ape, caste, creed or
anything of that kind should not stand
in the way of their services being
utilised. Let us create that fervour,
that atmosphere and that climate
which alone will encourage scientists
to give of their best and enable owr
country to make rapid strides in this
fleld.

Another thing T have to say is with
regard to textbooks. Reference has
been made by some friends tg certain
thines. I would only mention here
what 1 feel about it. The prices of
text books are never reasonable. The
quality of printing has very much de-
teriorated. Thirdly, books are not
available always at al] centres where
they should be available. There are
printing errors. The paper used for
printing bookg is absolutely of poor
quality. These matters may be look-
ed into.
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[Shri Sham Lal Saraf]

Another aspect requiring investiga-
tion is the question of monopoly in
printing. If there is competition in
this field, we can get better quality
work done,

Another very important matter is
about indiscipline among students, My
little personal experience shows that
wherever the space is less and students
more, wherever pupil-teacher ratio
is not in order, wherever the schools
are not fully equipped, wherever the
quality of teaching is not up to the
mark, we see indiscipline prevailing. 1
will not be able to go into details.
But these may be looked into.

Then again—as has been said by
some friends here—in certain institu-
tions teachers and professory have
been appointed who are not well vers-
ed in their subjects. What will be the
Tesult? Indiscipline,

Shri Tyagi also mentioned about
politica] influence on students. If I
am not mistaken, wherever these tea-
chers’ constituencies exist, they should
be done away with. The inroad poli-
tics has made into the student world
through the medium of these teachers’
constituencies to legislative bodies
have not only divided students in
their studies into warring camps but
have also brought about indiscipline.

Then there is the question of educat-
ed unemployment. Personally, I am
not absolutely satisfied with the pre-
sent day poliey of education. Of
course, I can have no time to speak
on it. But I would say this that in
order to forge a proper educational
policy for the country, Government
hag to see that different streams come
and different streams leave at dif-
ferent stages in educalion. This is a
very important poini. Streams join
and streams leave the main stream at
different stages of education go that
there will not oply be no waste 'n
education but the products of educa-
tion go into different vocations in life.
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Another point is about sports. Some
of my friends have already spoken on
it. One basic thing I would like to
emphasise is this: tha{ Government
should take more and more interest in
organising thege sports federations ang
sports councils. What is the position
today? Most of the members of the
sports council are official members. As
an hon. frieng said, sportsmen in the
interior of the country are not en-
couraged. If you have non-officials
on these bodies, like my hon. friend,
Sardar Majithia and our friend, the
Maharajkumar sitting over there,—
men who have devoteg their lives for
the promotion of sports in this coun-
try—we can have much better vesuits.
So these sports federations and sports
councils should be reconstituled giving
tuted giving representation to pro-
per men, particularly the non-
official element. Then it might be
possible for us to conduct our sports
aclivities and acquit ourselves in
various games in a better manner.

1 asked a question of the Education
Ministry as to what preparations they
were making for our country's parti-
cipation in the coming Olympics at
Tokyo. The reply was that it was
being done by the sports council. I
am not satisfied with this reply. May
I say that the Education Minister
must take a lead in this matter? He
should fee] that sports are as import-
ant as reading in a college or any
other institution. Therefore, 1 hope he
will infuse new life into these institu-
tions and see that our teams are pro-
perly organised so that they can
acquit themselves creditable in va-
rious events.

steat swmr «@lwq  (279F)
e wEred, § £ gAw g fE oww
& wa faam & 1 & faar wore Y
qATF T FHEA FTAT ATEAT § | TAE
g @ ¥ HA7 wgew a4r ITHAY
REET KT W T §7d § |
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farerr & mwraeg & aga & wrm
ageat 7 Ao fa=me g%z fam ¢ 1 s=
§ g 2 wEAA GAT § A9 A WIS A
qg WM FFAT FT Tk § FIET FT AT
! ¢ fr w1¢ fafeaa agfa gt faen
F1 ST F1FET | 38 ¥ #1742 A1 4 %
fere wgfa # aga ra g w1 J 2w w1
weaer B ¥ £W &1 fe@rd ¥ @ &
gare S & fasafaaat & fra
g 99 ¥ mammadEar @gdl At TEr
2 1 372 foen ® arfeeew g A@T @1
78T 2 1 agr vEt farar g FEl F a9
a7, T St 7% difgar fafew g1 57
M qr=T &, S9% 99 ¢ W & fway
FeurETdr Afaex &1 owrar FT oS
gt 2 7§ AummEs fAEEa s
argdt § o oA A owr g 9"
gurdt #vwrr T {afvew °q foen &
Fee ¥ g1 AMRE |

A | TEA! AEAVIFEAT 9A Tg AR
gzdl § fF forer &1 WX AT & IO
q g F7, IET T T, 3, 9% qE
sTefes {oreqr g1 4t wreafwa forr gt
a1 Iv @ &7 e g1, I g
& gr1 wifAaT gHT A1few | = &
g AT WO FTT A T |

T § 7 & €1 w4 At 77w
gdid gidl & 98 ®AT 731 & fE g wr
% 72 90 T8 ¥ aa d fE fen @
meaw 4T E | qE o § fe g
TR T ATg IFT ¥ T fauy F
SO W T fRaT 97 IR SR 97 fF
A a9 FT TIEAT AF FATL TTH AEfFAT
FY foear &1 "TEAW T FT RTWET
grm =ifgn & froow  fager e
qidr AT X W7 MWW & ¥y g qF g
gfer’ § e a1 & s & oF faigw
At & HiEwR AW FT FHAT ar
79 ¥ TN A FEAT {F g wUN g
FRfeal ®1 oF fa_vil wieT & AW
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# 91 F M7 AF § 9 F genowi
F1 Fgar fF a1 &1 g7 ¢ oftanT aga
WIE AT, a9 e qE § grarer
FX fad Smm | 7 =9 faae gak Arad
F g T, W e oo ¥ & SeamAl
99 EY AT GIT & | (e FT q@ WEAIT
waEar 39 §7 gA ag foodAr @ .3
o1 SET 2 WS gl AuAr aeEy
2 W & SEEH T 9T IO AR
& Fux € afFw fee W fien wefa @
afrads T &1 @ & &g A A
Fgdl & &1 fawra € 74 g1 ¥
fawry g @ AfFT =7 faww =EaT
0 & i o 2w ¥ foren & fF ae
TEET A T ¥ 1 TAF S W e
smyfa & an ¥ ag Srea € iR W
T FT W1 UF I=F foreqr F | AfFT
IAFT FleAzai wr ww &0
aaeeT Tfzd, FEar aifgd o # ame
I Y AT A F F daeT g9 foA 7
q1A FEAT AEAT Z | AT IAT T2 Y
feafa ot =Y wFTT FY & 1 ZAIR AW
BR & @ ¢ fo 71 srefews faen
& T gl N AFAT , T ATCANAHRA
FTT ST AT §, AT F e forer
af*egi & FET qETy WA § | A
e gt frw @ & &0 ot garfeen
safa I ¥ Y ATH! ) ATANH fawrar
& AT & | wfeq 7 faaw & TR
qIE S9AT BA T3 8 fF #1E 9 gy
FT TE | F AT FeET A FE WA,
TS TZ AWET I F A F | WEA |
s T AR ) FovmfAsm ¥ ST
STREeAT #eq §, T F A9 A Fal
F1 AT TR WRA 2 | A A A E,
Frde Taft & & gae WP g
I F AR AOH FeAI FT THiA € | AT
7@ &1 fawa § fF 3= £ o 7 wweaw
W g WO W AE @, AEer
2w AT qwm § 1 F FEE AR O
) & fr wife< gw waw a=a1 &t fow
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[sra wrer Y]

(o & firsrn faemd | 96T &1 wreor @
fF ot 7€ Y Prewr @ & A R
wiar # qifeesy WA AL FT a1 @
T

W a€ At gf foitd T wT o
IFA UF F5 qAAT & G faw
2 afET & af quAT & s S
g fowdt g s a7 o,
FE TAT 7 g fF I9 9T A F gary
FER & WA {q99@7 IH T 70 |
‘gfeer’ | It o T o g OF AT
qH T "rAT } ¥ geE Fgr a1
fag SFT7 ZH7 HAA TF FT TF IATT
FT GF a1 &, IAT TG FH AAAT FT WY
W% T@TE K7 DHEAT & | WIA ST I
aa & 97 ¥ AT 2 F T A
g9 2 | TAgIHT & AT /A &, I 97 AT
#1728 AT &, 77 F 9w T or Y
g1 30 fagmi 71 53 & 991 F fawg
¥ AT W g} T FE T -
AT IT AT AT # 9afA agy 21
@Y &, afvada T8t 21 ®mr 2 1 # FwEr
g fe gl woee & Y agfew afy
& wTaT AT SEET AT fadedt arfeai
o1 TEY | fEA 91 A9 A g ag
agY & fF =T A% g A #15 Af
fraifa a4F 3¢ A § | 7 AR AT
FT ST AT AMET

m & & fen & maw ¥ 3n
Fge1 qEar g ) few g awi @
TORTT FY 0E TIA FT 3T Aifed a1
foe 7t ¥ gEal ¥ gma e ferri W
foreT & i< A @A | ITHI F A
uR FEAr T3 @ Py e = fne
F Ifga g0 @ drg F A FY
¥ | 2w 3¢ sfagiw SAr gt @
7 §, At ¥ owefEal & e Al
T NN @ W AW F 4T i
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7 foreT w7 qHY ¢ | AT I FHH T
¢ fF @i foar Iow od sfFamd Ay
fgd | 92 agF =wAaws ¢ | afea
& faaw & fx g0 4 39 g wafs
asfeai & faq =@ A ¥
g & g urHw TRl ¥
A Wq AT § AR wiEd
A% F1 Am J3fegt w2 ¥
E1 qIA4T FAT 7 FA & A7 gATY
FAMT F A9T TZ AT IAH &I
st & f& owAr & arde w0 arfas
FI | WAL AR AT area o ¥
#1% grzrfuferr o 9 A1 wTOAT
azfEd ™ ¥ =Y AT o9 w
fadi ot A7 agl gETEaE g g |
fegd & gm¥ 2o ¥ o8 ¥ fom &
M FM AT T FamEna ¥ waw
mgrg F7 @31 351 7% 7 frdr F7 Wy
gat 3% fom esmr waee
¥ grgAr FTAr Foar & fonar A
IoqT WA wgrT 7 F¥ 0 fmer F@
Wi wfad ¢ qrg @ w77 fr
faaga & far famerr &1 segor wre gwmdr
FAM T WA FTT A

g qFACT &1 A § 6 wfasy
FMA, W T2V, WHH, TAQT, HET
T2 oY qara ¥ wfqard et &
13T arq gu # 1 wE fawne F gndy
¥ goEe &1 gwe W & fu
T TH NFTL FT FTIA A7 247 A0lEA |

ag @€ gt ¢ fe g wgEw ¥
=347 g9 & Ffrat # gfagrg
fadl ar@ daC FOI F AT qTE
& 1 wwol 3w At ave AT X A vy wwd
afer soT w2w WY fawess s
foer o ara & w7 3w wwEdr g oW
far & o e @9 F AT A,
gk FIC 4X 7@ drer Gt wTw
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fear ar | gart fax & 717 ofF g9
¥ W TH R § A AT Q& ) IT
¥ § Faer 17y A ;femai w1 afoem
q qFd w7 1€ 9f | g qg F g
fearr & I arg @ afedl &1
qfce & &7 & §9HTC F qF WA
fear & 1w w2 §, wfg & saar
feracor 2 <Y g fr wdY oav A &1 s @y
gfazra @ifaw & @ Jw AN 97 ag
#1fqg 72 w0 77 9T QO G QT AL
w & gaar oform a9z gen o
s wgra & wfa o mrw waw § O,
ST FT &3 | 59 frr vy 7w fAaee
2 fF == ar7 &1 72 ooz & @17
IS FT 7 AT FT PO AT AT

16 hrs,

ZATT 72T 7 (FAT 4 AIA [ THATA
&1 7%z fone e g wreier Fm3a 30
siza ¥ wfFa 31 % o ag gardr forer
F1 317 & FF 7w 37 775 71T AL w7
qrg 3 | AT OF GATT HAT WGEA
g 5 wm & far wy agq Sl
g fya faefr 7 oF T THT AT AS-
et qeae aqifua 71 faa & fF adr
a1 ATITHT T AT FATL AST F AT
uqd &40 A ATITd ¥ IAET TETL
free WA #1 wagw fAer

qrq & foem &1 a47 gFFd w61
Ter gfFez A77 & | 3w fawa F D
a9 A FE S awai 7, 0F eFATAm
F I® T AT X AATET |
& AUl qeFlT 5 (e e w3 §
g frafaea & f @ 9% o1 sror
fearg v 2 fa gary eeftm el
FY T & 1 Felvr word Favataren
¥ frear &1 weerw Adt ¥ WY T egaAl
¥ I AT AT raw § | wfuw qag
A ¥ 7T F waAt wgww & gy weq
fF d 3T F ogWE FE W
527 ®L |
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Wt fema qeaTaw  (wEEgR)
Tq WEIA, T® §IEGT A Fgr w
fomer % &¥ar & Trorifr AEY s sfEd o
W fawg o & wodt g@ et 4 g
afer & ag qum f& & =mw 6K
FAT & G ¥ ToeAtfa ¥ svar gArfRa
Mo g K ag adi vz wwar g fF
wgF o «f wvren 1 frafe & A
o YT & d7 qodfe gw 0t @,
afsr fee ot & g o sem fE
wrrar arga foear ¥ #9 & ¥4 =g
AT |

Tgd # |rerdar %1% ;e faan
Fasa FwwFgm | & fovear et w1
T g8 fae & 77w fawr @ g
wEg AW o & AT 7 9 Wi
# 1 & wgar g € & 7 7w g o &)
az @1 fas grzadr fmar & faaa e
& sHaT AR fagi mar & 3o ATa |
sfFa gdwa g8 & fF ggr foedst
F w15 Awer A& fear w@r & sreAdy
= fFaq & = &1 o 1 fema
&1 fa g 1 3@ Sy q1 £ fraw
F7 fimers £ @03 9@ | €13 9@ KA
foeF 1 W@ &9 & IM@ T4t F
T AFY ¥ | UF IRA foew #
feer ¥ F0@ Yo ¥ @t vy §
7@ fegam & oF xwd foaw godr
FH AT 97 FAT AT Yo TTFL FT
A T W fEEa o
AT (e gAY &7 qe4TE qT F47
W Yo FTH FT q@T AN AT
@ fegm & w9 aw  fawst
¥  Fewr Af FIAT & FHAT AT
WEAT AT q@AT & AT AT TH T W}
Wi 1€ Hged AT T@AT & | WIT
fay fF g qTe F47 g § | OF Wy
feaq A arar § A A ¥ A
3q faa wrgady &=t & foay weeT
AR & F AT A FT ST FHEET
FLET R WA 2 o e
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[ few geamw)

ITF TIW Qg § | T fgmma & faar
HATHT w94 A3 FqT F@M £ )
AT ¥ A owiwer fawr s @ aw
faee @ 7 4, a1 # o & damm
FT o W a0 @ fw 7 fema
T R WY AT IW A g

Fhamag dfs afam areean
AT T TAFA faeF A T A
T OF SS9 A F 1 Ig 9 Y AT 3
f fegema § gadt duadfy g9 &
TR At @it #r gfawa 33 & we
qRgE A g & =wA, wAAT A
afrafedt § 30 a1 33 ¥ 7w TT W
QXHTHE ®A HIAT AAT & | IH
feara & feggmarm &  forear wfemi
T qg §9 § T FEFAA E g F
ol g% 3o wfawa ar 33 wfawe @
Yo wfawa @& me7ar adf a7 o §
TH T AT ;T E 1 Fog WY forerr AT
fegemma o1 we AR g & Ame
[T AT 4T ZT AT I TE T A
@@ =ifga fa sw orw a9 & A=
&t 77 fegema 7 famrar g2 %
T[T, FF FT AT FAT FW | AT FAL
A A FL g% §Y qaAT AT qAO™H &
WA ¥ @ W A FB W FERT g
G e A

% WIAHT §IE . W 067 F%
FFT & |

ot femm qzamae : WR W W
foriry @1 sl @1 g 9ET #%
&, O/ WA & FRL | eI F;
T % o faw oafa & e &Y
Fferw a7y o Y 39 ET § T4 AT
qg A &HAT ¢ | AT g ¥ fqa
qi= a1 &1T W & (94 TF SUeTCa g
FATAY wfed | gl Tt & faefesi
#1 A< ferat #1 % wv gfeeat
% el § g% | g oF ¥ qEd
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A g9 {AU F grU €1 AW F AT
dar aforg | w3 @ arewdr foar o
merTarn, o f@ (e qa= % 4=
fawrsr, smia® ¥ woma w8 aadr &
a9 a% fawafaaeat & o & a9 a9
AT FEA F FE RGN ARG @R | oA
7% gy fmerr w7 Averen s
qEr gt & a7 9% fawfaaregi &
FIT TG T4 & frg gl sem
¥ fafe afaq faga a3 &, anfaw
a4 & fau ag). afefas am & f=a
&), fadfe fanv= 799 & fog 42850
w7 & qEEd fmar @ qra
M A AT 2 97 7% fegena W
wfawr &1 fasra 787 g1 awar 31

gy fwear ® Fr FEifEr §
39 T At Fedt @ fFar 9@, 99w
nEEqar @ g | & 77 99 fgw #+v
AN FT G E | F X gF AT
wfaqi & ag 3y &7 awan g fv qwdr
&Y ag fz7 sriem o et o w e
FT T=AT WL WA FT qeAT 0F fwEw
¥ WIEHL &6 § AT, Wew He
fFem & adl |Fn Fw ¢ A LA
% 1w & avai # F9 A9 7 92 A0
grar oifgd | fegemma & faaw &=
AR cEEiER ok R k|
g wifgd, 39 ¥ 3= v 7 g
Ffgd | gL uF T=¥ i oF fEew Y
farer frereft =nfed | oo o &1 arfaw
@ & for foa ot ofeos = &
IT T WY Fi GeH FIAT ge, foa
g = § 3T F1 Wt Tw FEO
gom, wgfafawa @ W dgw &9
W F a9 FF w1 faer w3
o foe & @ § awgefa § =9
FY W WefY & a9 #7 ogq & foq o
o, an faq wedt wrAr sfgd o
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T & grafeag & arew £ awEmn |
KUY & ATy FY FEET W TR ¥
TeA L EE R | g AR | S wifEw
AT A01 TEY A TEY E, ATf AT AT
F41 A 73 7H § | THFN OF T A
& i fergemr am %€ Rt v, sy
& ATeAH H HTMT g4 AT Ag fF9
FR § & | ag (it #19 ° A .
a1 fEeT ot T oTm H, oA ¥
awsar g 7 W omwwm @ e &
v  wae & fadr o7 vy qw A
W UF HAGHT JTET a4 arar & #W
gg afeadt 8 71 ag 9T ¥ 42 #¢ foam
9z F gSifawiar 51 efama & argar
gifge %% a%ar g 1 afeq s I #
F1§ AT qIEAT WRAET BT F a3 F7 o4
& FX 9@ ifE TP 97 "eAw
it g | fasafaaeg Y #i Gd
T qier i 0w FA ¥ fAa 3w
S FT HTRT Ay qEAT & 1 7HfA
wregw & AR { ayd go # g v
g § & faar o= 7 = 7 @
wqu fear & IEF1 a7 FIET Gl
A ema wwfaa fear g SRO# R
F@T E | wr fegeam  #
famr o wegfa & fawa o0 § ar
g W1 A Aweqn g €W 0T |
9 TE AET Y FHEAT AEN GAPE! 9
@& fegmam & fown w1T aewfa &
fawra &1 w0

fae woft & wew § o T i
§ 99% wearw ¥ IradT & g0 § w3
g 5 ag gt st gadt andm
weTHl & v g dar 7 5% 1 '
FEHAT 931 FTET § A7 HAST W WA
WIATHT ¥ 19 goant gar Fifory | faed
T T ZED AT W F A
ZERAT da1 W £ s T #ifae

&% T, & g afww, fegeam
# 9y e § 9% o frdea s
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g7 Wgar g f& 4 g feedt w1 vg
waT gud, feedr #iT 9T § 4 dd
FIF NICT £T UL F SIS 7 IAAN |

a7 & foen & wmeaw & @ag ®
3e F&A weql £ | fOer war { g2
feq 92w A qWT H S UF T3A &7 9O
fear @1 SERr 9T § W wH
&= STEaT g 1| 99 §9a 7g T9i gt
@ 41 f& =9 odmEt § i SO
deqr H OUeH Zid @ | UF #eey d
ug 93 Femm a1 fF F;v sust 71 awg
A ST ALF FA LY 9T §, ATAT F
&, 3at fog ot # &9, |1 wisy
T WARAATHI FT T I A T I G
R/IT Fa1 AIgATT forem F7 oAvRRw 1Y
H SRT AETHI 71 KFATT TGN (R
3n oHg foeir wAT ¥ @y 971 f' §
AT g fF e & wnaw § T
qgTé T T "gra 21, faer # srar
gRl0 ®fEw gw Wi a1 @ &0 oFar
& e & A1 @51 gWI | g fEaAv
wota 9 & fE foraar § fomd mremAY
ZE 2, T T W T 0FAT § qEw
FAET 2 | A FAT TF F ¢ AT TEET
wawa ag £ f ot S o § amuw
g @AM A AT ¥ AR ST
¥ guern § fF agt o aneaw A7 aane
2, faver =% %1 fewm gaw gwr gl 2
wifufsmamrissdrag
o5, ferernifagi &1 51T &= EAT E,
g §, »ir $9a 9z faenamy, ST 7
A &TH g AT AT THE A
SET | TR faear & wreaw & Ao
W 39 F@ ¢ 3AE faen WA 95 )
farert & aar & A1 H feegeama ¥ fean
ZOT &4 § 7109 § TASH qAETE
' | gUFT TEIE AT SIFT A fen €
e ¥ f o g unegw & are #
o TE | feEr

‘oA & ¥ aran ¢ fergem
¥ famrit o &1 AfeRd @
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[ fewa qeamas]
aife w@ 3w & ag Ay W
£ | 7MY B AW ® WUA qATATY
wx & guAT giv | gfaar o
fomdt WY srqaTd ff ar § @Y
wfewa aifeafaai &1 afamz 0T
dATat agy € 7

W oA & w7 fmem g4 &
QTHIT AWA FICTT AT qg A FT
& e B g1 AW |

o ¥ & uF ar fas= F are |
&g =rer g o faam & awiT e 3w
Fafr i wdi 2 s far gmam
170 2 1 TF FTF AT TATRHET F
faq watfalaal & memg &0 91 @ 2
T @Y ATE T g7 F94 & fAe
WA FT 37T VAT T TRy 7
ENH WAMT SEI T A AT 4T,
darfas o7 sty w17 § 97
g1 T & TR Tm fwirT 3T gwd
Y of | ST A7 grEEAT AFTT WU §
TR ATT T FD 0 HI3ET F AT
aF @M STAT | (AT 1 TRFT fgE
fafeT argg & T & ;1 HrAr
gy |

AT @At A1 g g ) wfar
§ & fagg WAl ® AT ¥ T3 wE
wEw g

e APRET - T WY A FY,
HTTHT 8T g T

it fvsrA qzaTaw ; wEqy WRIEY
A7 ST & o AT 92 aoA § ag
Y &z S g, afed ora § 2T aay
¥ arz Wt $ FET AT TR § |

fasg WiTAT & |vaeg § 39 (R
F 1 A s 2 1 A fasg et
FY 5y fmyé & 3aiy oar ®ear ATl
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¥ fagfm & a2 ¥ ¥ | gg < faew-
WA &7 anar A8 T amife @i
A IFT & arA, faRi fasart
AL 9T, TATLAT FT ¥ FAAT AL
q1 | 3% fAurg § A1 9gfa &7 gew
FTHET S 97T | WA WG QRIE !
ora & AT Aremrarae anfafada
# o ¥ A7 & a7 ¥ FH AR L,
a7 & faa7 oY w1 7w fAU aATET
qEAT §

Weuw WEYIW . Wiy (F5 &7 A
q Fany |

o fem qzATE
feal &1 A 4& g1

 facgw

UE W AT $FEN 4 (F ¥ fE
faaa qeg weams @ o1 fF o @
a0 & ngwdl 9 A% faie faar T,
FA%7 fFrgareAr ¥ fatmm w7 faan
T, YT FE AR FT TEAH 3 F faw
T A7 tEr AT | wT B AT
FtomwFl Tw oA W (mwrd (ww
ST | TRW WA RT Gedd ame
Faoqr 1 fog 9 araEy eoqr a=t-faar
Wi TFT 9T, ' FT faAr T4 o1 gawr
T 4 9T & I8 HEqT H A wAyIIF
4 7 ITLATT F I ALY TAAT AEA G
FAFT A faqn aam

Weas WENT ; HOET g0 OHT Ay
AT FEAT AqUET | WY T "X
A F T T ¥ A B 6 ¥ w
1 qiferamife 7 #7 37 ¥R 9T fa=T
FAT ALY 81 Y 0T & 3w oA A i
ar Fgr &

Y e wEame ;o #R fady
sqfa 1 AT @1 fear | F A 4
agr & {7 o sdear fsim qv 7aEad
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fafredt @rai svar &% FT T3 2
AT a@m T fgar agr

¥ arq arg & yg wy FZAT I18aT
g f& agr fqqf @t a7 w@r & @iwa
faenfaai &1 Fear gzt @r @r &
7 gaE  f faronar & at #@
TF FEIfarae gAY FTEIET Al |

Shri M. C. Chagla; Mr. Speaker, Sir,
may I in the first place express my
deep gratitude to the hon. Members
who have made king references to

me? I am indeed very grateful to
them,

It is almost axiomatic today to say
that education is the most important
investment a country can make. It
is an investment in human hecings.
Indig has vast physical resources, We
have minerals, iron, coal. etc. We can
produce power. We have large
rivers. But we have also a very
large man-power—460 millions.—
and, to my mind, the utilisation of
our humap resources is infinitely
more important than the utilisation
of our physical resources, May I point
out 1o this House that even our eco-
nomic development our very indus-
trialisation, is bound wup with our
progress in education. But education
is much more than that,

The Prime Minister, on the
August, 1947 used an expression
which has not onlvy become famous,
but historic. He said that the country
haq an assignment with the destiny
and 15th August had arrived for the
assignment to be kept. May I say
this that education ig the working out
of that destiny? Education must be a
refluction of the social and economic
purpose which we have set before us.

15th

When you look at the figures, you
will find that in our country, invest-
ment in education is very poor, I
will give you the figures which will
surprise this House, We are spending
Rs 348 crores on education in 196%-
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64 which works out at Rs, 7.4 per
head of population. In 1963-64, the
total governmental expenditure, both
Central and State, was Rs, 3,035
crores Educational expenditure, thus,
works out at 11.4 per cent on educa-
tion. Compare this with other
countries. Japan, for instance, gpends
21.4 per cent of its total governmen-
tal expenditure on education. Let
us look at 1t in a different way. In
1963-64, India spent only 2.3 per cent
of its national income on education.
This is about the lowest in the world
and we are sharing this honour—if it
is an honour—only with Pakistan and
Indonesia. Japan spends 5.9 per cent
of its national income on education.
The United States of America rpend
6.2 per cent. England spends 53 per
cent, the German Federal Republic
4.9 per cent and the USSR, which is
forging ahead, is spending 7 per cent
of its national income on education.
I need hardly emphasise the fact that
there can never be too much spending
on education, The young boys and
girls of today are the hope of the
future, the guaraniee of our progress
towards a prosperous and just society.

Now, Sir, I might make a refernce
to the re-organisaton of the Ministry.

As you know, the Ministry is now
one. We had two ministries, the
Ministry of Scientific Research and
the Ministry of Education, They
have now been combined into one.
I take the view that this is a very
welcome step. It is a logical and

rational step. There was an irratio-
nal bifurcation between the two
ministries. My hon. friend, Shri
Mukerjee, asked: doeg it mean down-
grading of science? I say, no. It
is upgrading of science because I can-
not understand how you can keep
scientific research outside the purview
of education. What would education
be if in its content you do not have
science? Therefore, my hon. friend
ther need not have any apprehension
that we will attach less importance
to science, as I shall presently point
out when I come to the question of
science,
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In my opinion, this country cannot
progress and will not progress unless
we attach the greatest importance to
science. Well, I do not always go to
USSR for comparison. but may 1
give this comparison in this case?
Why is it that USSR has shown this
pre-eminence? It practically started
from scratch, If you look at the edu-
cational sytem of USSR—and I have
been talking recently to the two
ministers who came here—you will
find that it is because from the very
start they had a crash programme in
science,  They started science in
schools for all boys and girls and one
feature, of education was scientific
education. That is why USSR occu-
pieg its pre-cminent position today.
In my opinion, if we want to do the
same, if we want to go shead, we
must zlso attach greatest importance
to science,

I have just now talked about the
re-organisation of the Ministry. May
I say one thing more? My ambitions
are not yet satisfied. I want all edu-
cational activities to be wunder one
umbrella and ther should be no fra-
gmentation of education. We still
have agricultural and medical educa-
tion under different umbrellas. 1 as-
sure you, I do not want to extend my
empire; I have quite enough work on
my hands. But I think in the interests
of education, fragmentation is wrong.
You cannot deal with education in
parcels or in different blocks. You
must look at education as ome inte-
grated whole and you will never
achieve that position unless, as I
said, all educational activities are
brought under one umbrella.

Then, the story of education in the
last few years has been a wonderful
story of expansion. If you look at
the first three Plans, you will find an
unprecedented expansion in all sec-
tors, gpecially in technical and pro-
fessional education. I do not want
to weary the House with figures, but
may I just give @ few figures, Take
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elementary education age group 6 to
14, In 1950-51 there were 223 lakh
students. In 1965-66 we expect 630
lakhs, an increase of 186 per cent. In
sccondary education, the age group
14—17, the enrolment was 12.2 lakhs
in 1950-51, In 1965-66 we expect an
enrolment of 52.6 lakhs, an expansion
of 331 per cent . In colleges of arts,
science and commerce the enrolment

in 1950-51 was 3.3 lakhs, In 1965-
66 the expectation is 122 lakhs, an
increase of 270 per cent. In techni-

ca., professional gnd vocationa]l edu-
cation in 1950-51 the enrolment was
98.000. In 1965-66 thc expectation
1s 4,60,000 an increase of 369 per cent
the highest increase in any sector of
education,

I am not one of those who is wor-
ried about expansion. Expansion is
something which is in the right direc-
tion. I think in a democracy every
boy and girl has a right to be educa-
ted. Poverty is no crime and pover-
ty should not debar or prevent a
student or a child from going to
school or collge if ke or she wants.
We have a large scheme of merit-
cum-means scholarships, If children
do not have the means, wel] they get
merit scholarships provided they have
done well in their cshools or colleges.
The State must provide for the edu-
cation of every child which asks for

education. The State cannot and
should not plead that there is no
room in educational institutipns.

Therefore. I am  attaching a great
deal of importance to correspondence
courses and evening classes so that
those who cannot afford to go to
schools or colleges or full-time col-
leges, can learn through correspon-
dence courses or through evening
classes

Education should not be the prero-
gative of the rich. I want that in this
country every student who wants to
learn, who has the capacity to learn,
should be given the necessary educa-
tion. That is the first and primary
duty of the State. If we have not
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got enough buildings, let us have cor-
respondence courses. If people can-
not go to full-time coleges, let us
have part-timt or evening colleges.

Shri Tyagi: Is there any age-limit?

Shri M. C. Chagla: No age-limit.
But my hon, friend is fay too well
educated to need any more education.

I have heard a lot of criticism in
this country against corespondence
courses and part-time classes or in-
stitutions. Bui if you look at the
figures, for the United Kingdom and
the USSR the Housc would be sur=-
prised at the large number of stu-
dents who are now being educated in
those countrieg through these
methods.

Hon. frieds will remember—I do not
know whether they will—that Mr.
Harold Wilson, the Leader of the op-
position in England, as soon as he
was elected the leader, said, “If
Labour comes into power, we will
have a university of the air”, What he
meant was that he would teach
students through the radio without
their going to any institution at all
so that edueation should spread as far
as possible,

But you will find that in spite of
these figures that I have given you,
India iz till not a fully educated
country. Far from it. We have yet
to provide compulsory education to
the age group 6—I14. Only 80 per
cent of the children in the age group
6—11 are at school and only 32 per
cent in the age group 11—14. The
number of girls attending school is

still less. It is not g very pleasant
picture. Only 18 per cent of the
children in the age group 14—17

attend secondary schools. In advan-
ced countries the goal now ig to pro-
vide universal sccondary education.

May I here pay my compliment to
the Government of Madras? The
other day when I was in Madras the
Chief Minister told me that he’ had
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just then carried in the Legislature
a measure by which education would
be free right upto Matriculation. I
sincerely hope that other States will
follow that noble example,

Shrimati Yashoda Reddy: Andhra
has done it as far as girls are concern.
ed,

Shri M. C. Chagla: I am very glad.
1 will assure my hon. friends that 1
attach more importance to education
for girls than for boys.

Shri- Tyagi: That is unconstitution-
al,

Shri M. C. Chagla: Unless we edu-
cate our girls......

Mr. Speaker: Then, like Andhra,
hon. Minister is also partial towards
women,

Shri Tyagi: That is unconstitu-
tiona]; there cannot be distinction.

Shri M. C. Chagla: That is an old
partiality I cannot get over,

Even in university education our
enrolments are much below those in
advanced gpountries. Facilities for
vocational, technical and professional
education at the secondary and col-
lege stages are probably the lowest
in the world and so, expansion must go
on probably at even a faster rate,

But having achieved this expansion
the time has come when we should
also think of quality and of consoli-
dation. Forces have been generated
which cannot prevent expansion from
going on and we will reach the tar-
get laid down in the Constitution
within a reasonable period of lime.
But, as I said, we must now take
stock. Jook around us and see what
has happened as far as quality is
concerned, For national develop-
ment, I need hardly say, we want
both quantity and quality. I have
heard some hon. Members say, what
does quantity matters? What do aca-
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demic standards matter? What does
scholarship matter? With respect, I
do not agree with them.

How are we guing tu achieve
quality? That will have {0 be done
through 'beiter ,teachers with better
scales of pay and old-age benefits,
better general education and profes-
sional training, better conditions of
service and social status, improved
curricula, téxtbooks and teaching
methods; provision of adequate buil-
dings and cguipmeni; better super-
vision and more aid to students
through school meals, schools hecath
service. supplies of books and colthing
and scholarship where necessary, Ul-
timately our aim should be to provide
institutions in India which  would
compare favourably by any inter-
national standard.

Why do our students go up to
United States, United Kingdom
USSR? It is because they find that
they have better institutions there.
better atmosphere for research, better
facilities. 1 want g day to come when
in India we will have the same facili-
ties for the highest training that are
to be found today in the United
States, United Kingdom or USSR,

Something was said about scholar-
ships, We have accepted it as our
policy that we must search for talent
and encourage it. This means the
initiation of a large programme of
scholarships. I think, one hon, Mem-
ber said that it was rather disappoin-
ting. 1 have got the figures and they
do not bear out his pessimism on the
subject, In 1963-84, the scholarships
for scientific and technical education
cost us Rs. 56.44 lakhs and the num-
ber of scholarships given were 2720.
The budget provision for 1964-65 is
67.13 lakhs and the number of scholar-
ships is 3,500. On scholarships
in general education, a sum of Rs.
472.14 lakhs was spent in 1963-84 and
the number of scholarships Wwas
1,00,500. In this year’s budget we
have provided Rs, 53.80 lakhs and
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the number of scholarships is 1,11,500.
Apart from the general scholarships,
every students of the scheduled caste
and the scheduled tribe gets g sc-
holarship at the university stage. The
number of such scholarships was.
only 655 in 1847. 1t is now more
than 60,000 because we must bring up
our fellow countrymen who are des-
cribed as scheduled castes. I have
alwayg felt that we owe them a deep
debt. We have treated them badly
in the past and 1 think we must
make atonement for what we did in
the past.

Apart from the national scholar-
ships we also give loan scholarsips
But we are now going to take a de-
cision on this. These loan scholar-
ships are very harsh on the students.
If you give a loan to a student and
expert him to start repaying it by in-
stalments as soon as he earns, it is
a burden which he carries, and I do
not want a youngman to start life
with this debt. I have bheen told
that in the Ramakrishna Mission, they
give scholarships bug they take a
moral assurance from fhe boy that if
he can, he will pay it back or he will
help one student to be educated, !
am informed these moral assuran-
ces have worked a very well A
large number of students to whom
they are giving scholarships have
stood true to their word and have
carried out these moral assurancces.

Then, there are a large number of
Indian students who go abroad every
year on scholarships instituted in
collaboration with other  countries.
Similarly many foreign studenis come
to India for special studies under our
scholarship programme on an ex-
change basis. An hon, Member there
said:- Why do we spend so much
money on giving scholarships to
students from abroad? May 1 point
out that our students receive scholar-
ships of ten times the value of the
scholarships we are giving? The
scholars who come to this country are
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from African countries ang Asian
countries and I think this is a great
help to bring about better inter=
national relations. I hope a day will
not come when we will not bpe
able to throw open our doors to our
friendgs in Africa or in Asia. As far
as the secondary stage is concerned,
the provision of scholarships is the
responsibility ol the State Govern-

ments. Here much greater  action
is needed, But the problem is being
examined,

Now, Sir, the next question I will
deal with is the question of training
of teachers. The crux of the quali-
tative  improvement of education
about which I have been speaking is
the training of teachers. I need hard-
ly say that the quality of students
depends on the quality of teachers.

I agrec with the criticism which
was made here that the teachers are
very badly paid. I know it., I sympa-
thise with them. 1 think that theirs
is a very hard lot. But what can we
do? The Ministry is prepared to give
50 per cent grant to any 'State which
will raise the salaries of the teachers.
Some States have responded to it:
some have not, and I shall give the
reason why they have not responded,
when I come to deal with the question
of matching grants. In the universi-
ties, we are giving 80 per cent grant
for raising the salaries in the univer-
sity colleges and 50 per cent in the
other colleges.

1 think that the only way to push
ahead with our education is to have a
‘crash programme’ of teacher-training,
and 1 assure this House that I shall
do all I can to bring about improve-
ment in teacher-training.

Dr. M. 8. Aney
many colleges have
of that concession?

Shri M. C. Chagla: I have not got
the figures here, but it is a fairly large
number. There has not heen so much
difficulty about university colleges,
though there has been same difficulty
about afiliated colleges because, ag I

(Nagpur): How
taken advantage
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said, this matching programme causes
the difficulty.

At the elementary stage, the main
weaknesses are two. There is a great
shortage of training facilities and the
quality of training institutions leaves
much to be desired. A detailed pro-
gramme has been drawn up, under
which training facilities will be ex-
tended from 160,000 seats to 360,000
seats in five years, and at the end of
the Fourth Plan, the annual output of
teachers from training institutions
would be about equal to the additional
demand for teachers. Simultaneously,
the quality of institutions would be
improved and they would be brought
in close relationship to training insti-
tutions at the secondary level.

I am also anxious to start a new
experiment. I do not know how it
will work, but I attach great import-
ance to it, and that is to start corres-
pondence courses for teachers. We
want what is known as in-service
training; while the teachers are ac-
tually teaching, they should go to ins-
titutions and do some work, but it is
very difficult. But if we can have a
successful correspondence course so
that the teachers can learn at home
and improve their education or im-
prove their knowledge, it would be a
very fine scheme.

A State institutions of education has
been established in every State. Its
responsibility will be to improve ele-
mentary education with special em-
phasis on teacher-training. Similar
action is contemplated at the secon-
dary stage also. In consultation with
State Governments. we propose to
examine the possibility of building up
an organisation, both at the Centre
and in the States, for the maintenance:
and co-ordination of standards in tea-
cher-training and for fostering the
development of teacher-training insti-
tutions. If necessary, this organisa-
tion may have a statutory character to
enable it to function fruitfully in rela-
tion to universities and the University
Grants Commission.
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Now, I come to the question of secon-
-dary education. In my opinion, this is
the most vital sector in education. It
prepares students for universities and
also for middle-level responsible posi-
tions in all developmental sectors. As
I look at the picture today, our prob-
lem is this. There is too much pres-
sure on the universities. Practically
every boy who passes the higher se-
condary examination wants to go to a
college because he hag no other ave-
nue. Therefore, the duty of the State
is to give to the students alternative
avenues. Then only you will be able
to take away the pressure from the
universities. Let me give an analogy.
Why do we want industrialisation in
this country? We want it because we
say there is too much pressure on land.
We wan* our people to go and enter
industries. small industries or big in-
dustries. It is exactly the same posi-
tion in education. There was only
one avenue in British times and there
was no other avenue, and everybody
went to the college. But today we
must provide alternative avenues and
facilities to our students. The propor-
tion of students taking vocational
ecourses at the secondary stage is only
12 per cent, the lowest in the world.
More and more studenis have to be
diverted to technical avenues through
the follownig measures.

Let me tell you what measures we
‘have taken. Junior technical schools
have to be increased. These are 76
now. An equal number will be set up
in the next two years. There are 13
polytechnics for girls now. During
the next two years, their number will
be increased to 24. Other wvocational
course: have tg be introduced. The
Centre must evolve a broad national
policy in secondary education within
which States could evolve their own
pattern to suit local conditions.

Now [ was told about a uniform
policy in education. 1 shall deal with
this a little later. But you are aware
of the difficulties. Tt is a State sub-
ject. We call Education Ministers'
Conferences, we discuss this at vari-
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ous levels. Various decisions are ar-
rived at. But I am afraid they are
not always implemented. But we
have now achieved a broad pattern of
secondary education, and that broad
pattern is this: Before the Mudaliar
Commission’s Report, the schooling
period in different parts of the coun-
try was different. although the output
was considered equivalent.—10 years
for all northern States, 11 years in
composite Bombay, ang the southern
States and Bihar and Orissa, and 12
years Assam. The spirit of the recom-
mendations of the University Educa-
tion Commission and of the Mudaliar
Comimission was that at the school
leve! the content should be streng-
thercy and diversified. Secondly, stu-
dents entering colleges should be
maturer in age and knowledge. With
these objects in view, the following
pattern of education was recommend-
ed by the Mudaliar Commission: Pri-
mary period of study 4 to 5 years;
middle school 3 years; secondary 4
vears and the first degree course 3
years. On the basis of this recom-
mendation, the CABE recommended
the following pattern as the pattern
of education tp be adopted: elementary
education 8 years; higher secondary
education 3 or 4 years integrated
course and first degree course 3 years.

Theretore, the pattern which we
have adopted in Delhi is 11 years of
secondary training and 3 years for the
first degree course. although we have
put forward as a distant objective that
the period of study in schools should
be 12 years, and 3 years for the first
degree that is, 15 years in all.

May I say this, that it is not so
much the wyears that are spent in
secondary school that matter as the
content of the education you must
give. You may have twelve years or
thirteen years, but the question is,
what is the curriculam, what is the
content of the education? What are
vou teaching your boys? The other
consideration is that our boys go to
the university when they are not suffi-
ciently mature. I think in an English
University they cannot get in unless
they are 18. Same is the case in Ame-
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rican Universities.
age limit.
14 or 15.

Here there is no
A boy can go to college at

Shri K. C. Sharma (Sardhana): In
Delhi, it is 17,

Shri Barrow: 18.

Shri M. C. Chagla: Some Stuates
have an age limit; others have not. As
far as my State, Maharashtra, is con-
cerned, 4 boy can just pass matric and
enter college.

The Minis‘ry has started a scheme
of Central schools meant primarily for
the children of defence personnel and
civilian employees of Government. [t
would also serve the floating popula-
tion and those who desire such educa-
tion. The target is to set up 100
schools in different parts of the coun-
try. These schools would have Hindi|
English as media of instruction. 20
schools with 12,000 students have al-
ready been set up, and 37 more will be
s¢L up next year.

It is necessary to develop selected
Central schools as very good institu-
tions, internationally comparable on
the lines of the centres of advanced
study which are being set up by the
UGC at the university stage.

My hon. friend Shri Pattnayak said;
why should you have schools which
differ from one another? You must
have a dead level of uniformity.

Shri Kishen Pattnayak: I said at the
primary level.

Shri M. C. Chagla: I am sorry, then
I misunderstood him. T am very glad
to hear that the hon. Member does not
disagree with our policy.

At the secondary leve]l we should
have rome first class schools.

Shri Kishen Pattnayak: I would ex-
pect an answer to that.

Shri M. C. Chagla: The UGC now
is concentrating on what it calls cen-

2436 (Ai)LSD—8.
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tres of advanced study. It picks out
a particular faculty in a university,
and says: this is fairly advanced, we
will spend a lot of money asd make
it a first class faculty. Similarly. our
idea iz tg pick out certain schools, and
make them first class schools, where
vou have the highest standard. but—
this iz an important ‘but’—they wilk
not be meant for the rich, they will
not be pockets of privilege. We will
send to these schools our best stu-
dents. If they are poor, we will give
them scholarships. Therefore, the
House should rest assured that if we
start these schools, if these schools
are public schools. it is not for the
purpose that they should be intended
for the aristocracy or pligarchy or the
rich people,

An Hon Member: Of course, they
are.

8hri M. C. Chagla: The next thing
that has got to be done is that text-
books have to be improved. Progress
has been handicapped at present oy
vested interests. It is necessary .0
prepare textbooks at the national
level. The National Council of Edu-
c2tional Research and Training is pre-
paring textbooks for secondary schools
with the best talent available at the
national level. These will be circu-
lated to the States, whp may adopt
them with necessary modifications.
Textbooks are being prepared in his-
tory, mathematics physics. geography,
commerce, agriculture, chemistry, bio-
logy and technology.

I would like to deal with the criti-
cisms made by Shri Masani about text.
books. I am a great believer in ex-
periments in education. You must
have experiments, otherwise vou can-
not advance, As in science, there
must be experiments in any subject.
But I alsp attach great importance to
textbooks, because they leave an im-
print upon the minds of young bhoys
and girls, an imprint which would last
for ever. And I want textbooks to be
so prepared that the young boy or girl
realises the unity of India, its great
cultural and =piritual heritage, i
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philosophy, its policies, its great nation-
al leaders.

I agree that textbooks must be ad-
justed to regional considerations. As
I just stated. in all these subjects we
are preparing first class text books,
and seading them out to the States,
asking them to translate them in the
regional languages, so that we have
some sort of uniformity, and we are
sure of what we are teaching our boys.

Turning a little more in detail to
what Shri Masani said about text-
books, I do not agree with my hon.
friend that the situation would be bei-
ter f it was left to private enterprise.

Shri Ranga (Chittor): Alsa,

Shri M. C. Chagla: I do nol think
there is any point in suggesting that
the standards have gone down because
there is a sort of State monopoly.
“yat we reed is that both the State
#nd oth-r publishers should send the
textbooks, anq there should be a pro-
per Tewint Committee, which should
decide wh.ch is the best bank to he
.prescribed,

Shri M. R, Masani (Rajkot): Quite
right. There should be competition.

Shri M. C, Chagla: The quality of
textbooks depends upon—let me put
it this way—four factors: the subject
knowledge of the specialist working
at the highest level, the skill and ex-
perience of the best classroom teachers.
the collaboration of the best illustra-
tors and the best nroduction by prin-
ters and the use of best paper. Un-
less these four factors cobine, you can-
not get a first-class textbook. What
we are doing in Delhi is to combine
these four to produce the finest text-
books that educational research can
make possible.

Shri Ranga: Here it sounds well.

Shri M. C. Chagla: Let us see
what we have done wbout text
beoks at the university stage. We

" mre wirknig with three coundties, Uni-
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ted States, United Kingdom and USSR
to produce cheap text bookg for uni-
versities. The hon. Member said that
a book on medicine costs Rs. 40-50.
I am conscious of it; I know how diffi -
cult it is for students to get text books:
I know how people queue up in the lib-
rary to get one or two copies that are
there; it is a shame and a scandal.
We are trying our bost to see that we
have cheap reprints through the help
of these countries. . , (An Hon, Mem-
ber: It can be done). It can be done
and it will be done. As regards the
secondary stage, I have already men-
tioned that we have set up panels of
the best experis and text books are
being prepared. In the elementary
stage, 1 am sorry that no work has
been undertaken so far and the work
has been left to the States; we have
advised the States that they should
produce text books on a no-profit-no-
loss basis and 1 recent survev showed
that except for one State. all the other
States were following this policy and
charging a small margin of profiL ...

Shri Ranga: Yet prices are going
higher and higher.

Shri M. C. Chagla: Quite; I think
one legitimate criticism Mr. Masani
made is that prices are high and
therefore they have pirale editions
The main selution  is tn  bring the
prices down when it would not be
profitable for anybody to pirate these
editions or plagiarise them. There is
something more that we have done.
We have becn able to vbtain a gift of
200 tons of paper from Australia and
8000 tons from Sweden and this paper
has been sent to the States 1o print
the text-books so that they could be
sold cheaply. Wg have been able to
get three printing pressez from West
Germany: they would be set up  at
Mvsore, Bhubaneshway and Chandi-
garh ang useq for production of books.
When these presses start functioning
they will help to improve the quality
of the text books and to cut down the
prices. '

T was rather surprised to hear the
sentiment that legal compulsion will
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not be the answer becuuse vou cannot
legislate against humap nature, I
suppose that Mr. Masani legitimately
could use that argument with regard
to prohibition. I do not know that
pirating of books was part of human
nature (Interruptions). The
deputation from Bihar to which Mr.
Masani referred waited on me; I
pointed out them that we should get
the law amended. Penal Code was a
concurrent subject and the State of
Bihar can easily make the offence
cognisable; they can take it up and
legislate. Apparently Mr. Masani has
got the facts and the easiest thing in
the world would be to suggest to the
States to make his offence cognisable.
What is happening today—this is what
T wag told—is that bookstalls have got
these books; they could not be arrested
because thev answer: we do not know
that they were pirate eaitions. If it
is made cognisable, the bookshops can
be raided and you will be able to put
down this evil.

Reference was made by an hon,
Member to the establishment .of a
Secondary education commission on
the lines of the University Grants
Commission. I welcome that idea; I
have been thinking on those lines and
my view is that the only way to up-
grade secondary education, to improve
its quality, is to have a cummission
like the University Grants Com-
mission. The University Grants Com-
mission has done a splendid jab under
its very able chairman, and but for
that Commission I do not know what
would have happened to the standard
of education in colleges and univer-
sities. But the difficulty is, the Con-
stitution. I do not know whether we
can have a Secondary Education Com-
misson.. The University Grants Com-
mission was establishej because of
entry 88 of the First List Schedule
VIO of the Constitution, which talks
of higher education. But whether we
can have a similar Commission for
secondary  education which is not
higher education is a matter to be
considered
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17 hrs.

Shri Ranga: Why should we wait?-
Let the Centre give satisfaction to the
extent that power is given to it. Why *
should it encroach upon everybody
else and say we are more efficient than
the State Governments? We are just!?
as ineflicient as they are.

Shri M. C. Chagla: Subject to this, -
we dn propose to take up some pro-
jects, and help them as centrally-
sponsoreq projects. I assucve my hon, -
friend there that we will not interfere -
with the States if the State; are pre-
pare- to do a good job of cducation.

Shri Ranga: They arc doing it .
acrording to their judzement.

Shri M. C. Chagla; I now come to
the question of Hindi. Let me first
give an assurance to this House which
some times looks at me with suspicion |
on thi:z subject, that T will give my
full support. full-hearted cupport, to
the propagation of Hindi in this
country. That is the Constitution and.
we must all be loval to the Constitu-
tion. '

Shri Kishen Pattnayak: Why don’t
you make Hindi and other Indian.
languages the medium of instruction
at the university level?

Shri M. C. Chagla: 1 am going to’
deal with that question. I request the '
hon. Member to be a little patient.

Mr. Speaker: He is too
have paticnce?

young tot

Shri M. C. Chagla: Let me point out
what schemes we have undertaken for
the purpose of supporting the propa- .
gation of Hindi. We nave under pre-
paration a consolidated glossary of
technical terminology; rather, it is
published. Then, the terminology im
seven basic science subjects has been
finalised and is under print. Work on
other subjects is in progress. We have
a large programme of producing booka
in Hindi ang the first list covers more”
than 300 books; the progress has been’
rather slow in the past, but it will be
congiderably expedited from -the nextq
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year onwards. We give grants to the
State Governments for appointment of
Hindi teachers in the primary, middle
and secondary schools and for the
establishment of training colleges for
Hindi teachers in non-Hindi areas.

There 15 a compiam' that the pro-
pagation of Hindi is slow but we
must carry the whole country with
us. There 1s something more that we
have don= in this matter. We are pro-
ducing literature in Hind: especially
scient fic books, and we have extended
L. scheme to other Indian languages
also. and we are assisting i~e States
fo produce similar literature provided
they apgree to adopt the i{erminology
evolved by us as far a: possible.

Taen we we making free gifty of
select Hindi books whicn we purchase
in bulk to schools, libravies and
colleges in the non-Hindi Stales. We
are engaged on a projecl of preparing
a H:ndi encyclopaedia in ten volumes,
thr of which have been published.
Than we have a scheme of translation
and publication of the best bocks in
one Indian 'anguage to ancther and
publication of outstanding hooks on
emlture.

Now, may 1 make lwg appeals to
my Hindi-speaking friends if they
really want to see to the propagation
of Hindi? The first ig this They must
be more tolerant towards the non-
#Hindi speaking areas.

8Shri Tyagi: Agreed.

Shel M. C. Chagla: The second is—
that concerns me personally—please
try and make Hindi a simpler langu-
age. When Ganhiji spoke of the com-
mon language, he used to the word
Hindi-Hindustani. His idea was that
the language which we must evolve is
a language which should be under-
&tood by the common man. Let us ack
ourselves honestly: Is the Hindi that
we have evolved the language of the
common man?

Bhri Ranga: The words used by Mr.
Prakash Vir Shastri are easler for us
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from the south to understand than the
kind of Hindi that I find in the north.

Shri M. C. Chagla: Tuke the English
language. There was a time—-my hon.
friend who is a great sclolar of
English will bear me vut—when we
hadq a classical period—the Johnsonian
period with Lalin expressions: the
longer the expression, the better the
language. Today any English student
will tell you that simpler tne language,

the  better the Fuglish. 1 think
that is what we 1ust do
for Hindi. After a!l, we want Hindi

to be the language of this country and
we must have a language which is
understood by the larpe majority of
our people.

Shrimati Yashoda Reddy: As Mr.
Ranga pointed out, the Jlanguage
spoken in the north is more Persia-
nised or Urdunised. The Hindi spoken
by Mr. Prakash Vir Shastri contains
more of Sanskrit words and  that
language appeals to us, because the
South Indian languages have greater
percentage of Sanskrit.

Shri M. C. Chagla: Lot us take the
words from different 'anguages. Let
ug take words which are in common
currency. Let us pot eliminate words
because they come from one language
or another; if they have hecome part

of our common currency, we  must
accept them.
Shrimati Yashoda Reddy: Let  us

wait til] then.

Shri M. C, Chagla: One word abou!
culture, because I happen to be not
only Minister of Educaticn, and Scien-
tific Research but of Culture slso. [
have not got much to say about it. As
you know, we have three Akademis
which are helping to propagate cul-
ture in this ecountry. 1 have just ap-
pointed a committee to have the work-
ing of these Akademis reviewed. I do
believe that when you have auto-
nomousg bodies or independent bodies
set up, wo must have reviewing com-
mittees appolnted from time to time,
consisting of outsiders, who can review
the work done. It 18 not in dny Sense
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of criticism, but outsiders can see
more of the picture than people inside.
They can make new suggestions and
80 on. I wish to pursue this as &
matter of policy that the workings of
autonomous bodies under the Ministry
will be reviewed from time to time. In
this 1 will be a striking a sympathetic
chord in the heart of my hon. {riend,
Shri Tyagi, who is a great keliever in
it.

We are also  laking  steps to
encourage coniemporary  artists. 1
think their lot is & very poor one. T
am not one of those who believe that
an artist must live 1n a garret and
starve. Those days are gone. There
are many giftedq artists,; who really
nead encouragement by the State.

1 need hardly point out that our
programmes of cultural exchanges
with different countries heip to project
the image of India abroad.

I now turn to tecnnical education
Progress has been achieved in techni-
cal education in a very large way. In
1947, the number of institutions  for
first degree were 38. At thz end of
1966, i.e.. at the end of the third Plan,
the number wil] be 129. The annual
admission capacity was 2840. In 1966
it will be 25000. ‘The number of
politechnics and other diploma insti-
tutiong was 53; in 1966, it will be 287.
The annual admission to these insti-
tutions which was 3670 will increase
to 50,000. There were hardly a few
post-graduate students in 1947; in 1968,
the number will be 2,000. It is pro-
nosed to develop technical educaticn
further and three main schemes are
under consideration, namelyv, to
increase the size of engineering insti-
tutions, because a big instilution is
more useful and economic than a
small one, selecting bright students
and ploughing them back into the
-engineering institutions for the teach-
ing profession and manufacturing the
-equipment required in India itsel?.

Coming to science, the adoption of
science and technology—again this is
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axiomatlie—is essential for the elimi-
nation of poverty and regeneration of
social order. The teaching of science
has to be strengthened Loth at the
school and college stages. This im-
plies not only acquisition of scientific
knowledge but also the building up of
scientific attitudes which are empirical |
rational and secular. [ think one im-
portant result of a widespread teach-
ing of science is that we acquire a
scientific outlook, which means a
rational outlook, which means we test
everything bv objective evidence and
not by dogma or ideology or from er
cathedra statemonts.

Science talent has to be discovered
at an early stage and provifted with
adequate opportunity for full develop-
ment. The National Council of Edu-
cational Research and Training is
operating a scheme for discovering
scientific talent under which students
of secondary schools who have a
special aptitude are seclected and
awardeq scholarships. The scheme
wag first tried in Delh: and was very
successful. Tt has now been extended
to the whole of India, so that we pick
out young people from secondary
schools if we find a sciertific aptitude
in them, give them scholarships and
give them the best training possible.
These will be our scirntists of the
future.

CS.IR. ig the organisation at the
top for the development of scientific
research. It has 28 laboratorieg au'd
has grown into a big organisation. The
development of C.S.ILR. will have to
be planned. In particular, it will have
be brought closer to industry so that
science can be harmessed for indus-
trial progress. On the other hand, it
will have to be brought closer to the
universities also.

Shri Ranga: You may make its work
also to be reviewed by an independent
committee.

Shri M. C. Chagla: I have answered
that point, I think, in the Rajya Sabha
today. We have appointed a  wvery
high-powered reviewing committee,
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Two of its members are two distin-
guished scientists from UK, we
shall be getting a report within a
month or two. I heard some criticisms
about C.S.LR. from some hon. Mem-
bers. I will ask them to have patience,
When hon. Members see this report,
they will realise what finc work this
organisation has done, what fine
work our 28 laboratories are doing
and what wonderful re;earch has been
carried out in these laborator,es. I
need not say it mysc.f, becouse you
may say that I am interested. But
when you get this objective report—
not a single member of the reviewing
committee has anything tc do with the
laboratortes of the CSIR. they are all
outsiders—then you will realise what
work hag been done.

The hon. Member made a reference
to the Director-General. 1 have neard
about this and 1 shall lay a statement
on the Table of the House. I i: said
that the Director-General has spent a
lakh of rupees on furnisning his room.
This is absolutely unfounded. I have
gone into the matter and T have seen
the figures myself. For the satis-
faction of my hon. friend and also
other hon. Members of this House, 1
will lay a statement opn the Table
showing what was spernt on furnish-
ing the room.

about
and

Shri Kishen Pattnayak. What
irregularities in  promotions
appointments?

Shri M. C. Chagla: There are no
irregularities. I have a statement here
which showe that every director was
appointed through a high-powered
selection committee,

Shri HKishepn Pattnayak: The mem-
bers of the selection committee arc
nominated.

Mr. Speaker; Order, order.

Shri M. C. Chagla: If my hon. friend
will come to me, I will give him the
names of the members of the selection
eammittee, and he will be the first to
admit that the members....
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Mr. Speaker: There the hon. Minis-

ter is wrong, that the hon. Member
will admit.

Shri M. C. Chagla: Then 1 shall
proceed to the next point. 1 um
coming to a rather controversjal

matter, but 1 must deal with it frankly
here ang that is about the question of
medium of instruction. By natural
evolution, regional languagee  must
become the media of instruction in the
universities. There can be no doubt
about it. If you have your mother
tongue as medium of instruction in
primary schools and secondary schuols
it must follow that, by natural evalu-
tion, regional languages must{ becnme
the media of instruction in the univer-
sities,

Perhaps hon. Memnmrers do not krow
that USSR has got a more difficuit
linguistic problem than we have. We

have 14 official languages wrhereas
they have 15. However, they have
solved the problem. The regionil

lanpunges are allowed in cevery  Te-
public af the Unien., it —and (his <

an important ‘but'—the overall langu-

age 15 the Russian lanpuage.  Every
citizen learns the Russian Janguage

and. therefore, they have no prehlem

of inter-communication. The Russian
language be'ng compul=o~y, every
one in the USSR has to

learn that language, whether at the
school stage or at the university stuge,
and the problem thap faces us here
does not arise in that country.

Shri R. S. Pandey (Guna): Bul
Russian is not an imported language.
Here we have an imported language.

Shri M. C. Chagla: [ assure you that
I am fully awarec of that eriticism. If
Hindi can become the overall language
like Russian, there will be no problem.
We can go aheaq with the regional
languages in the uJaniversities, and
Hindi will be spoken all over Indix
and we will have a language of inter-
communication between State and
State, between university ad univer-
sitv and between scholar and scholar.
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Now, the South and Bengal are not
prepared to accept it. I wish hon.
Members of this House will go to
Bengal—] have recently been there—
and see the fcelings there, see the
atmosphere there. We have to carry
the South and Bengal with us. They
arce part of India. We cannot go ahead
withiput the South and Bengal join-
ing us in the progress. Therefore,
Hindi will only succeed provided, as
I said earlier, we use persuasion and
no! compulsion.

Now, let me put forward this pro-
position. Hindi is not yet ready to
be the medium of instruction in the
universities, especially in science,
because we have not got the books.
As T said we must go ahead, prepare
the text-books, make preparations. If
you ask me today Thonestly to say
whether Hindi can be the medium of
instruction in the colleges, my answer
if I were to be honest would be “No”
because we have not got the text-
books.

Shri J. P. Jyotishi (Sagar):
nol you entrust it to somebody?

Why

Shri M. C. Chagla: We are doing
the work.

Now, take sciences. Evep if we
have text-books, it is not enough. We
want the journals, which we have in
English. We must have people writ-
ing in Hindi on sclentific subjects. We
must have a scientific approach in
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Hindi, which is not there. We must
work for it. But let us have patience.
We do not want to ruin our standards
in scientific education by being im-
patient. That being the position,
English must continue as link langu-
age only so long as Hindi is not ready.

Dr. M. S. Aney: The hon. Minister
must explain how to work for it.

Shri M. C. Chagla: I shall say how
to work for it. Au.t  from link
language, it is an international langu-
age of great importance. Nobody dis-
putes the position that English occu-
pies in the world today. It is not our
language, we must have our language,
I can understand it.

Shri Ranga: I has
language.

become  our

Shri M. C. Chagla: Knowicdge is a
great asset which this country has.
Let us not throw away that asset.

Shri R. S. Pandey: Millions of peo-
ple in the viliages do not know Eng-
lish.

Shrimati Yashoda Reddy:
do they know Hindi.

Neither
Shri R. S. Pandey: 22 crores of peo-
ple are speaking Hindi

Shri Ranga: What about
out of 45 crores?

the rest
(Interruption).

Shri R. S. Pandey: The majority of
people are speaking Hindi.

Mr. Speaker: Let us hear the reply.
The hon. Members should have
patience.

Shri M. C. Chagla: I am not speak-

ing of the miliions of people who
speak Hindi, Telugu, Tamil and
Bengali. I have said that in the pri-

mary school and secondary school the
mother tongue should be the medium
of instruction. I am talking of a mil-
lion people who go to the university.
The question is, how do we impart
education to that group? I am now
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dealing with that and not with the
22 crores of people.

An hon. Member: What about
official work?

the

Shri M. C. Chagla: Even the regional
languages are not ready to play the
role of medium of instruction. Ask
any State. They will tell you why
they have continued English. They
say, "It is because we are not ready”.

Shri Ram Sewak Yadav (Barabinki)
The Centre is imposing it.

Shrimati Yashoda Reddy: This is
what comes out of intolerance.

Shri Morarka (Jhunjhunu):
Tami! compulsory for them.

Make

Shri M. C. Chagla: Therefore, the
transition from English to regional
languages in the universities must be
slow, deliberate and careful, slow in
the sense . . .

Shri Ram Sewak Yadav: Dead slow.

Shri M. C. Chagla: I do not
dead slow.

say,

Shri Ram Sewak Yadav: You do not
say but you act according to that.

Dr. Ranen Sen (Calcutta East):
How can a Bengali boy accept Hindi
as the medium of instruction in the
university? Why should he?

Shri M. C. Chagla: I am not saying
that. He will have Bengali as the
medium; but, I hope, Bengal will also
study Hindj so that Hindi will be the
link language as English is . . .
{Interruption).

May 1 say that my
improved standard of
not prejudice the development of
Hindi or regional languages? My
view is that all three languages—
regional language, English and Hindi—
must be learnt well. Any language

emphasis on
English will
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that is worth studying is worth study-
ing well,

Let me pass on to a less controver-
sial subject. May I say a word about
matching grants? We must devise
some other method of helping the
States. We are prepared to give
them 50 per cent matching grant but
they cannot find the other 56 per cent.
As ] said, the lot of teachers remuns
the same. We are prepared to give
50 per cent or more for hostels, and
girls' education, but the States say,
“Where do we find the other 50 per
cent?” Even when we are prepared to
give hundred per cent, the States say,
“You will give hundred per cent for
the five-year plan period, but we will
have to find this after filve years; we
cannot commit ourselves.' Therefore,
we are thinking about some method
whereby we can help the causes which
we think are important without
resorting to this expedient of match-
ing grants.

Before 1 conclude—I am sorry, 1
have taken a little longer—there are
a few points which came up during
the debate and which I may deal
with. One is the question of sports.
Both Shri Deo and Shri Alva spoke
about sports.

Shri Ram Sewak Yadav: Shri
Majithia also.
Shri M. C. Chagla: I attach the

greatest importance to sports and I
agree that sport has rather been neg-
lected. But may I point out this? As
regards the cricket test matches, 1
think, some criticism was made. The
Ministry has nothing to do with it
But it is impossible to accept, as Shri
Alva gsugpested, that all the students
in India should be able to watch test
matches. No country can build a
stadium as large as that. The proper
thing is to have cheap seats. I know,
in Bombay, we have a very large
Brabourne Stadium and there is a
whole block meant for students. 1
take it the same thing is in Delhi
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There are millions of students and
they must watch cricket—] agree—
but how are we going to do that?

Dr. P. S. Deshmukh
“Television.

(Amravati):

Shri M. C. Chagla: I hope, the time
‘will come when we will have that,

Dr. P. 5. Deshmukh: It is a pity thai
-we have no television,

Shri Tyagi: Cinema films also.

Shri M. C. Chagla: Now what are
we doing as regards playing fields? I
agree that playing fields are perhaps
more important for boys and girls
-than anything else. In the Second
Pian there was a provision of Rs. 32
lakhs to educational institutions for
playing fields. This was a Central
scheme and provided for hundred per
cent assistance to Government insti-
tutions and 75 per cent to other insti-
tutions. In the Third Plan, the
scheme was transferred to the State
sector. 1 am sorry to say that the
result is that playing fields have suffer-
red by this being transferred to the
States sector during the Third Five
Year Plan period.

We are giving these Arjuna awards.
For the year 1963 we gave seven out-
standing sportsmen awards in  their
own field. We also have this National
Institute of Sports which is training
coaches. These coaches have been
absorbed in the States' Sports
Councils. The Institute also conducts
courses in badminton, basket ball,
football, gymnastics, nockey, swim-
ming, tennis, table tennis, wvolleyball
and wrestling. Some mention was
made abou' mountaineering. The
Ministry of Defence in collaboration
with the Government of West Bengal
have set up the Himalayan Mountaine-
ering Institute at Darjeeling which is
-doing execllent work,

Now. my friend Shri Tyagiji men-
tioned about the social Welfare
Board. Let me tell him that T have
taken a decision that the Social Wel-
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fare Board should be an autonomous
body. I shall be coming to this House
very soon with a necessary legialn-
tion. Therefore, the Board will be
subject to parliamentary criticism and
it will not be an amorphous body
about which Shri Tyagiji has said.

The other suggestion made by my
hon. friend was that teachers should
be Governmeni servants or public
servants so that they should be kept
out of politics. [ have every sympa-
thy with this suggestion. I will cer-
tainly look into it. I think, the posi-
tion today is that teachers in Govern-
ment schools and colleges are public
servants who cannot take part in
politics, but I do net see why teachers
in private schools where Government
gives aid should also not be made
public servants and kept out of po]i-
tics. I will look into it and see what
the legal position is.

Shri Tyagi: Thank you.

Shrimati Savitri Nigam (Banda):
On a point of information, Sir. In
his very delightful and encouraging

speech which the Minister has made,
I find that . . .

Mr. Speaker: He has not finished
vet.

Shrimati Savitri Nigam:....no men-
tion has been made regarding the
education of the cripple and the handi-
capped people and the future expan-
sion plans.

Shri M. C. Chagla: ] have got only
an hour, I have already cxceeded the
time. If I should have dealt with all
the subjects, I would have mneeded
iwo or three hours.

Shri Tyagi: She is trying to handi-
cap him.

Shri M. C. Chagla: My hon. friend
Shri Tyagiji has raised the question
about moral instruction. I might
point out that we have taken action
on the recommendations of the Shri
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Prakash Committee. We have written
to the State Governments pointing
out what they should do. Then, we
have published Achhi Adaten publish-
ed by the National Publishing House
for the middle schools and “Tales of
All Times"” for the secondary stage.
We are about to bring out a book on
the Lives of 14 Great Leaders of the
World and an abridged edition of the
book “Essential Unity of All Reli-
gions” by Dr. Bhagwandas and also a
book on the Life of Swami Viveka-
nanda which will give all his speeches.
So, we are doing whatever we can.

A reference was made by my hon
friend there about the Ford Founda-
tion. Let me make this position clear.

Shri Tyagil: There was one point
about the all-India Service of Educa-
tion.

Shri M. C. Chagla: I am coming to
that. ] shall deal with it Now,
it is the policy of the Government
not to permit any university or
any educational institution to approach
any foreign body for funds unless the
matter is cleared, through the Minis-
try of Education and the Ministry of
External Affairs. So, my hon. friend
is wrong if he thinks that any univer-
sity can write to the TUnited States
or the U.S.SR. or Germany or France
and get money.

Shri H. N. Mukerjee: I quoted a
report in the Calcutta newspaper that
the Calcutta University is already in
communication with the Ford Founda-
tion which has made certain decisions
which have been communicated to
them.

Shri M. C. Chagla: But that must
have been cleared. I understand a
committee which was asked for by the
Calcutta University was ¢4 look into
the administration and examination
system of the Calcutta University.
There are no strings attached to it.
There is no question of the Ford
Foundation interfering with the auto-
nomy of the Calcutta University. We
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will not permit that. J assure you,
whenever the Ford Foundation has
given its assistance, it has been with-
out any political strings and let us
appreciate the work which the Ford
Foundation has done. It has helped
many good causes, both in Delhi and
outside. But I assure my hon. friend
that this does not mean that we accept
any interference or that we allow the
Ford Foundation to attach any strings
to the assistance that it gives.

Some criticism wag made abouy the
Gurukul Kangri, Hardwar ang the
Jamia-Milia, Delhi and the
difference in aid given to them. The
fact of the matter i that the Jamia-
Milia has been recognised for a long
time. Angq it has been receiving as;is.
tance, both for maintenance and deve-
lopment, in full. The Gurukul has
only been recognised this year, T
think, and the University Grants
Commission will now help it as much
as possible. Till then, the help that
could be given to the Jamia obviously
could not be given to the Gurukul,

T am coming now {o my last point.
and that is about planning for the
future. Education is one sphere where
planning is absolutely essential We
think of planning only in the econc-
mic context. We think of steel mills
and hydro-electric schemes and s0 on
but if ever there was a subject where
we should plan, it 1. education, be-
cause we are moulding the destiny of
milliong of boys and rirls, our future
citizens. Recently. a commission was
appointeq in Engiard under the
chairmanship of Lorgd Robbins and
they have-looked forward to 1980 and
tried to find out how many universi-
ties will be needed for the students
and how many scientific institutions
will be needed So. in 1964, they are
thinking of 1980. That is plann‘ng,
ang that is what we should dp in our
country,

Therefore, we have set up g Central
Planning Group with 4 membership
of fifteen persons, not ‘aerely to plan
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for the Fourth Plan but to look ahead
to 1980 and take a perspective view
of our education.

There is also one thing more which
we have done, Severa] Members here
have referred to the inadequacy -of
our present-day educational system. 1t
has been said that the system has not
changed in any essential respect frcm
what it was in the days of the British
rule in India. Perhaps, there is some
force in that criticism. While I do
not agree with the extreme view that
nothing whatsoever of any significance
in the field of education has been done
since Independence, I do think that
we need to do some creative thinking
about the totality: of our educational
system, its objectives ang content, its
place in the national life of our society
and its role in providing humar re-
sources for the uplifting of our social,
cultural and economic life.

One great @fficuity in our approach
to thig problem hag been a tendency
to look at the educational system in
parts, thereby missing the relationzhip
between the parts and (he integration
of these parts into a coherent and
meaningful whole. In the course of
planning for specialised cectors, there
is always the danger of fragmentation,
and this has certainly taken place n
our educational develepment. We have
tried to deal separately and often in
complete isolation with the different
sectors of our education such as ele-
mentary education, gecondary educa-
tion. university educaticn and specia-
liseq education,

In my opinion, it is now necessary
to undertake a thorough review of our
educational  system in its entirety.
Such a review should :nelude a sur-
vey of eduecationa] grow'h in the past
and the problems encovitered and
also deal with he requiremcens of the
present and of the future. 'This study
should relate education more clizelv
with the other sectors of gur national
life and in this wav heip in evelving
an adequate realistic and up-to-date
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system of education with clear objec-
tives and goals. Too many of nur
committees and reports have dealt
with living problems in termg of
figures of enrolment ang expenditure
and plannéd targets in isulated sectors,
Too little attention hag been paig to
the content and ohjectives of educa-
tion and the role of education in our
nationa] life. We have to do » lot
of serious thinking on this matter and
study the entire problem in great
depth. I, therefore, propose to ap-
point a Commission or Committee of
top specialists in the feld of educa-
tion to have 3 thorough review of the
entire educational system gn the lines
I have indicated. As we have to
mould our educational system not
only on the roots of our own culture
and civilisation, but also for the re-
quirements of the fulure, ;n which
science and technology will loom lar-
ger and larger and where 3 study of
educationa] experiments going on in
other parls of the world would he
very useful, I prcpose tp invite a
few cminent educationists from other
countries to assict in the task. This
Commission or Comnittee may have
to work for about a year or longer
with the support of adequaie research
units provided by the Naticna] Coun-
cil of Educational Research and Train-
ing. T propose to announce the com-
position of this body in the very near
future,

In other words, I want to have a
stock-taking. I think it is good from
time to time to ass=ss whal progress
vou have made, what mistakes you
have committed, where you have
gone wrong, whether you have taken
onc way insteagd of the other, what we
should de in future and so forth. T
hope we should be able to do it with
the help of this Commutice. I hope
to get the'r report within 12 or 14
months. Then we will get a picture
of education as a whole. It will be
a picture of education in India today
and of education in India tomolrow.

Shri Tvagi: Educational

Bervice?

Indian
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An hom. Meember: Everything will
-Some,

Bhri M. C. Chagla: The Mudaliar
Commission deali only with secondary
education. Dr. Radhakrishnan's Com-
mission dealt only with university
education. T want this Comm:ttee
to look at education as a whole,
primary, secondary, university, techni-
cal—all aspects of education.

I must admit I am taxing our pati-
ence and that of the House, But I
have a few more points to make. An
important question has been raised
about Educaticn being  brought
into the Concurrent List. The reason
for this is that we must have a
comunon nationua' pattern for our
education and a1 <¢immon nazional
policy. Now, I do not nnderstand
the reason for the reluctance of the
States. I am not suggesting it should
be a Union subject. T am only
suggesting it should be a Concurrent
subject. That means the Centre wili
step in only when the States de not
discharge their obl:zations

Take the ca.e of social reform in
thig country. Marriage, divorce. suc-
cession are ali Concurrent subjects.
But no social reform would have been
posgible in this countiy if the Centre
had not legislated. 1t could legislate

only because the:;e are concurrent
subjects. If the, were State Sub-
jects, I do not know how long it

would have taken for this couniry to
make zocial progress.

Therefore. in my opinion, in the
field of education also. if re want to
make real progress, it has to be a Con-
current Subject. But we must carry
the States with us, not only because
we should not go against their wishes,
but constitutionaily, as vou know, we
cannot proceed, unless we amend the
Constitution, unless it is ratifled by
not lesg than one-half of the States.

But as a first step, I think, as my
hon, friend said, gn all-India Educa-
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tional Service wil] have to be or-
ganised, I am very glad to state that

now a majority of States—practically
al] the States—hav¢ agreed in prin-
ciple to the setting up of an all-India
Educational Service. It may pe that
some States wil] acceptl certain posts;
others will have different kinds of
posts. But T think the time has
come when we should make a begin-
ning. And his would be an impor-
tant beginning which will help us to
make Education a really national sub-
ject,

T think I have dealt as far as pos-
sible with the brcad outlines of edu-
cation and have tried to answer most
of the criticisms advanced.

Shri Tyagi: Most convincingly.

Shri M. C. Chagla: I am thankful
to the House for the. consideration
shown to me

Mr. Speaker: Should [ put all the
cut motions together or separately?

Some hon. Members: Together.

Mr. Speaker: I sha'l now put all
the cut motions together

All the cu; motions were put and
negatived.

Mr. Specaker: The question is:

“That the respective sums not
exceeding the amounts shown in
the four'fy column of the onder
paper. he gronted to thy Presi-
dent, to eomplete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March 1965, jp respect of
the heads of demands entereq in
the second column thereof against
Demands Nos. 8 to 14 and 114 re-
lating to the Ministry of Educa-
tion”,

The motion was adopted.
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[The motions for Demands for Grants
which were adopted by the Lok
Sabha are reproduced below—Ed.]

Demanp No. 8—MINISTRY oOF
EpucaTioN

“That a sum not exceeding
Rs. 79,07,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of Ministry of Education'”

Demanp No. 9—EpucaTtioNn

“That a sum not exceeding
Rs. 33,52,90,000 be granted to the
President to  complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-

LRl

pect of ‘Education’.
DEMAND NO. 10—ARCHAEOLOGY

“That g sum not exceeding
Rs. 1,17,61,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Archaeology’.”

Demano No. 11—Survey orF Inpia

“That a sum not exceeding Rs.
3,81,42,000 be granted to the Presi-
dent to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 3l1st
day of March, 1965, in respect of
“Survey of India""

PHALGUNA 22, 1885 (SAKA)

for Grants

President to complete the sum
necessary to defray the rnarges
which will eome in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Botanical Survey”

Demanp No. 13—ZoOLOGICAL SCTRVEY

“That a sum not exceeding
Rs. 23,80,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1865, in res-
pect ot ‘Zoological Survey'."”

DEMmanD No, 14—OTeHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF EDUD--

CATION

“That a sum not exceeding
Rs. 10,82,61,000 be granted to the
President to  complete the sum
necessary to defray the charges
which will come [n course of pay-
ment during the year ending the
31st day of March, 1965. in res-
pect of ‘Other Revenue Expendi-
ture of the Ministry of Educa-

tion”.”

DEmAND No. 114—Carrrar OvTLAY OF

THE MINISTRY oF EDUCATION

“That a sum pot cxceeding
Rs, 5.13,33,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil] come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Capital Outlay of the
Ministry of Education’”

17.40 hrs,

5314

DeMAND No. 12—BOTANICAL SURVEY
The Lok Sabha then adjourned till

Eleven of the Clock on Friday, March

13, 1964/Phalguna 23, 1883 (Saka).

“That a sum not exceeding
Rs, 25,909,000 be granted to the

GMGIPND-—-R5—2434 L5—24-3-64—000,



